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 LOK  SABHA

 Wednesday,  Apri  l,  959/Chattra  I,
 388]  (Saka)

 The  Lok  Sabha  met  at  Eleven  of  the
 Clock

 [Mr  Speaker  in  the  Chatr]

 ORAL  ANSWERS  TO  QUESTIONS
 Buhlar  Grain  Discharging  Plant

 +
 Shri  Subodh  Hansda:

 1so2
 Shri  8  C  Samanta:
 Shri  B.  ९.  Majhi:

 (Shri  Morarka:
 Will  the  Minister  of  Food  and  Agri-

 eulture  be  pleased  to  state

 (a)  whether  it  is  a  fact  that  Gov-
 emment  is  proposing  to  shift  the
 Buhler  grain  discharging  plant  from
 Bombay,  to  some  other  port,

 (9)  ॥  so,  whether  the  proposal  has
 been  finalised,  and

 (e)  to  what  place  this  plant  will  he
 shifted?

 The  Deputy  Minister  of  Food  and
 Agriculture  (Shri  A,  M  Thomas):
 (a)  to  (c)  A  proposal  to  shift  the
 plant  to  some  other  port  is  under
 consideration

 Shri  Subodh  Hansda:  What  is  the
 reason  for  shifting  the  plant  from
 Bombay  to  some  other  port?

 Shri  A  M.  Thomas:  Attempts  were
 made  to  work  the  plant  in  the
 Bombay  port  But  there  was  so  much
 of  opposition  from  labour  that  we
 could  not  find  our  way  to  work  it
 there

 Shri  Subodh  Hansda:  The  Minister
 has  just  stated  that  there  was  oppost-
 tion  frqgm  labour  May  I  know  whe-
 ther  there  will  be  any  opposition
 7CAl)  LSD—I
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 when  this  plant  is  installed  some-
 where  else?

 Shri  A  M  Thomas:  Attempts  were
 made  to  convince  labour  that  in  the
 long  run  it  would  be  advantageous
 But  then  we  did  not  want  to  take  any
 steps  which  they  would  think  to  be
 hostile

 Shri  P.  C  Bose:  What  is  the  answer
 to  part  (c)?

 Shei  4  M.  Thomas,  The  answer  to
 (a),  (9)  and  (c)  5  ‘A  proposal  to
 shift  the  plant  to  some  other  port  is
 under  consideration’

 Shri  P  C  Bose’  Part  (c)  w  a
 separate  question,  as  to  where  it  will
 be  shifted

 Shri  A  M  Thomas.  In  fact,  Kandla
 also  is  being  considered  now  We
 thought  of  shifting  it  to  Calcutta  or
 Visag  or  Madras  But  there  also  we
 thought  there  would  be  opposition
 from  labour  In  Kandla,  there  is  not
 likely  to  be  any  opposition  So  a
 Proposal  to  shift  ॥  to  Kandla  is  under
 consideration

 Shri  §  C.  Samanta.  Is  it  not  a
 fact  that  Bombay  port  has  reached  its
 ceiling  as  regards  capacity’  If  so,
 why  is  labour  grumbling  against  the
 installation  of  this  plant?

 Shri  A  M  Thomas:  Certainly  there
 are  advantages  by  way  of  faster  dis-
 charge  and  non-interruption  even
 during  rains  if  this  plant  is  worked
 there  That  was  why  we  wanted  to
 instal  at  m  Bombay,  and  we  tried  to
 work  it  in  Bombay  But  the  dock
 labour  opposed  it  and  we  thought  at
 might  not  be  quite  proper  to  instal  it
 there  m  the  face  of  opposition  from
 labour

 Shri  Raghunath  Singh:  How  many
 labourers  will  be  unemployed  on
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 account  of  this  plant?  What  will  be  ’ the  ratio?

 Shri  A.  M.  Thomas:  There  will  be
 some  displacement  of  labour  The
 average  discharge  from  one  ship  in
 Bombay  is  estimated  to  be  about  2000
 tons  per  day,  by  working  this,  it  is
 estimated  that  we  will  be  able  to  dis-
 charge  about  2400  tons  per  day

 Railway  Workshep  at  Mysore

 “1503,  Shri  Keshava:  Will  the  Minis-
 ter  of  Railways  be  pleased  to  state

 (a)  whether  the  Government  have
 finalised  any  scheme  to  expand  and
 ymprove  the  Railway  Workshop  at
 Mysore,  and

 (9)  how  many  coaches  per  day  are
 produced  there?  लिन

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawas  Khan):  (a)  Yes

 (9)  46  coaches  are  repaired  and  4
 coaches  are  constructed  per  month

 Shri  Keshava:  May  we  know  if
 the  Workshop  is  being  worked  to  full
 capacity?  If  not,  what  is  the  reason
 for  not  placing  orders  for  doubling  the
 production?

 Shri  Shahnawaz  Khan.  The  Work-
 shop  75  working  to  its  full  capacity
 In  fact,  we  are  going  to  expand  it

 Shri  Dasappe:  What  exactly  does
 the  hon  Minister  mean  by  expansion,
 expansion  in  what  directions  and  at
 what  cost?

 Shri  Shahnawas:  Khan:  A  sum  of
 Rs  259  lakhs  has  been  sanctioned
 for  the  expansion  of  this  Workshop
 We  are  going  to  expand  the  black-
 smith  shop,  the  iron  ore  foundry  shop,
 carriage  shop  towards  west  by  200  feet
 by  0  feet,  the  saw  mull  shop

 Mr  Speaker:  It  ws  not  necessary  to
 give  all  these  details  I  do  not  think
 hon  Members  want  these  details  of
 blacksmith  shop  and  carpenter  shop

 Shri  Dasappa:  Are  there  any
 arrangements  or  facihties  for  over-
 hauling  and  repairing  locomotive
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 engines  in  the  Wérkshop,  and  if  so,
 what  are  they?

 Shri  Shahnawaz  Khan:  Yes  On
 I-4-56,  the  periodical  overhaul  capa-
 city  was  35  locornotives  per  annum
 Now  it  is  planned  to  step  it  up  to  60
 lecomotives  Similarly  for  carriages,
 fiom  480  per  annum,  it  38  bemg  step-
 ped  up  to  720,  and  for  wagons  from
 772  to  296  per  annum

 Shri  Desappa:  What  exactly  is  the
 employment  potential  of  this  expan-
 sion?

 Shri  Shahnawax  Khan:  J  could  not
 give  the  exact  figure  just  now

 Shri  Tangamani:  Out  of  the  46
 coaches  repaired,  how  many  came  up
 for  major  repairs  and  how  many  for
 minor  repairs?

 Shri  Shahnawas  Ehan-  They  are
 all  for  periodical  overhaul,  that  is,
 major  repairs

 Shri  Jadhav:  May  I  know  whether
 there  Sty  8  short-fall  of  techmecal
 workers  for  the  necessary  repairs?

 Shri  Shahnawaz  Khan:  General);,
 there  i«  no  shortage  of  technical  per-
 sonnel

 Mr  Speaker  Next  question
 Shri  T.  B.  Vittal  Rao  rose—
 Mr.  Speakers  The  hon  Member

 gets  up  late

 Shri  V.  P  Nayar:  He  may  be
 pardoned  today!

 Shri  T  B  Vittal  Rao:  May  I  know
 whether  at  this  Workshop  narrow
 gauge  coaches  are  also  being  repaired?

 Shri  Shahnawaz  Khan:  No

 Shri  T.  B  Vittal  Bao:  Where  are
 they  repaired?

 Shri  Shahnawaz  Khan:
 notice  may  be  given
 Cancer  Wing  of  Safdarjang  Hospital

 A  separate

 +
 Shri  Bhakt  Darshan:

 #1504  4  Shri  Ram  Erishan  Gupta:
 Shri  D  C.  Sharma:

 Will  the  Minister  of  Health  be
 Pleased  to  refer  to  the  reply  given  to

 8940०
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 Starred  Question  Ne,  562  on  the  4th
 December,  956  and  state:

 (a)  whether  the  detailed  plans  and
 estirmafés  regarding  the  construction
 of  the  cancer  wingofthe  Safdarjang
 Hospital  have  been  prepared;  and

 (b)  if  80,  whether  the  construction
 work  has  commencéd?

 The  Minister  of  Health  (Shri
 Karmarkar):  (a)  and  (b),  Working
 drawings  have  been  prepared  and  the
 estimates  are  under  preparation  by  the
 Central  Pubhc  Works  Department.

 aft  wen  ast  म॑  यह  जानना  चाहता
 ह्  कि  जब  इस  भवन  की  भ्राधारशिला  कई

 वर्ष  पहले  रक्‍्खी  जा  चुकी  है  तो  फिर  शब
 इसमे  इतनी  देरी  क्यों  की  जा  रही  है

 ?

 शी  करमरकर  :  पहले  तो  पंसा  नहीं
 मिला  ।  इस  वक्‍त  कुछ  कारवाई  चल  रही
 है  L

 श्री  भक्त  दर्शन  ब्या  अनुमान  है  कि
 कब  तक  यह  काम  शुरु  हो  जायगा  शौर  भ्रव
 तक  वह  खत्म  हा  जायेगा?

 शी  करमरकर  जब  सी०  पी०  डब्ल्य ०
 fro  का  एस्टिमेट  शा  जायेगा  पौर  उसके  बाद
 झावबश्यक  लिखा  पढ़ी  हो  जायेगी  तब  काम
 जल्दी  शुरु  हो  जायेगा  ।  इस  वर्ष  कुछ  काम

 शुरु  हो  जायेगा  ।

 Shri  V.  ए  Nayar:  From  the  hon.
 Muinster’s  answer,  I  understand  that
 estrmates  are  being  prepared.  Do  the
 estimates  contemplate  estimates  relat-
 ing  to  the  necessary  installations  for
 the  treatment  of  cancer  by  the  latest
 known  methods,  including  those  of
 Tadio-active  therapy?

 Shri  Karmarkar:  Yes,  lke  in  every-
 thing  else  in  the  working  of  hospitals,
 we  are  going  to  have  first-class,
 nothing  less,

 Shri  V.  P.  Nayar:  Have  Govern-
 ment  enough  competent  personnel  to
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 administer  the  latest  treatment  using
 radi-active  cobult?

 Shri  Karmarkar:  We  hope  to  get
 them.

 शो  वाजपेयी  मत्री जी  ने  अभी  कहा
 कि  आधारशिला  रखने  के  बाद  भी  पैसा  न

 होने  के  कारण  भवन  का  निर्माण  नहीं  किया
 गया  |  में  यह  जानना  चाहता  हू  कि  जब
 धनराशि  नही  थी  तो  प्राधार्राणला  रखने  में
 इतनी  जल्दी  क्यों  की  गई  और  भ्राधारक्षिला
 किस  ने  रक्‍्खी  ?

 श्री  कश्मरकर  .  मेरे  यहा  झाने  से  पहले
 जो  चीज  हुई  उसके  लिये  शमी  मेरे  पास
 इन्फार्मशन  नहीं  है  ।

 Shri  Bose:  May  I  know  what  uw  the
 arrangement  at  present  for  the  treat-
 ment  of  cancer?

 Shri  Karmarkar:  I  think  in  the
 Lady  Hardinge  College  there  is

 arrangement;  also  in  Irwin  Hospital.
 Shri  द  P.  Nayar:  Cancer  is  very

 important,  Sir....

 Mr,  Speaker:  It  s  very  important;
 but  let  the  building  be  constructed.

 Shri  Tangamani:  Sir,  on  the  previ-
 ous  occasion  it  was  stated  that  it
 would  be  started  in.

 Mr.  Speaker:  Order,  order;  next
 question

 Chilka  Lake  in  Orissa

 *1596  Shri  Panigrahi:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  the  scheme  aiming  at
 conducting  experiments  on  the  utilisa-
 tion  of  raw  materials  available  from
 the  Chilka  Lake  mn  Orissa  has  been
 progressing  satisfactorily;

 (b)  what  are  the  kinds  of  raw
 materials  available  from  the  Chilka
 Lake;  and

 (e)  the  nature  of  research  now
 being  carmed  on  the  utilisation  of
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 available  raw  materials  from  Chilke
 Lake?

 The  Deputy  Minister  of  Agricul-

 =
 (Shri  M.  V.  Krishnappa):  (a)  Yes

 (b)  (i)  Weeds—Gracillaria  Species.
 (ii)  Bharks.

 (९)  Research  for  the  manufacture
 of  Agar  Agar  from  weeds  and

 Shri  Panigrahi:  May  I  know  since
 when  this  research  is  being  conducted
 and  also  the  total  amount  of  grants
 given  so  far  for  carwing  out  this
 research  in  Chilka  lake?
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 Shri  M.  V.  Srishnappa:  That  is
 there  as  part  of  our  Inland  Fisheries
 Research  station  at  Calcutta—Baftack-
 pore.

 Shri  Sapakar:  May  I  know  if  fish
 is  included  in  the  category  of  raw
 roaterials?  .

 Shri  Panigrahi:  Besidés  this  Agar
 Agar,  may  I  know  whether  there  are
 other  raw  materials  which  have  been
 found  to  be  of  commercial  importance
 in  the  Chilka  lake?

 Shri  M.  V.  Erishnappa:  Apart  from
 these  weeds  which  are  converted  into
 Agar  Agar  by  the  industry,  there  are
 shark  fish  which  can  be  converted
 into  shark  liver  oil,  which  the  State
 Government  is  doing  now.  In  addi-
 tion,  there  are  other  by-products  of
 the  sea  which  have  potential  scope
 for  development  for  various  industrial
 and  other  uses,

 Shri  Panigrahi:  May  I  know  whe-
 ther  there  is  any  proposal  to  set  up
 any  factory  for  the  manufacture  of
 this  shark  liver  oil  in  Chilka  lake?

 Shri  M.  V.  Krishnappa:  The  State
 Government  is  manufacturing  shark
 liver  ol  on  a  cottage  industry  scale,
 Since  the  last  2  years,  they  are  manu-
 facturing  every  year  Rs.  20,000  worth
 of  shark  liver  oil.  But  we  intend  to
 make  it  a  sort  of  cottage  industry.
 The  State  Industries  Department  is
 trying  to  start  small  factories  there

 अरेली-सहारनपुर  लाइन  को  वोहरा  करना

 FIRde.  ot  भोहन  स्वकप :  क्‍या
 लबे  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  सरकार  बरेली-सहारनपुर
 लाइन  (उत्तर  रेलवे)  को  दोहरा  बनाने  के
 लिये  किसी  योजना  पर  विचार  कर  रही  है  ;
 झौर

 (ख)  यदि  हा,  तो  यह  योजना  कब  तक
 कार्यान्चित  होने  की  सम्मावना  है  ?

 The  Minister  of  Railways Depaty
 (Shri  s.  V.  Ramaswamy:  (a)  and
 (b).  Only  patch  doubling  of  हा  miles
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 betweeh  Moradabad  and  Saharanput
 dhas  been  considered  necessary  to  cater
 to  the  traffic  needs  during  the  Second
 Five  Year  Pian.  The  doubling  work
 is  alreedy  in  progress  and  is  expected
 to  pe  completed  by  96]

 Shri  Mehan  Swarup:  What  about
 the  Bareilly-Moradabad  Ime?  Is  it
 not  going  to  be  doubled?

 Shri  8,  ्  Eamaswamy-  No,  Sir
 Between  Bareilly  and  Moradabad
 there  5  a  alternate  line  via
 Chandausi

 wit  भक्त  बदल  क्या  गवनमेट  के
 ध्यान  में  यह  बातझाई  है  कि  पिछले

 महायुद्ध  से  पहले  इस  लाइन  पर  झगर  एक
 दिन  में  ४  मालगाड़िया  चलती  थी  तो  झाज
 २४  झौर  २५  मालगाड़ियों  का  प्लोसत  है
 इसलिये  कया  इस  पूरी  लाइन  को  डबल  करन
 के  बारे  से  कोई  कदम  उठाये  जायेगे  ?

 Shri  Ss.  V  Ramaswamy.  The  traffic
 has  increased  and  we  are  anticipating
 a  further  increase  Already  there  are
 78  trains  a  day  each  way  We  are
 anticipating  an  increase  to  2]  and  we
 are  making  provision  for  that

 Electricity  for  Delhi  Colonies

 #1598  Shri  Daljit  Singh:  Will  the

 27th  September,  958  and  state  the
 progress  so  far  made  m  supplying
 electricity  to  the  ¢olonies’in  Delhi?
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 request  received  from  all  these
 colonies  We  have  not  received
 requests  from  a  number  of  colomes
 amd  others  have  yet  to  pay  the  charges
 for  extensjon

 Shri  Tangamani:  May  I  know  im
 how  many  colonies,  due  to  the  non-
 approval,  by  the  competent  authority,
 of  the  proposals  for  electrification
 and  for  non-compliance  with  the  for-
 malities  this  electrification  work  has
 not  started?

 “1599,  Shri  Aurobindo  Ghosal:  Will
 the  Munster  of  Health  be  pleased  to
 state

 (a)  whether  Government  have
 enquired  about  the  effect  of  hydroge-
 nated  vegetable  oils  on  the  function-
 ing  of  heart,  and

 (b)  if  so,  with  what  results?

 The  Minister  of  Health  (Shri
 Karmarkar):  (a)  and  (b)  Investiga-
 tions  in  this  respect  are  mm  progress
 under  the  auspices  of  the  Indian
 Council  of  Medical  Research

 Shri  Aurobindo  Ghosal:  Is  it  a  fact

 Shri  Karmarkar:  Briefly,  the  evid-
 ence  obtained  so  far  would  seem  to
 indicate  that  the  feeding  of  animal
 fats  and  hydrogenated  vegetable  o2ls—
 both  of  which  are  lacking  in  essential

 that  intake  of  cholesterol  along  with
 a  diet  deficient  in  essential  fatty  acids
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 Shri  Aurobindo  Ghoeal:  Is  it  not  a

 achieved  are  of  a  decuive  nature,
 then,  it  will  be  for  us  to  consider
 what  my  esteemed  colleague  men-
 tioned

 Shri  Prabhat  Kar:  May  I  know

 सेठ  वोधिग्द बास :  क्या  यह  बात

 सही  नहीं  है  कि  जहा  तक  वेजीटेबुल  झायण  का
 सम्बन्ध है है  यह  विवादग्रस्त कम  बना  हुथा है
 अनेक  बचों  &  शौर  क्या  गवर्ममेंट इस  मामले
 में  इस  बात  का  प्रयत्त  कर  रही  है  कि  जिन
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 वैज्ञानिकों  ते  ऐटस  दस  के  सदस्  चौजें  बता
 ली  हैं  बे  कम  से  कम  कोई  ऐसा  रग  निकास
 लें  जिससे  कि  हमको  यह  मालूम  हो  सके  कि
 यह  हाइड्रोजनेटेड  बैजीटेबुल  भागल  है  भौर
 यह  भी  नहीं  है  ?

 भी  करमरकर  =o  श्रमी  तक  कोई  ऐसा
 रग  नहीं  निकाला  जा  सका  है  t

 सेठ  गोविन्द  दास  मे  जातना  चाहता  हू
 कि  जया  कारण  है  कि  जिन  जैज्ञानिकों  ने  ज््णु
 बम  के  सदृश  चीज  निकाल  ली  वह  अभी  तक
 रग  निकालने  में  प्रममर्थ  सिद्ध  हो  रहे  है  ?

 शी  करमरकर  जो  णु  काम  कर  सकते
 हें  वे  दूसरा  काम  नही  कर  सकते  हू  1

 Shri  V  FP.  Nayar  May  I  know
 whether  it  is  a  fact  that  as  one  of
 the  products  of  competitive  evils,  the
 hydrogenated  oll  manufacturers  are
 forufying  them  with  doses  of  vita-
 mins,  and  may  I  also  know  whether
 it  1  not  a  fact  thet  these  vitamins
 fet  completely  destroyed  under  Indian
 conditians  of  cooking?

 Shri  Karmarkar  I  was  told  by  my
 hen  friend  that  day  that  vitamm  A
 75  consumed  by  frying  or  boiling  or
 comething  like  that  But  before  I
 hazard  an  opimon  I  should  Ike  to
 consult  the  experts  also  in  the  matter

 Pandit  J  P  Jyotishi:  May  I  ask
 one  quedtion?

 Mr  Speakery  He  may  reserve  it
 for  the  next  question

 Rail  Link  with  Pradip  Port

 Will  the  Minister  of  Rallways  be
 pleased  to  state:

 (a)  whether  there  us  any  proposal to  connect  Port  on  the  Hast
 Coast  with  Howrah-Madras  rail-
 way  line,  and

 (b)  af  so,  whether  any  survey  has
 been  undertaken?  .
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 The  Deputy  Minister  of  Railways
 (Shri  8.  द  Ramaswamy):  (a)  No
 Sir

 (b)  Does  not  arise

 Shri  Supakar:  Having  regard  to
 the  prospective  development  of  this
 port,  is  it  hkely  to  be  included  in  the
 Third  Plan?

 Shri  s.  V.  Ramaswamy:  Nothing
 can  be  said  now  until  the  port  come.
 into  being

 Shri  Supakar:  The  port  is  already
 there  as  a  minor  port  and  it  is  being
 developed

 Shri  8  V  Ramaswamy:  As  a  minor
 port,  it  is  not  worthwhile  making  a
 lane  As  soon  as  it  becomes  a  major
 port,  then  it  will  be  time  to  consider
 it

 Shri  T.  B  Vittal  Rao:  This  Pradip
 port  is  going  to  export  two  million
 tons  of  iron  ore  to  Japan  and  then  it
 will  be  a  major  port

 Mr  Speaker-  The  hon  Member  ds
 arguing  this  matter

 Shri  Panigrahi  May  I  ask  one
 quest.on?

 Mr.  Speaker.  It  has  been  asked
 enough  The  same  question  is  beng
 asked  again  and  again  The  hon
 Members  want  the  hon  Minister
 lay  the  ralway  line  ummediately

 Shri  Panigrahi  No,  Sir  I  only
 want  to  know  whether  the  State
 Trading  Corporation  has  undertaken
 the  responsibility  of  exporting  two
 amillion  tons  of  iron  ore  from  this  port
 and  whether  it  has  written  expressing
 its  difficulties  and  urging  them  0
 provide  facilities  for  export  of  these
 iron  ores?

 Shri  §..V  Eamaswamy:  I  think
 that  relates  to  the  Ministry  of  Trans-
 port

 Shri  Panigrahi.  They  have  written
 to  the  Ministry  of  Railways
 Shri  s  V  Remaswamy:  We  are

 not  aware  of  it

 Oral  Answers  8950

 Cnquiry  into  Damage  to  a  Rallway
 LJ  Bridge

 +

 *re9g,  J  Shri  Kurthan:
 ‘|  Shri  A.  हू,  Gopalan:

 Will  the  Minister  of  Rallways  be
 pleased  to  state

 (a)  whether  the  enquiry  by  the
 Heads  of  Departments  into  the  cause
 of  falling  of  a  girder  of  a  bridge  on
 Gadag-Sholapur  Section  of  Southern
 Railway  on  the  8th  February  959  is
 over,  and

 (b)  if  so,  what  are  the  findings  Of
 the  enquiry?

 The  Deputy  Minister  of  Railways
 (Shri  8  V  Ramaswamy).  (a)  The
 enquiry  by  the  Heads  of  Departments
 has  not  yet  been  finalised

 (b)  Does  not  arise

 Shri  Kanhan:  What  are  the  reasons
 fo.  the  delay  in  the  submission  of  the
 report?

 Shr:  8  V.  Ramaswamy  There  is
 no  delay  The  committee  has  been
 appointed  Certain  materials  from  the
 damaged  girders  have  been  taken  and
 they  are  being  examined  by  the  Joint
 Director  of  Research  at  Chittaranjan
 The  report  is  awaited

 Shri  Dasappa  In  the  meantime
 what  rehef  has  been  given  to  the
 families  of  the  people  who  met  with
 death  in  this  accident?

 Shri  8  द  Ramaswamy  There  are
 standing  instructions  about  that  and

 I  would  require  notice  (Interrup-
 tions)

 Mr  Speaker  There  are  instruc-
 tions  and  they  rust  be  carried  out
 For  further  details,  he  must  be  given
 notice

 Shri  Tangaman|:  Four  offiials  were
 killed  in  this  accident  and  ten  were
 injured  The  legs  of  one  or  two
 people  have  had  to  be  amputated
 Yet  the  enquiry  was  only  a  depart-
 mental  enquiry  by  the  General  Mana-
 ger  May  I  know  why  there  is  80
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 much  delay,  namely,  a  delay  of  seven
 weeks  when  the  question  is  only  of
 the  falling  of  the  girders,  killing  four
 people’

 Shon  B.  V  Ramaswamy:  It  us  not
 such  an  easy  thing  There  were  2
 girders  and  nine  of  them  were  success-
 fully  launched  Why  this  grider  sud-
 denly  buckled  is  a  matter  for  investi-
 gation  Therefore,  we  are  going  into
 it  thoroughly

 Shri  Tangamani  rose—
 Mr  Speaker:  We  are  asking  the

 Minister  details  which  we  should  ask
 a  technical  expert

 Shri  Taagamani:  It  i  a  fatal
 accident  It  was  a  bridge  which  was
 constructed  in  885  or  so  When
 these  girders  are  replaced,  one  girder
 falls  and  people  are  killed  What  I
 would  like  to  know  is  thi  There
 ‘was  also  an  expert  committee  on  the
 question  of  maintaming  these  bridges
 i  want  to  know  whethe:  the  evidence
 of  these  experts  who  were  concerned
 with  these  bridges  is  also  being  taken
 into  account  because  the  enquiry  is  of
 a  limited  nature?

 Mr.  Speaker:  What  will  the  en-
 quiry  committee  do?  छा  an  enquiry
 of  this  kind  they  will  take  that  into
 account  We  are  going  into  small
 details  spending  away  the  time  of  this
 ‘House

 Shri  T.  B  Vittal  Rao  I  want  to
 know  whether  that  particular  gentle-
 man  whom  the  Minister  mentioned
 has  since  been  co-opted  by  this  com-
 mittee?

 Shri  8  V.  A  senior
 scale  officer  hag  been  specially  sent
 to  Chittarajan  to  expedite  this  matter

 Red  Palm  on

 “l60,  Shri  Ramakrishna  Reddy:
 Will  the  Mimster  of  Food  and  Agri-
 oulture  be  pleased  to  state  whether
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 country  and  stop  imports  of  red  paln
 oll  amounting  to  over  T  crores  of
 rupees  for  soap  manufacture  in  ‘Kerala
 State?

 The  Minister  of  Agriculture  (Dr.
 P.  i  Deshmukh):  A  Scheme  for  trial
 and  development  of  improved  -varie-
 ties,  of  oil-plam  (Elaewsguineensig)  in
 Kerala  State,  at  an  estimated  cost  of
 Rs  81,718  spread  over  a  pemod  of
 5  years,  has  already  been  sanctioned
 bv  tha  Government  of  India

 Shri  Ramekrishna  Reddy:  May  I
 know  whether  this  red  palm  oi!  is
 available  anywhere  in  the  country?

 Dr.  P.  8,  Deshmukh:  Yes,  Sir,  some
 of  that  is  available

 Shri  Ramakrishna  Keddy:  May  I
 know  whether  this  red  palm  oil]  is
 used  for  the  manufacture  of  soap  as
 8  necessary  ingredient  or  i8  it  because
 it  Is  a  cheap  substitute  of  गा?

 Dr  P.  8,  Deshmukh:  I  cannot  say
 whether  it  is  its.  cheapness  that  attracts
 but  the  oil  is  useful  for  the  manufac-
 ture  of  soap

 Shri  Khadilkar:  May  I  know
 whether  this  prefix  ‘red’  has  any  ideo-
 logical  content  in  it?

 Dr  ९.  s.  Deshmukh:  We  do  not  con-
 demn  anybody  because  of  the  colour

 Mr.  Speaker:  He  is  afraid  that  when
 it  is  applied  to  the  skin  at  will  produce
 red  stains  CUnterruptrons  )

 दिल्‍ली  में  ह्लाइडर  दुर्घटना

 +१६०६.  शी  मक्‍्त  बचास  |  क्‍या  चरि-

 बहुन  तथा  संचार  मत्री  २४  फरवरी,  १६५६
 के  ताराकित  प्रदन  सख्या  ६१०  के  उत्तर  के
 संस्थन्ध  में  यह  बताने  की  कृपा  करेगे  कि

 (क)  १६  जनवरी,  १६५६  को  दिल्ली
 सफदरजग  हवाई  झद्दे  पर  जो  ग्लाइडर
 दुधटता  हुई  थी  कया  इस  बीच  उसकी  जाच  का
 कार्य  समाप्त  हो  गया  है  ;  *

 [स्त)  यदि हा,  तो  क्या  इस  जाच से से
 -  प्राप्त  निष्कर्षों  ौर  सुझावों  पर  प्रकाश
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 डालने  वाला  एक  विवरण  सभा  पटल  पर  ण्ल्ा
 जायेगा;

 (ग)  उन  निष्कर्षों  श्लीर  सिफारिशों  पर
 क्या  कार्यवाही  की  गई  है  ,  अथवा  करने  का
 विचार  हैं,  शौर

 चि)  उस  दुर्घटना  में  मृत  बिदेशी

 उद्दडयन-शिक्षक  के  आश्वितों  का  क्षतिपूर्त
 या  सहायता  के  रूप  में  कितना  घन  दिया  गया
 है  अथवा  दिया  जाने  वाला  है  ?

 झासेनिक  उदड्शयन  उपसंत्री  (भी  मुहो-
 उहदीन)  (क)  से  (ग)  हादसे  की  अभी
 जाच  की  जा  रही  है

 (a)  जिस  ग्लाइडर  इन्स्ट्रक्टर  ने

 हादस  में  बदकिस्मती  से  झपनी  जान  गवाई  थी
 उसका  २०,०००  रुपये  के  लिये  जिन्दगी  का
 बीमा  था  |  यह  रकम  मरहूम  इन्स्ट्रक्टर  के

 कानूनी  वारिस  को  दी  जायेगी  q

 An  hon.  Member:  In  English  also

 Shri  Mohiuddin:  (a)  to  (c)  The
 accident  38  still  under  investigation

 (d)  The  Gliding  Instructor  who  un-
 fortunately  lost  his  life  in  the  acci-
 dent  was  insured  for  Rs  20,000  The
 Delha  Ghding  Club  propose  to  pay  the
 amount  to  the  legal  heir  of  the  deceas-
 ed

 ओऔ  भक्त  दर्शन  में  यह  जानना  चाहता
 ह्  कि  कौन  महाशम  इस  दुर्घटना  की  जाच
 कर  रहे  हे,  और  क्या  उन्होंने  कोई  कारण
 बताया  है  कि  इतनी  देरी  क्यो  इस  मामले  में

 हो  रही  है  "

 Shri  Mohiuddin:  There  are  some
 technical  details  which  have  been
 asked  for  from  the  manufacturers
 abroad  and  their  rephes  are  awaited
 I  am  sure  that  as  soon  as  their  replies

 (=e  paceneed
 the  report  will  be  fina-

 जो  wen  at  क्या  यह  सत्य  है  कि

 यह  रलाइडर  जिस  जहाज  के  पौधे  बाधा  गया
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 था,  टाइगर  माथ  टाइप  क॑  जहाज  के  पीछे,
 उस  जहाज  के  चालक  ने  रस्सी  को  काट  दिया
 थ'---ऐसा  प्रकाशित  हुआ  है  ।  प्रत  क्‍या  उस
 चालक  के  विरूद्ध  मी  कोई  कार्रवाई की  जा  रही
 है  कि  उसने  रसी  क्‍यों  काट  दी  ?

 Shri  Mohiuddin:  No,  Sir  All  these
 aspects  are  under  investigation  I
 cannot  express  any  views  even  about
 facts  as  to  how  the  incident  actually
 took  place

 MWe  aa.  |  जिस  इन्स्ट्रक्टर  का
 देहान्त  हो  गया  है  या  उसके  स्याम  पर
 ग्लाइंडिंग  की  ट्रेनिंग  देने  के  लिये  किसी  दूसरे
 इस्ट्रक्टर  को  नियुक्त  किया  गया  है  या  कोई
 शर  इन्तिजाम  किया  गया  है  ?

 Shri  Mohiuddin.  I  am  not  aware  of
 what  has  happened  about  the  appoint-
 ment  of  another  instructor  Iam  sure
 another  instructor  का!  be  appointed
 very  soon

 Business  Slump  at  Vizagapatam  Port
 1607,  Shrimati  Mafida  Ahmed:  Will

 the  Minister  of  Transport  and  Com-
 munications  be  pleased  to  state

 (a)  Whether  Government  are  aware
 of  the  business  slump  at  Vizagapatam
 port  due  to  diversion  of  Bhilai:  Cargo
 ships  to  Bombay,  and

 (9)  if  so,  what  measures  are  taken
 or  contemplated  to  be  taken  by  the
 Government  to  improve  the  situation?

 The  Minister  of  State  in  the  Ministry
 of  Transport  and  Communications
 (Shri  ‘Raj  Bahadur):  (a)  Until  recent-
 ly,  part  of  the  Bhilai  Cargo  was  divert-
 ed  to  Bombay  but  so  far  as  Govern-
 ment  are  aware,  such  diversion  has
 not  caused  any  slump  at  Vizagapatam
 Port

 (b)  The  Bhilai  Project  Authorities
 have  since  agreed  to  the  unloading  of
 as  much  cargo  as  possible  at  Vizaga-
 patam  Port.

 Shrimati  Mafida  Ahmed:  In  view  of
 the  fact  thet  m  order  to  handle  the
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 Bhilai  cargo,  unloading  facilities  have
 teen  improved  at  considerable  ex-
 penses,  may  I  know  the  reason  that
 necessitated  to  divert  the  cargo  to
 Bombay?

 Shri  Raj  Bahadur:  Sir,  at  one  time
 in  4987  there  waz  a  serious  congestion

 vat  the  Vishakhapatnam  Port.  As  a
 matter  of  fact,  when  the  plans  for  the
 Bhilai  Steel  Plant  were  being  finalised
 the  Ministry  of  Transport  had  not  been
 told  anything  in  regard  to  the  type
 of  port  equipment  that  would  be  re-
 quired  to  take  the  heavy  lifts  that
 “were  to  come  to  the  port.  Apart  from
 ‘that  the  ships  that  came  with  the  Steel
 Plant  equipment  and  machinery  were
 not  provided  with  the  requisite  der-
 ticks.  The  unloading  operations  were
 ‘therefore  carried  out  with  the  help
 ‘of  the  only  floating  crane,  that  the
 ‘port  had  and  that  was  why  some  of
 the  cargo  had  to  be  diverted  to  Bom-
 bay  for  obvious  reasons.
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 Shri  Achar:.Sir,  is  it  true  that  a-
 considerable  amount  of  demurrage  has
 ‘been  paid  on  account  of  the  incapa-
 city  of  the  port  to  unload  things  that
 ame  for  Bhilai?

 Shri  Eaj  Bahadur:  Yes,  Sir;  some
 amount  of  demurrage  was  paid.

 Shri  T.  B.  Vittal  Rac:  May  I  know
 whether  these  lifts  and  other  machi-
 nery  required  to  handle  the  machi-
 nery  that  came  for  Bhilai  were  receiv-
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 D.V.C.  Navigation  Canal
 +

 -  nm,
 {St  Se

 Will  the  Minister  of  Irrigation  and
 Power  be  pleased  to  state:

 (a)  whether  the  financial  aspect  of
 the  Navigation  Scheme  of  the  D.V.C.
 has  been  thoroughly  gone  into;

 (b)  whether  any  estimate  of  traffic
 hag  been  made;

 (c)  whether  a  separate  boating  or-
 8anisation  is  going  to  be  set  up  to  deal
 With  Durgapur  Canal  Traffic;

 (d)  if  so,  the  details  thereof;
 (९)  whether  any  aerial  ropeways

 have  been  recommended  for  transport
 of  coal  from  collieries  to  the  canal
 head  at  Durgapur;  and

 (f)  if  so,  what  would  be  the  cost?

 The  Deputy  Minister  of  Irrigation
 and  Power  (Shri  Hathi):  (a)  to  (f).  A

 et
 is  laid  on  the  Table  of  the

 use.

 STATEMENT

 The  Navigation  Scheme  of  the  DVC
 is  still  in  a  preliminary  stage.  The
 DVC  have  yet  to  prepare  a  concrete
 Scheme  on  the  basis  of  the  recom-
 mendations  of  the  Navigation  Advi-
 sory  Committee.

 Some  time  back,  the  DVC  roughly
 estimated  that  traffic  on  the  Canal  on
 full  development  will  be  about  2  mil-
 lion  tons  annually.
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 डी  Gubodh  Haneda:  From  the
 statement  I  find  that  D.V.C.  has  esti-
 mated  that  traffic  on  the  canal  on  full”
 development  will  be  about  two  million
 tons  annually.  May  I  know  what  is
 the  present  volume  of  traffic?

 Shri  Hathi:  The  canal  will  be  open
 for  trafic  from  July  1959;  it  is  not
 open  now,

 Shri  Subodh  Hansda:  The  hon.
 Deputy  Minister  just  now  stated  that
 the  canal  will  be  open  for  traffic  from
 July  1959.  From  the  statement  I  find
 that  the  Corporation  has  decided  to
 throw  open  the  canal  to  the  private
 sector  on  a  toll  free  basis,  initially  for
 a  period  of  five  years.  May  I  know
 why  it  has  been  decided  to  throw  it
 open  to  the  private  sector  for  such  a
 long  period  on  a  toll  free-  basis?

 Shri  Hathi:  That  is  because  the
 Committee  has  felt  that  the  two  mil-
 lion  tons  of  traffic  which  had  been
 surveyed  seems  to  be  on  a  high  side
 and  it  will  take  some  time  before  the
 setting  up  of  a  Boating  Organisation
 and  the  Aerial  Ropeways.

 Shri  8.  C.  Samanta:  May  I  know
 when  this  Boating  Organisation  is  ex-
 pected  to  begin  its  work?

 Shri  Hathi:  The  D.V.C.  has  been

 that  is  received,  it  will  be  decided.
 Shri  Dasappa:  May  I  know  what  the

 Ropeway  is  meant  for  in  connection
 with  this  navigation  scheme?

 Shri  Hathi:  It  is  a  ropeway  connect-
 ing  the  coalfields  and  the  Durgapur
 coke  oven  plant  with  the  canal  ends

 tor  or  the  private  sector,  because  the
 collieries  are  all  owned  by  the  private
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 “the  D,V.C.  to  give  its  estimates  of  cost
 for  setting  up  the  Boating  Organisa-
 tion  and  the  Aerial  Ropeways  as  re-
 commended  by  the  Navigation  Advi-
 sory  Committee?

 Shri  Hathi:  This  has  to  be  done  by
 the  D.V.C.  itself.  There  is  no  ques-
 tion  of  fixing  up  any  date.  They  will
 do  it  as  scon  as  possible,

 Shri  s.  C,  Samanta:  May  I  know
 whether  the  Advisory  Comrhittee  has
 recommended  that  in  the  Damodar
 Canal  where  it  meets  with  Bhagirathi
 there  is  necessity  of  silt  clearance?

 Shri  Hathi:  Yes,  they  have  recom-
 mended  it  at  Kunti,  where  it  falls.

 Jawahar  Tunnel
 +

 Shri  Siddananjappa:
 *1610  Shri  Ram  Krishan  Gupta:

 4y  Shri  Naval  Prabhakar:
 [  Shri  0.  C.  Sharma:

 Wil)  the  Minister  of  Transport  and
 Communications  be  pleased  to  refer
 to  the  reply  given  to  Unstarred  Ques-
 tion  No.  49  on  the  18th  November,
 958  and  state:

 (a)  the  progress  of  work  done  s0
 far  in  completion  of  Jawahar  Tunnel
 which  will  provide  an  all-weather
 road  between  Jammu  and  Kashmir;

 (b)  the  final  date  by  which  the
 work  will  be  completed;  and

 (c)  the  total  amount  spent  on  it  so
 tar?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raf  Bahadur):  (a)  A  statement
 giving  the  required  information  is  laid
 down  on  the  Table  of  the  Lok  Sabha
 {See  Appendix  VI,  annexure  No,  I].

 (b)  By  the  end  of  December  1960,

 (c)  Rs.  86I  lakhs  upto  the  end  of
 January  1959.

 tao  सु  तारिक  :  यह  टनल  झाल-
 बेदर  बनाई  गई  है,  लेकिन  बर्फ  के  गिरने  के
 साथ  ही  यह  टनल  दोनों  तरफ  से  बन्द ही  जाती
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 है  ।  भभी  पछले  दिनों  वह  बत्द  हुई  थी  ।

 इस  टसल  का  मुंह  एक  साइड  पर  काइमीर  की
 तरफ  खुलता  है  भौर  दूसरी  साइड  पर  जम्मू
 की  तरफ  ।  इस  तरह  झ्लाल-वेदर टनल  होने
 का  मकसद  फौत  हो  जाता  है।  में  यह  जानना
 चाहता  हूं  कि  इस  बर्फ  को  हटाने  के  लिये
 हुकूमत  ने  वहां  क्‍या  इन्तजामात्र  किये  है

 ०५  a  ७  ८४  ght  yey  I  JB  ०३)
 SO  mm  age  S  ८४  5  प् '
 7B  ge gh  ०४७  ce  ipl  ry?
 ~  gt  sio®  २४  ty  ure  ewe  sti!
 ०45 yp  Bile  Syl  rn  BLT  pl
 3३  De  २9०  9  wh  बजी)  S

 *
 we SI pre J  rte  cyl  -  पि  oS  spam
 -

 aby  =  oak  हैं  2  १०  Be
 ५)२  cpl  ur  aly  ५  4२  ue

 US  Ly  é  eagle  AS  alt 3s
 (-  yee  BS  olan

 oft  राज  बहादुर  जैसा  कि  मोहतरिम
 मेम्बर  को  मालूम  होगा,  इस  टनले-  ऊचाई
 ७२४०  फुट  है,  जो  कि  स्नो  लाइन  के  करीब
 भ्राती  है।  जब  भारी  बर्फ  पड़ती  है,  तो  कभी
 कभी  टनल  के  सामने  काफी  बरफ  जमा  हो  जाती
 है,  जिस  को  हटाया  जाता  है।  फे  को  हटाने
 के  लिये  खास  तरह  की  मशीनें  होती  है  भौर
 लेबर  भी  होता  है,  जिसके  जरिये  से  काम
 किया  जाता  है।  आम  तौर  पर  से  टनल  साल
 भर  खुली  रहेगी,  यह  उम्मीद  की  जाती  है  ।

 शी  भक्त  ह.  :  कया  गवर्नमेंट  ने  इस  बात
 का  पता  लगाया  है  कि  इस  वर्ष  जाड़ों  में  बर्फ

 के  गिरने क ेकारण  बहू  ठनज  कितने  दिन  बन्द
 दही  ?

 भी  राज  बहादुर  :  फिलफोर  तो  मै
 इस  बारे  में  कुछ  तहीं  कह  सकूगा  d  अगर
 मामनीये  सदस्य  वीटिस  दें,  तो  यह  सूचना  दी
 ला  सकती  है  ।
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 sft  to  yo  तारिक  :  में  यह  सी  जानता
 चाहता हूं  कि  इस  टनल  के  बलने  के  बाद  इस
 की  मिगाहदार  भौर  इस  की  दिफाजत  की
 जिम्मेदार  हुकूमते-हिन्द  होगी  या  हुकूमते

 जम्मू-काश्मीर
 या  दोतों  ।

 S  yo  Lele  Whe  we  2  ue)
 WES  pet  oer S$  2५  £  Oy!
 oend  gf  enBUn  to!  yf  yfo
 rete  ewtghn ly  Sym  ohm  ewegln

 ia  ory  pent

 ्य  राज  बहादुर  इस  वक्‍त  तो  सी  ०  पी ०
 डब्ल्यू०  tte  की  देखभाल  में  इस  का  काम  हो
 रहा  है  भौर  यह  इस  की  देख  भाल  करते हैं  ’

 ,  अहरहाल,  यह  सवाल  कि  मुह्तकिल  तौर  पर
 इस  का  क्‍यों  इन्तजाम  किया  जाये,  यह  बाद  से
 तय  हो  सकेगा  |

 Gurgaon  Tanne!  Project

 ५  Shri  Daljit  Singh 36I2.4  shri  D.  C.  Sharma:
 Will  the  Minister  of  Irrigation  and

 Power  be  pleased  to  state:

 (a)  whether  the  Government  of
 India  have  received  the  Gurgaon  Tun-
 nel  Project  from  the  Government  of
 Punjab;

 (b)  if  so,  the  nature of  the  project;
 and

 (९)  the  decision  taken  by  the  Cen-
 tral  Government  thereon?

 The  Deputy  Minister  of  Irrigation
 and  Power  (Shri  Hathi):  (a)  No,  Sir.

 (b)  and  (c).  Do  not  arise.

 whether  any  scheme  has  been  submit-
 ted  by  the  Punjab  Government  to  the
 Central  Government?

 Shri  Hathi:  No,  Sir.
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 Subodh  Hansda:

 Shri  R.  0,  Majhi:
 Shri  8.  C.  Samanta:

 i
 :

 |

 मा ज्ज्ज iy
 E  >  nm  Gopalan:

 Will  the  Minister  of  Transport
 Communications  be  pleased  to  refer  to
 the  reply  given  to  Unstarred  Question
 No  908  on  the  777  December,  7958
 and  state

 (a)  whether  the  report  of  the  Com-
 mittee  appointed  to  enquire  into  the
 working  conditions  of  Extra  Depart-
 mental  staff  of  the  Posts  and  Tele-
 graphs  Department  has  been  finally
 considered,  and

 tb)  if  so,  the  decision  taken  on  the
 recommendations  of  the  Committee?

 The  Minister  of  Transport  and  Com-
 munications  (Shri  s.  EK.  Patil):  (a)
 The  report  is  stall  under  consideration

 (b)  Does  not  arme

 Shri  Subodh  Hansda:  On  the  2ist
 of  November  the  hon  Munuster  stated
 that  the  report  was  under  considera-
 tion  Again  the  hon  Munster  is
 replying  that  the  report  is  still  under
 consideration  Mav  I  know  when  this
 report  will  be  finally  corisidered?

 Shri  8  हू,  Patil.  We  are  expecting
 that  it  will  take  a  couple  of  months
 more,  hecause  it  involves  some  expen-
 diture  which  is  a  matter  of  concern

 oh  विभूति  सिभ  जल  का  सवाल  तो
 अलग  है,  छेकिन  जो  झादमी  एक्स्ट्रा-डिपार्ट-
 मेंटेल  एस्टाग्लिशमेंट  से  सरकारी  विभाग  में
 जाना  बाहते  हैं,  कमा  सरकार  उन  को  कम  से
 कम  प्रोमोशन  नही  दे  सकती  है  ?
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 च्नौ  wo  wo  पाटिल  इन  सिफ़ारिशों
 पर  जब  विचार  होगा,  ते।  एक  साथ  ही  होगा  ।
 उन  पर  एक-एक  कर  के,  प्रलग-अलग  से  विचार
 नही  हो  सकता  है  ।

 भरी  विभूति  मित्र  मत्री  जो  ने  कहा  कि
 स्व्चे  की  वजह  से  यह  रिपोर्ट  पडी  हुई  है  ।
 उस  मे  खर्चा  तो  नहीं  है  |  भ्रगर  सरकारी
 डिपार्टमेंट  में  जगह  खाली  हुई,  तो  बएक्स्ट्रा-
 डिपार्टमेटल  एस्टाब्लिशमेट  से  वहा  एपायट
 कर  देता  है  ।--कफेवल  इधर  से  उधर  एपायमेट
 कर  देता  है।  मै  यह्  जानना  चाहता  हू  कि
 इस  विषय  में  डिसिजन  क्यों  नहीं  लिया  जाता
 है

 शी  स०  का०  पाटिल  उस  में  योडा
 खर्चा  होता  है  1  जब  एक  जगह  से  दूसरी
 जगह  किसी  को  लगाया  जाता  है  तो  तन्व्वाह
 ज्यादा  होने  की  वजह  से  खर्चा  ज्यादा  होता
 है  थे  श्वन्द  सिफारिशें  है।  ऐसा  तो  कभी
 तरीका  नही  होता  है  कि  एक  दो  पर  विचार
 शुरु  करे  भौर  बाकी  पर  विचार  छोड  दिया
 जायें  ।  मैं  मानता  हू  कि  मई  महीने  से  पहले
 सब  सिफारिशों  पर  विचार  होगा  और  उन  पर
 प्रमल  होगा  q

 Pandit  D  N  Tiwary:  May  I  know
 whether  it  is  a  fact  that  capable
 persons  from  extra-departmental
 service  are  promoted  as  peons  ordi-
 narily  after  five  years,  and,  if  so,  may
 I  know  whether  this  is  being  given
 effect  to  or  it  has  been  suspended
 until  consideration  of  the  report?

 Shri  8  K.  Patil.  Iam  not  aware
 of  the  detaus  of  it  I  shall  make
 enquiries  about  what  the  hon  Member
 has  asked

 Shri  8S  C.  Samanta’  May  I  know
 whether  any  interim  relef  was  given
 to  these  employees?

 Shri  8  &  Patil.  I  think  an  interim
 rehef  of  Rs  2  per  head  was  given

 Shri  Tangamani:  The  Rajan  Com-
 mittee  report  was  ,ubmitted  as  early
 as  July,  958  and  the  number  of
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 employees  involved  is  only  1,00,000
 When  the  first  Pay  Commission  took
 only  three  months,  may  7  know  why
 this  has  taken  nearly  nine  months?

 Shri  8  K  Patil:  It  was  not  submit-
 ted  in  July  The  report  was  subrut-
 ted  to  Government  on  Ist  September,
 2958  and  it  is  under  exammation  I
 agree  with  the  hon  Member  that  it
 has  taken  seven  months,  no  doubt,
 but,  unfortunately,  it  so  happened
 that  this  committee  was  appointed
 almost  simultaneously,  or  round
 about  that,  with  the  Pay  Commission
 There  as  some  action  or  inter-action
 of  both  the  things  and  that  has  caused
 some  delay,  but  we.are  expediting

 Shri  T  B  Vittal  Rao:  May  I  know
 if  the  finalisation  of  the  recommenda-
 tion  of  this  Committee  wil]  have  to
 await  the  submission  of  the  second
 Pay  Commuismon’s  report?

 Shri  8  K.  Patil:  No,  Sir  So  far
 as  the  imcrease  in  the  rate  of  remu-
 neration  728  concerned  that  part  will
 have  to  depend  upon  them,  but  so  far
 as  the  other  parts  are  concerned,
 although  they  involve  expenditure,
 we  are  not  going  to  wait  until  the
 report  of  the  Pay  Comrmmssion  comes
 That  is  why  I  said  that  the  longest
 time  that  I  envisage  is  the  end  of
 May

 Shri  T.  B.  Vittal  Rac:  Am  I  to
 understand  from  the  Minster's  reply
 that  this  Committee  hag  recommended
 enhanced  pay  for  the  extra-depart-
 mental  staff?

 Shri  S  EK  Pati  No  So  far  as
 that  particular  reference  was  concern-
 ed,  it  was  taken  out  of  them  because
 the  Commussion  was  appointed

 Shri  8  M.  Banerjee:  The  hon
 Minister  said  that  the  report  will  be
 finglised  by  May,  959  at  the  latest
 I  want  to  know  whether  the  recom-
 mendatons  will  be  mmplemented  from
 a  retrospective  date  and  if  so,  from
 what  date?

 Shri  a  K.  Patil:  That  also  is  a
 matter  for  consideration  If  we  feel
 that  at  the  time  of  implementing  it
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 a  case  has  been  made  out  for  some
 ‘and  of  retrospective  effect,  even  that
 matter  also  will  be  very  sympatheti-
 cally  considered.

 Shri  Bose:  May  I  know  whether  it
 is  a  fact  that  in  the  extra~departmen-
 tal  offices  there  is  more  curruption  at
 all  stages  because  they  are  low-paid
 and  unqualified

 Shri  8  KE.  Patil:  It  might  be  true
 in  all  departments  and  not  particular-
 ly  in  this  department

 श्री  भक्त  बचाव  क्या  गवर्नमेंट  के  ध्यान
 में  यह  बात  आई  है  कि  जब  इस  कमेटी  की
 स्थापना  हुई  थी  तब  सारे  देवा  में  फैले  हुए  जो
 एक्स्ट्रा-डिपार्टमेटल  स्टाफ  के  लोग  है  उसमें

 बहुत  आशा  बढ़  गई  थीं  शौर  ज्योन्ज्यो
 समय  बीतता  जा  रहा  है  वह  दादा  निराशा

 में  बदलती जा  रही  है?  शत  में  जानना  चाहता
 है  कि  निर्णय  करते  समय  क्‍या  इस  बात  को
 ध्यान  में  रखा  जायेगा  कि  जो  निर्णय  हो  वह
 निराशाजनक  ने  हो  बल्कि  झआजशावर्धक

 हो  ?

 शी  स०  Sto  पाटिल  निर्णय  कभी
 निराशाजनक  नहीं  होगा  t  मैं  समझता  हु
 झाशाजनक  ही  होगा  |

 Coaches  and  Wagons
 +

 Shri  Bibhuti  Mishra:
 "1613  <  Shri  Ram  Krishan  Gupta:

 Shri  Siddananjappa:
 Will  the  Minister  of  Railways  be

 pleased  to  state:

 (a)  whether  it  78  a  fact  that  Gov--
 ernment  have  decided  to  make  the
 country  self-sufficient  m  production  of
 coaches  and  wagons,

 »  (b)  whether  any  scheme  for  this
 purpose  has  been  finalised;  and

 (९)  if  so,  the  details  thereof?
 The  ह... .. ड  Minister  of  allways

 (Shri  Shabaawas  Khan):  (a)  to  (c).
 India  is  already  self-sufficient  in  res-
 pect  of  Coaches  und  Wagons,  except-



 8965,  Oral  Answere

 ing

 Stock  is,  however,  being  developed.
 The  question  of  developing  manufac-
 ture  of  Railcars  will  be  taken  up  soon.

 aft  विभात  सख्  में  जानता हू  कि
 क्या  यह  सही  नहीं  है  कि  हमारे यहा  मीटर  गेज
 की  लाइन  में  जहा  से  गन्ना  जाता  है,  उस  पर
 रेलवे  विमाग  कहता  है  कि  हमारे  पास  बेंगंस
 को  कमी  है  इसलिये  गन्ना  होने  के  लिये  काफी
 बेगंस  नहीं  दे  सको  हैं  ?  अभी  माननीय
 मंत्र।  महोदय  ने  कहा  है  कि  हमारे  पास  काफी
 बेगंस  नहीं  ।  में  जानना  चाहता  हू  कि  इन
 दोनों  मे  से  कौन]  सी  बात  सही  है

 ?

 शी  शाहमवाण  हो:  जो  वात  अभी  कही

 है  वही  सही  है  t

 Mr,  Speaker:  It  seems  to  be  the
 hon.  Member’s  constituency  or  some-
 where  near  his  home  and  he  has
 personal  knowledge  of  it.  He  says
 that  notwithstanding  the  answer
 given  by  the  hon  Minister  that  there
 is  self-sufficiency  in  wagons,  those
 people  who  are  there  and  who  intend
 to  load  or  unload  feel  that  there  .s
 not  a  sufficient  number  of  wagons.
 When  the  hon  Members  put  ques-
 tions  here  on  certain  things  which  are
 within  their  knowledge,  there  must  be
 a  kind  of  satisfaction  given  to  them

 Shri  Shahnawaz  Ehan:  |  reaffirm
 that  there  is  no  shortage  of  wagons
 on  the  North-Eastern  Railway.

 Mr,  Speaker:  He  might  say  so  The
 hon  Munster  will  certainly  look  into
 it  and  see  as  to  why  there  is  default
 on  the  person  not  to  unload  it.  Hither
 it  must  be  due  to  default  so  far  as
 the  customer  js  concerned  or  there  is
 no  wagon,  Want  of  wagons  generally
 is  as  bad  as  non-supply  of  wagons
 there,  if  there  is  a  surfeit.  Therefore.
 there  must  be  a  kind  of  satisfaction
 given  to  the  hon.  Members.  The  hon.
 Minister  may  say,  “Yes;  I  will  look
 into  this  matter”.  .
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 Shri  Shahnawaz  Khan:  If  the  hon.
 Member  would  point  out  the  parti-
 cular  spot  where  there  is  this  difficul—
 ty,  I  shall  certainly  look  into  it.

 Mr.  Speaker:  Very  well.

 Shri  Kasliwal:  The  hon.  Minister
 said  that  we  have  already  reached
 self-sufficiency  in  the  production  of
 coaches  and  wagons.  May  I  know
 whether  the  Ministry  proposes  to
 explore  the  possibility  of  an  export
 market  for  this?

 Shri  Shahnawaz  Khan:  Yes,  Sir.
 We  are  doing  that  already,

 Dr.  M.  S.  Aney:  May  I  know  if
 the  hon  Munister  is  aware  that  there
 was  a  complaint  recently  from  the
 Nagpur  merchants  that  they  could  not
 get  covered  wagons  when  they  want-
 ed  covered  wagons  for  carrying  goods
 to  Calcutta,  and  im  regard  to  that
 complaint  the  reply  given  was  that
 the  covered  wagons  were  not  avail-
 able?  Is  it  consistent  with  the  fact
 that  Government  have  got  sufficient
 stock  of  wagons  available  with  them
 for  every  kind  of  demand?

 Shri  Shahnawaz  Khan:  I  replied
 regarding  the  overall  position  of
 wagons  in  the  country.  Maybe  at  a
 particular  time  of  the  year  there  was
 some  shortage  of  covered  wagons  in  a
 particular  place  But  where  we
 experience  that  particular  difficulty
 we  try  to  overcome  it.

 सेठ  गोविन्द  दास:  अभी  माननीय

 मत्रीरजी  ने  कहा  कि  जहा  सके  वगस  झौर
 कोचखिस  का  मामला  है  इस  बात  का  प्रयत्न
 किया  जा  रहा  है  कि  यहां  से  इनको  बाहर
 भेजा  जाये  ।  मैं  जानना  चाहता  हू  कि  गत
 दो  वर्षों  मे  यहा  से  कितनी  बैगस  धौर  कोचिस
 बाहर  गई  है  भौर  फितनी  झ्राशा  की  जाती  है
 कि  इसका  बाहर  जाना  प्रतिवर्ष  बढ़ता
 जायेगा  ?  हैं

 शी  शाहनवाज  खां:  यह  जो  मसला
 बैंगन्स  को  खास  कर  के  बाहर  भेजने  का  है,
 यह  झमी  तक  बहुत  वुरू-शुरू  की  बात  है  #
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 अभी  तक  कोई  बेंगस्स  बाहर  भेजी  नही  गई  है।
 सिफ  इस  मसले  को  एक्सप्लोर  कर  रहे  हैं
 कि  यह  मुम्किन  होगा  या  नही  होगा  1

 Aime  qo  तारिक  :  अभी  तायब
 बजीर  साहब  ने  कहा  कि  बैगन्‍्स  भर  कोचिस

 के  बारे  में  हम  बल्व  सफिदोंट  हैं।  भ्रगर  यह
 हकीकत  है  तो  क्‍या  मैं  जान  सकता  हू  कि
 जो  पुरानी  बैगन्स  है  भौर  जो  बहत  ही  खस्ता
 हालत  में  है,  उनकों  कब  तबदील  किया
 जायेगा  ?

 SUS  2  grate  ८.  IU  et!)
 te  a  SE  mad  yh  My
 ke  yh  =  yeh  PUR EC va  Calpe

 ५.98  Uke  le  ute  Las  $  ७  ०८२३२

 senet  om  gf  [थि  (४७)  (४  9  of

 s  el  ua  oat  ela  chad  Ae)
 (-  हैं  ay  US  es  roe

 श्री  शाहुतवाज  | | ह  जब  वे  चलने  के
 काबिल  नहीं  रहेगो  ।,  तब  उनको  हट"  दिया
 जायेगा  |

 शनी  खुशवक्त  राय  :  कया  मे  जान  सकता

 हूं  कि  किस  देश  को  बैगन्स  बाहर  भेजे  जाने  की
 यह  बाल  है  ?

 ६, ड  श्ाहमबाश  ां:  यह  मसला  झभी
 गौर  तलब  है

 wit  खुशवकत  राय  :  क्‍या  में  जान  सदता

 ह  कि  किस  देश  से  इसक  बारे  में  बातचीत
 कीजा  रही  है  ?

 थ्ी  शाहभबाश  ::  में  समझता हु  कि
 कावद  उस  देश  का  नाम  लेना  ठीक  नहीं
 होगा  1

 Shri  Dasappa:  Is  it  not  8  fact  that
 some  suppliers  of  timber  to  the  Gov-
 erhment  departments  have  been  mul-
 ected  with  liquidated  damages
 because  of  the  delay  in  the  supply  of
 wagons,  and  for  no  other  reasons?

 Mr.  Speaker:  Individual  cases  must
 ‘be  brought  to  the  notice  of  the
 Minister

 Shri  Dasapps:  It  is  stated  that“there
 is  no  question  of  dearth  of  wagons
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 There  are  specific  cases  where  because
 of  the  non-supply  of  wagons  the
 contractors  could  not  take  delivery  of
 the  timber  and  other  goods  and  they
 have  been  mulcted  with  liquidated
 and  other  damages,

 Mr  Speaker:  The  hon,  Member  will
 kindly  give  notice  The  question  is
 whether  the  hon  Minister  is  gener-
 ally  aware  that  such  complaints  exist
 where  damages  are  asked  for  when
 there  is  a  non-supply  of  wagons  Has
 any  such  case  come  to  the  notice  of
 the  Minister?

 Shri  Shahnawax  Khan:  No,  Sir.
 Mr  Speaker:  The  hon.  Minister

 will  kindly  consider  one  thing  In
 answer  to  the  general  question  whe-
 ther  there  is  self-sufficiency  in
 coaches  and  wagons  he  said,  “Yes”,
 But  on  three  sides  there  are  already
 instances,  though  individual  instances
 have  been  quoted,  where  the  station-
 masters  or  whoever  ts  in  charge  of
 the  supply  of  wagons,—east,  south  or
 north—have  said  that  the  supply  of
 wagons  was  not  possible

 Shri  Dasappa:  I  can  give  instances
 Mr  Speaker:  Hon  Members  will

 send  those  instances  to  the  hon
 Minister  He  will  make  enquiries  If
 he  ultimately  finds  that  the  real  self-
 sufficiency  is  not  there  he  will
 produce  more  wagons

 The  Question  List  77  over  TI  shali
 call  hon  Members  who  were  not  here
 when  I  called  them  first  Shn
 Sanganna,  Shri:  Manabendra  Shah,
 Shri  Mullick,  Shri  Karm  Singhj:i—

 Shri  Nagi  Reddy:  Sir,  Question
 No  608  is  important.

 Mr  Speaker:  Shr  Ram  Krishan
 Gupta—None  here  The  Question
 List  is  over

 Shri  Nagi  Reddy:  May  I  make  a  sub-
 mission?  The  question  on  the  Rajas-
 than  Desert  is  a  really  important  one.
 I  think  you  could  take  up  that  ques-
 tion  for  answering  here

 Mr,  Speaker:  The  hon  Member  will
 look  into  the  answer.
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 Shri  Nagi  Reddy:  It  is  approaching
 ethi.

 Mr.  Speaker:  By  that  time  we  would
 not  be  here.

 WRITTEN  ANSWERS  TO
 QUESTIONS

 Indian  Posts  and  Telegraphs  Museum
 *1595,  Shri  D.  C.  Sharma:  Will  the

 Minister  of  Transport  and  Cemmu-
 nications  be  pleased  to  refer  to  the
 reply  given  to  Unstarred  Question
 No,  598  on  the  Ist  December,  958  and
 state  the  further  progress  made  for
 establishing  The  Indian  Posts  and
 Telegraphs  Museum?

 The  Minister  of  Trausport  and  Com-
 munications  (Shri  a.  K.  Patil):  It  has
 since  been  decided  to  locate  the  pro-
 posed  Indian  Posts  and  Telegraphs
 Museum  in  the  new  building  for  the
 P.  &  T.  Directorate  on  Parliament
 Street.  Steps  to  implement  this  deci-
 sion,  as  early  as  possible,  are  being
 taken.

 High  Power  Committee  on  Floods

 71600,  Shri  Sanganna;  Will  the

 Starred  Question  No.  8]  on  the  lth
 February,  959  and  state:

 (a)  whether  any  financial  assistance
 is  given  to  the  Government  of  Orissa
 for  the  implementation  of  the  recom-
 mendations  made  by  the  High  Power
 Committee  on  Floods  for  the  Orissa
 जंचा  systems;  and

 (b)  if  so,  to  what  extent?

 Irrigation
 and  Power  (Shri  Hathi):  (a)  and  (b).
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 India  for  loan  assistance  that  the  ques-
 ton  of  financing  those  schemes  would
 arise.

 Cheque  System  in  Post  Offices
 #1603,  Shri  Manabendra  Shah:  Will

 the  Minister  of  Transport  and  Com-
 munications  be  pleased  to  state:

 (a)  whether  the  experimental
 scheme  of  cheque  system  in  Post
 Offices  has  proved  successful;

 (b)  how  many  post  offices  are  now
 covered  under  the  scheme  in  the  coun-
 try;

 (९)  whether  any  scheme  has  been
 prepared  to  extend  these  facilities  to
 the  villages;  and

 (d)  if  so,  what  is  the  progress  made?
 The  Minister  of  Transport  and  Com-

 munications  (Shri  8.  K.  Patil):  (a)
 Yes,

 (a)  873  upto  February,  1959.

 (०)  No  separate  scheme  has  “been
 prepared  for  villages.  The  existing
 scheme  is  gradually  being  extended  to
 all  Head  Offices  and  departmental  sub-
 offices,  including  those  situated  in
 rural  areas

 (d)  Does  not  arise  in  view  of  {c)
 above.

 Advisory  Committee  for  Demographic
 Studies

 #1605,  Shri  B  Ca  Mallick:  Will  the
 Minister  of  Health  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  ह...
 ernment  of  India  have  decided  to  set
 up  an  Advisory  Committee  for  demo-
 graphic  studies  in  the  country;

 (b)  if  80,  when;  and

 (c)  the  main  functions  of  the  Com-
 mittee?

 The  Minister  of  Health  (Shri  Kar-.
 markar):  (a)  Yes,  Sur.

 (b)  The  Resolution  is  being  publish-
 ed  in  the  Gazette  of  India.

 {c)  G)  to  advise  on  research  and
 studies  on  inter-relationship  between



 (iv)  to  review  progress  made  in  the
 demographic  Training  and  ‘Research
 Centres  receiving  financial  assistance
 from  the  Ministry  of  Health;  and

 (v)  to  examine  and  recommend  pro-

 State;  and

 The  Deputy  Minister  of
 and  Fower  (Shri  Hathi):  A  statement
 is  placed  on  the  Table.  [See  Appen-
 dix  VI,  annexure  No.  3).

 Flood  Control  Schemes  in  Punjab
 +

 Shri  Ram  Krishan  Gupta:
 2567.4  Shri  D.  C,  Sharma:

 Shri  Daljit  Singh:

 FH.  Sa  Virintan  nm  initia,  ai
 Power  be  pleased  to  state:

 @  the  total  amount  ssked  by
 Punjab  Government  for  anti-flood
 schemes  during  1988;

 (b)  the  total  amount  sanctioned  by
 the  Central  Government;

 (०)  the  total  amount  utilised  so  far:

 (4)  the  nature  of  works  done?

 fhe  Deputy  Minister  of  Irrigation
 and  Power  (Shri  Hathi):  (a)  The  Gov-
 erpment  of  Punjab  asked  for  an  allot-
 ment  of  Rs,  I68  lakhs  as  Central  loan
 assistance  for  financing  expenditure  on
 flood  control  schemes  during  the  fin-
 ancial  year  1958-89.

 b>  A  loan  of  Rs.  330  lakhs  was

 (०)  The  State  Government  have  re-
 ported  that  an  expenditure  of  Rs,  Tee
 lakhs  was  incurred  in  1958-59  up  te
 the  end  of  December,  1988.
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 mamber  of  passengers  carried  and  the
 earnings  received  from  ह...  by
 Indian  Railways,  Zone-wise  and  Class-
 wise  during  the  year  1988-597

 Tho  Deputy  Minister  of  Railways
 (Shri,  Shahnawas  Khan):  As  the  ¢
 counts  for  1988-89:  have  not  yet  been
 closed,  the  information  asked  for  is
 not  yet  available.

 Electrification  of  Railway  Line

 2569,  Shri  Ram  Krishas  Gupta:  Will
 the  Minister  of  Rallways  be  pleased
 to  state  the  further  progress  made  so
 far  in  electrification  of  Railway  line
 between  Asansol  and  Mogulsarai’

 ansol-Moghalsarai  section  is  placed  on
 [See  Appendix  VI,  an-

 nexure  No.  e).

 Overhauling  Facilities  on  Bikaner
 Division

 257i  Shri  Ram  Krishan  Gupta:  Will
 the  Minster  of  Railways  be  pleased
 to  state

 (a)  the  names  dT  stations  where
 facihties  exist  for  overhauling  loco-
 motives,  coaches  and  wagons  on
 Bikaner  Divison  of  Northern  Ra:)-
 way,

 (b)  whether  these  stations  are  suffi-
 event  for  overhauling  work,  and

 (व)  if  not,  the  action  to  be  taken
 for  providing  these  facilities  on  other
 stations?

 The  Deputy  Minister  of  Railways
 (Shré  Ghakmawas  Khan):  (a)  Facili-
 ties  for  overhauling  locomotives  and
 coaching  stock  exist  in  the  Locomo-
 tive  and  Carriage  and  Wagon  Work-
 shops  at  Bikaner  Overhauling  of
 wagons  is  manly  done  at  Jodhpur

 ont  tg
 where  capacity  exists  for  ths

 wor’

 (०)  ‘Yes,  for  the  present  repair  load

 (९)  Does  not  arise  in  view  of  (a)  and
 (b)  above.

 TB  Iselation  Comtres  in  Bombay
 State

 the  total  amount  given  to  Bombay  for

 State  during  1958-59,

 markar):  During
 amounting  to  Rs  1,20,100  have  been
 sanctioned  to  voluntary”  institutions  in
 Bombay  and  Rs  164,100  to  the  Gove
 ernment  of  Bombay  for  the  prevention
 of  TB

 No  grants  were  sanctioned  for  eet-
 ting  up  of  isolation  beds

 National  Malaria  and  Filaria  Control
 Programmes  in  Bombay  State

 2573.  Shri  Pangarkar:’  Will  the
 Minster  of  Health  be  pleased  to  state:

 (a)  the  total  amount  of  contribution
 by  the  Government  of  India  to  Gov-
 ernment  of  Bombay  under  the
 National  Filaria  control  programme
 and  National  Malaria  control  pro-
 gramme,  separately  so  far,  and

 ‘(b)  whether  any  report  has  been
 recerved  by  Government  from  the
 Government  of  Bombay  as  to  the
 amount  spent  district-wise,  till  now?

 The  Minister  of  Health  (Shri
 Karmarkar):  (a)  The  following
 amounts  of  contribution  have  so  far
 been  made  to  the  Government  of
 Bombay  —

 Natrona!  Filaria  (a)  Rs  32  55  lakhs
 Control  programme  (from  I955-56  to

 1957-58)
 8  Rs

 38
 5  Iakhs

 है/“  0०
 4

 for
 1958-59)

 National  Maleria  =  1958-59
 eradication  pfo-
 gramme.

 (bd)  No
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 Railway  Proteqiien  Force  cm
 W.  Rallway

 2yi4.  whri  Daljit  Singh:  Will  the
 Minister  of  Eallways  be  pleased  to
 State:

 (a)  the  strength  of  the  Railway
 Protection  Force  on  the  Western
 Railway  as  on  the  3fst  January,  +1959;

 (b)  the  number  of  senior  and
 junior  officers;  and  ~

 (c)  the  number  among  them  belong-
 ing  to  scheduléd  castes  and  scheduled
 tribes?

 The  Deputy  Minister  of  Eallways
 (Shri  Shahnawaz  Khan):  (a)  The
 strength  of  the  Railway  Protection
 Force  as  on  B1-1-1959  was  7094.

 bh)  Gane  ted  Officers  m2
 Class  III  524
 Class  IV  6558

 tc  ‘  Scheduled  Schedulcd
 Castes  Tribes

 @  Gazetted
 Officers  Nil  Nil

 (४)  Glass  IIT  9  Nil
 (is)  Class  IV  575  285

 Shark  Liver  OU
 ‘2515,  Shri  P.  K.  Deo:  Will  the

 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  the  total  quantity  and  value  of
 Bhark  Liver  Oil  produced  in  India
 annually,  particularly  in  Orissa;  and

 (b)  what  stepe  have  been  taken  to
 imerease  its  production  in  the  Second
 Five  Year  Plan  period?

 The  Minister  of  Food  and  Agricul
 ture  (Shri  A.  P.  Jain):  (a)  The  avail-
 able  information  is  furnished  in  the
 statement  placed  on  the  Table.  [See
 Appendix  VI,  annexure  No.  4).

 (b)  Fishermen  are  being  supplied
 with  engines  for  mechanisation  of
 fishing  vessels  and  fisheries  requisites
 at  subsidized  rates  for  increasing
 fish  production,  which  includes  shark
 fishing.  Additional  Units  for  shark
 fishing  are  being  set  up  in  Madras  and

 to  Calcutta;  and

 (b)  whether  Government  are  con-
 sidering  having  refrigerated  ralway
 wagons  to  transport  the  fish  from
 Chilka  to  avoid  deterioration?

 average  approximately  0  tons  of  fish
 are  transported  daily.

 (b)  Under  a  Second  Five  Year  Plan
 scheme  for  introducing  refrigerated
 rail  vans  for  transport  of  fish  within
 the  country,  it  is  proposed  to  run  a
 refrigerated  rai]  van  from  Chilka  te
 Calcutta

 Postal  Services

 2577.  Shri  0.  C.  Sharma:  Wil)  the
 Minister  of  Transport  and  Commauni-
 eations  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  in
 Gurdaspur  District  of  Punjab  there
 are  villages  where  delivery  of  postal
 articles  is  made  once  or  twice  a  week;

 (b)  if  so,  the  number  of  such  vil-
 lages;

 (९)  whther  Government  have  plans
 for  increasing  postal  facilities  in  such
 places;  and

 (d)  if  so,  the  details  thereof?

 The  Minister  of  Transport  and  Com-
 munications  (Shri  5.  EK.  Patil):  (a)
 and  (b).  There  are  no  villages  in
 Gurdaspur  District.  which  are  served
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 ence  a  week.  ह. | क  village:  are,  how-
 ever,  served  twice  a  week

 (९)  and  (a).  ‘Yes,  by  opening  more
 and

 wue)  in  the  year  ‘1968-60;
 (b)  whether  the  number  of  alarm-

 ehain  pulling  cases  is  on  the  increase
 as  compsred  with  1957-58;  and

 (९)  if  so,  the  reasons  therefor?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  A  state-
 ment  giving  the  required  information
 for  0  months  ending  3lst  January
 959  is  placed  on  the  Table  [See
 Appendix  VI  annexure  No  5]  In-
 formation  for  February  and  March
 959  has  not  yet  been  compiled

 (b)  Yes

 (९)  The  mam  reason  for  the  m-
 crease  Is  the  want  of  co-operation  on
 the  part  of  the  travelling  public  in
 pointing  out  the  offenders  to  enable
 the  railway  staff  to  prosecute  them,
 which  has  emboldened  the  offenders
 to  indulge  more  and  more  m  such  ac-
 tivities  The  madequacy  of  the  exut-
 ing  provisions  of  law  to  deter  the
 offenders  from  resorting  to  this  evil
 ए  also  another  reason

 बापरलेस  झापरेटर  तथा  सिगमलर

 Fue.  भी  सरण्‌  पांडे  :  गया  रेलचे
 मंत्री  यह  बताते  की  कृपा  करेंगे  कि:

 (क)  ११  फरवरी,  १६५७  को  गोरखपुर
 में  बायरलेस  प्रापरेटरों  तथा  सिग्रतलरों  की
 परीक्षा  में  कितने  उम्मीदवार  बैठे  थे  ,

 (ख)  कितने  परीक्षा  में  उतीर्ण  हुये;
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 (ग)  कितमे  व्यक्ति  नियुक्त  किये  गये  ;
 शौर

 (घ)  उनमें  से  कितने  व्यक्तियों  को
 झभी  नियुक्त  नहीं  किया  गया  है?

 रेलये  उपभंत्री  (भौ  झाइनबाण at)  :

 (क)  सिगनलरों  (म  कि  बानरलेस  भापरे-
 टरो)  की  भर्ती  के  लिए  गोरखपुर  धर  दूसरे
 कन्द  में  एक  परीक्षा  सी  गयी  थी  जिसमें  है
 उम्मीदवार  बैठे  थे।

 (ख)  २१२

 (ग)  ौर  (ब)  परीक्षा  में  पास  २१२
 उम्मीदवारों  में  से  १२६  को  नियुकतिति  के
 लिए  चुना  गया  था,  लेकिन  भरी  तक  किसी
 को  नियूक्‍त  नहीं  किया  गया  है।

 and  Cooperation  be  pleased  to  lay
 on  the  Table  a  detailed  report  on  the
 working  of  the  43  Special  Mult-
 purpose  Tribal  Blocks  which  are  in
 operation  now?

 Development
 B.S  Murthy)  The  required  informa-
 tion  is  being  collected  from  the
 State  Governments  and  Union  Terri-
 tories  concerned  and  will  be  placed
 on  the  Table  of  the  House  when  re-
 ceived

 +
 Conference  on  Special  Multi-purpose

 Tribal  Blocks

 ‘2581,  Shri  Jinachandran:  Will  the

 (a)  whether  the  main  recommen-
 dations  of  the  Conference  on  Commu-
 mty  Development  held  at  Mount  Abu
 regarding  Special  Multi-purpose
 Tribal  Blocks

 have  been  adopted,  end

 )  if  so,  to  what  extent?
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 The  Deputy  Minister  of  Community
 Development  and  Co-cperation  (Shri
 B.  s  Murthy):  (a)  Yes.

 (b)  A  statemeny  showing  the  action
 taken  by  the  State  Governments  and
 Union  Territories  for  the  implemen-
 tation  of  the  recommendations  is
 placed  on  the  Table  of  the  House.
 {See  Appendix  VI,  annexure  No.  4).

 Imphal  Water  Works  Scheme

 2582.  Shri  L.  Achaw  Singh:  Will  the
 Minster  of  Health  be  pleased  to  state:

 (a)  the  progress  made  im  _  the
 Imphal  Water  Works  Scheme;  and

 {b)  the  target  date  of  completion  of
 the  construction  work  of  the  water
 reservoir  at  Chingmurong  at  Imphal?

 The  Minister  of  Health  (Shri  Kar-

 ४  Ld  9  :
 i

 ie
 थ

 ्य

  ्छ  स

 insanitary  conditions  in  Imphal  ह
 cipality  area  specially  due  to  lack  ef
 facilities  for  drainage;  and

 ®)  the  steps  taken  to  improve  the
 darinage  system  in  the  Municipality
 area?

 *
 The  Mialster  of  Healfm  (Shri

 Karmarkar):  (a)  No.

 (b)  Does  not  arise.

 Supply  of  Foodgrains  to  Panjab
 2584  Shri  Daljit  Singh:  Will  the

 Minister  of  Feod  and  Agriculture  be
 pleased  to  state:

 4
 (a)  the  total  quantity  of  foodgrains

 supplied  to  Punjab  during  the  months
 of  December,  1958,  January  and
 February,  1969;  and

 (b)  the  prices  at  which  these  were
 supplied?

 The  Minister  of  Feod  and  Agrical-
 ture  (Shri  A.  P.  Jain):

 (a)  Wheat  About  79,900  tons
 Maize  About  7,200  tons

 (b)  Wheat  Rs.  24  Per  meund
 Maize  Rs,  rr  per  maund

 The  prices  are  for  net  weight  of
 the  grain,  but  inclusive  of  the  cost  of
 gunny  bags,  fot  delivery  FOR  desti-
 nation  stations.

 Development  of  Agriculture  in  Punjab

 2585.  Shri  Daljit  Singh:  Will  the
 Minister  of  Food  and  Agriculture
 pleased  to  state"

 (a}  the  amount  proposed  to  be
 allotted  to  the  Punjab  State  for  deve-
 lopment  of  agriculture  for  the  year
 1959-60;  and

 (9)  the  amount  asked  for  the  same
 period?

 The  Minister  of  Food  and  Agrienl-
 ture  (Shri  A  FP.  Jain):  (a)  ‘The
 annual  Plan  ceiling  for  Punjab  State
 for  1989-60:  for  the  Agricultural  Sec-
 tor,  excluding  Co-operation,  as  agreed

 Commission  wae
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 (9)  ‘The  amount  asked  for  by  the
 Punjab  Government  was  Fs  460054
 lakhs

 Postal  Facilities  in  Durgapur  Steel
 Plant  Area

 2686  Shri  N  M.  Deb.  Will  the
 Munuster  of  Transport  and  Commani-
 cations  be  pleased  to  state

 (a)  whether  there  is  a  proposal  to
 increase  the  number  of
 Branches  in  Durgapur  Steel  Plant
 area;  and

 (b)  of  so,  when  it  will  be  imple-
 mented?

 The  Minister  of  Transport  and  Com-
 है... ...... छ  (Shri  §.  KE.  Patil):  (a)
 and  (b)  ‘Yes,  In  addition  to  7  Post
 ‘Offices  already  existing  in  the  area,
 it  is  proposed  to  open  shortly  one
 moore  Post  Office  at  Durgapur  Ther-
 mal]  Power  Station

 (a)  the  total  number  of  depart-
 mental  telegraph  offices  and  the  total
 ganctioned  strength  of  telegraphists  as
 on  3ist  December,  ‘1958,

 (b)  the  total  shortage  in  regard  to
 the  sanctioned  strength  of  the  sad
 telegraphists,

 (९)  the  total  number  of  non-depart-
 mental  telegraphists  employed  on

 one  month  at  a  time  during  the  last
 three  years,

 (d)  the  total  number  of  telegra-

 ‘The  Minister  of  Tranapert  and  Comer
 munications  (Shri  &  EH.  Patil):  (a)
 and  {b)  (i)  The  total  number  of
 departmental  telegraph  offices  and
 Centre]  Telegraph  Offices  us  28

 (a)  A  statement  showing  the  Circle-
 wise  figures  of  sanctioned  strength  of
 telegraphists  and  the  present  shortage
 is  placed  on  the  Table  [See  Appen-
 dix  VI,  annexure  No  7)

 (९)  The  information  is  being  collect-
 ed  and  will  be  placed  on  the  Table
 at  a  later  date

 (d)  and  (e}  No  extension  of  ser-
 vice  has  been  granted  to  any  class  I
 officer  of  the  Telegraph  Traffic  Branch.

 Information  on  other  points  is  being
 collected  and  will  be  placed  on  the
 Table  of  the  Sabha  as  soon  as  possi-
 ble

 Abolition  of  Ice  Compartments
 2588,  Shri  Onkar  Lal.  Will  the

 Minister  of  Railways  be  pleased  to
 state

 (a)  how  many  men  have  been
 thrown  out  of  employment  due  to
 abohtion  of  ice  compartments  from
 Indian  Ratkweys  since  lst  January,
 959  and  the  arrangements  made  by
 Government  to  provide  them  with
 alternative  jobs,  and

 (b)  what  alternative  arrangements
 have  been  made  in  trains  or  stations
 to  provide  travelling  public  with  cold
 water  and  aerated  waters?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawas  Khan):  (a)  The  men
 engaged  in  the  sale  of  ice  and  aerated
 waters  from  running  trains  are  em-
 ployees  of  contractors  No  precise  in-
 formation  is  available  with  the  Rail-
 ways  as  to  number  of  men  hkely  to
 be  affected  by  the  discontinuance  of
 the  service  and  no  arrangements  ate
 proposed  to  be  made  by  the  railways
 to  provide  them  with  alternative  jobs

 (b)  A  statement  33  placed  on  the
 Table

 SraTement

 The  sale  of  we  and  aerated  waters
 now:  obtaining  from  restaurant  cars



 (a)  whether  it  is  a  fact  that  short-
 age  of  uniforms  was  noticed  in  store
 of  Divisional  Suferintendent's  office
 at  Kotah  dumng  December,  ‘1958;

 (b)  2f-30,  when  last  check  was  made
 and  the  extent  to  which  the  shortage
 was  discovered,

 (c)  the  pumber  of  Railway  em-
 ployees  who  could  not  be  suppled
 uniforms  during  the  period;  and

 (d)  what  action  has  been  taken  in
 this  matter?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawas  Khan):  (a)  Yes.  It
 wag  foticed  in  the  month  of  Novem-
 ber,  1988,

 (b)  The  check  was  exercised  in  the
 months  of  October  and  November,
 1958.  The  following  shortage  was
 discovered:

 l  Achkans  White  Drill—2
 2  Pagri  Khaki—i
 i  Raincoats—3.

 (c)  and  (४),  The  matter  is  being
 investigated.

 (9)  if  so,  the  nature  of  the  award
 given  by  the  Tribuna)  and  decision
 taken  by  Government  thereon?

 The  Deputy  Minister  of  Railways
 {Shri  Shahnawaz  Khen):  (a)  and  (b).

 recommendations  of  the  Tribunal
 4re  still  under  consideration.

 Janata  Train
 259l  Shri  Ram  Erishan  Gupta:  Will

 the  Minister  of  Railways  be  pleased
 to  state:

 (a)  whether  it  is  a  fact  that  there
 is  mo  Janata  Train  on  metre  gauge
 section  of  Northern  Railway;  and

 (b)  af  so,  whether  Government  pro-
 Pose  to  introduce  any  such  train  on
 this  section?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  and  (b).
 The  Delhi-Rewar:  Section  is  served,
 wach  way,  by  the  tri-weekly  Janata
 Express  trains  running  between  Delhi
 and  Ahmedabad.  There  is  no  pro-
 Posal,  at  present,  to  introduce  any
 other  Janata  Express  trains  exclusive-
 ly  on  the  Metre  Gauge  section  of  the
 Northern  Railway.

 दिल्‍ली  में  कामगरों  को  सहकारी  सबिति

 २४५६२.  भी  भक्त  बहोंम :  क्‍या  aT
 बायिक  विकास  तथा  सहकार  मंत्री  यह  बताने

 '  की  कृपा  करेंगे  कि:

 (क)  क्‍या  सरकार  को  यह  ज्ञात  है
 कि  दिल्‍ली  में  कामगरों  कौ  एक  सहकारी
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 शमिति  बताई  यई  है,  जो  एक  अखिल  भारतीय  (2)  Between  Tatanager  and  Rourkela

 समाचार  धमिकरण  का  संचालन  कर  रही
 Complete

 Track  Renewals—l0.43

 t  ;
 Through  Renewals  of  Sleepers—

 (w)  क्‍या  यह  भी  सच  है  कि  उक्त  7.75  miles.
 सहकारी  समिति  ने  सरकार  से  ऋण  भांगा  (b)  Cast  Iron  Sleepers  have  been
 है;  used  on  3.4]  miles,

 (व)  यदि  हाँ,  तो  क्या  ऋण  स्वीकार  (€  Wooden  sleepers  have  also  been
 किया  था  चुका  है;

 used  on  .33  miles.  The  type  of
 ’  sleepers  used  is  mostly  dependent  on

 (=)  यदि  हां,  तो  कितना  भौर  किस  Beatty
 of  sleepers  at  that

 wet  पर  स्वीकार  किया  यया  है;  भौर
 .  बिल्ली  में  कृषि  प्रदर्शानियां  तथा  नेले

 1६3  यदि  उपरोक्त  भाग  (ग)  का
 उत्तर  नकारात्मक  हो,  तो  ऋण  न  देने  के
 क्या  कारण  हैं?

 Mee,  off  नकल  प्रभाकर  :  क्‍या  खाल
 तथा  कृषि  मंत्री  यह  बताने  की  कपा  करेंगे
 किः

 विकास  तथा  सहुकार  ।
 उपमंत्री  (भी  wo  स०  मूर्ति):  (क)  से  (५).  (क)  किसानों  को  कृषि  के  उन्नत  तरीकों
 इन  प्रश्नों  का  उत्तर  मंत्रों  महोदय  सूचना  तथा  का  ज्ञान  कराने  के  लिये  वर्ष  १९५७-४८

 झौर  १६४८-५९  में  दिल्ली  में  कितनी  प्रदर्श-
 निया  झौर  मेले  लगाये  गये  ;

 (ख)  ये  प्रदर्शनया  शौर  मेले  किन-
 किन  स्थानों  पर  किये  गये  ;  और

 (ग)  उन  पर  कितना  व्यय  हुभा

 प्रसार  विभाग,  आझागे  किसी  तिथि  को  देंगे।

 Burdwan-Moghulsarai  Track

 2593,  Shri  Sadhan  Gupta:  Will  the
 Miruster  of  Railways  be  pleased  to
 state’

 (a)  the  Mnileage  of  track  laid  bet-
 ween  Burdwan  and  Mughalsara  along
 the  Grand  Cord  Line  and  Tatanagar
 and  Rourkela  during  ‘1958;

 (9)  the  extent  to  which  cast  iron
 sleepers  have  been  used  in  laying  such

 f tracks;  and  बवरणा

 wre  तथा  कृषि  मंत्री  (श्री  Wo  प्र०

 जैन) :  (क)  से  (ग)  एक  विवरण  सभा-
 पटल  पर  रख  दिया  गया  है।

 lepers?
 reason  for  not  using  wooden

 wel  oe  ef  _  ones
 ने

 Sepeiy  ‘kinidor  प्र  तथा  मेलो  का  सगठन
 The  of  Rai  संस्थाभो (Shri  S,  V.  Bemaswamy):  (a)  The  नहीं  किया  परन्तु  दूसरी  सं

 द्वारा  सं-

 following  Track  Renewal  Works  have  गठित  की  गई  प्रदर्शनियों  में  भाग  लिया  जो
 been  carried  out:—  नीचे  दी  गई  हैं  _

 ay  Between  Burdwan  and  Mughal-
 sarai:—  (१)  eyes  में  दो  प्रबधानियां

 ——_
 Track  Renewals—4.57

 (१)  भ्रलिल  भारतीय  ढोर  प्रदर्शन
 समिति  द्वारा  संगठित  प्रदर्शनी

 (२)  भारत  कृषक  समाज  द्वारा  सगठित

 Through  Renewals  of  Sleepers—
 .

 2.00  miles.
 Through  Renewals  of  rails—3.2¢

 miles.
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 {2}  een  नें  सी  swuvlfnet

 (१)  वाणिज्य  तथा  उद्योग  मंत्रालय
 द्वारा  संगठित  “भारत  १६५८”  प्रदपोनी

 (२)  दिल्‍ली  प्रशासन  द्वारा  गठित
 ग्लो  शौर  सब्जियों  की  प्रदक्षमी”

 (@)  प्रदर्शनी  का  स्थान
 नाम

 (१)  खिल  भारतीय  राजधाट,  नई
 डोर  प्रदर्शनी  दिल्ली

 (२)  कृषि  झौर  ग्राम  तालकटोरा  गाई-
 उद्योग  प्रदर्शनी  नस,  नई  दिल्ली

 "

 पद  "भारत  १६५५८  मथुरा  रोड,  नईं

 प्रवर्शनी  दिल्ली

 (४)  फलों  ,  भौर  जामा  मसिलया,
 सब्जियो  की  नई  दिल्ली

 नाम|
 रपये

 (१)  झखिल  भारतीय  १,४००
 दोर  प्रदर्षती

 (२)  कृषि  तथा  प्राम  १,२००
 उद्योग  प्रदर्शनी

 (३)  “भारत  eye”
 प्रदर्शनी  २,५०,०००  (लग-

 भग)

 (४)  फलों  पौर  सब्जियों
 की  ब्रदर्धनी  १५०

 (लगभग  )

 दिल्‍ली  में  क्षय  रोग  चिह़््त्सालल

 की  गचस  प्रभाकर  :

 mee  हरी  tho  de  कर्मी :

 क्या  स्वास्थ्य  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि:

 (क)  इस  समय  दिल्‍ली  में  कितने  अब

 -शैभ  के  चिकित्सासुय  हैं;

 Written  Answers  ogee

 (er)  कितने  झाभाभी  रमें  तैथार

 ही  जायेंगे;  -

 (ग)  पढ़ाड़ुगज  ठटी०  ato  क्लिनिक
 वि  लक  बन  सकेगा;  भौर

 (घ)  पूसा  रोइ  ढी  बो०  क्लिनिक  के

 लिये  क्या  भूमि  प्रात  कर  ली  गई  है?
 weg  त्री  ्जौ  कर्मरकर)  :  (क)

 में  ्य  रोग  चिकित्सालय  |

 (ख)  १६४६-६०  के  दौरान  भडेवालान
 हदिर  के  निकट  एक  क्षय  रोग  चिकित्सालय
 मापित  करने  का  विचार  है।

 fe),  प्फदापपत्पपत्जिस ण, 1...  PT  Bee
 tre  क्लिनिक  बताने  का  विचार  था  वहां
 आरणाधियों  के  बस  जाने  के  कारण  बहू  जगह
 उपलब्ध  नहीं  है।  भव  यह  क्लिनिक  झण्े-
 बालान  में  स्थापित  करने  का  विचार  2

 चि)  जी  नहीं।

 Family  Planning

 2506  Harish  Chandra  Mathar:
 will  the  Minister  of  Health  be  pleas-
 gf  to  state state:

 (a)  what  principal  reconimendations
 made  by  the  All  India  Medi-

 .  gl  Conference  at  its  last  meeting
 petticularly  in  respect  of  family  plan.
 png;  and

 (b)  what  is  Government's  reaction
 qe  these  recommendations’

 The  Minister  of  Health  (Shri  Kar-
 yD  (a)  and  {b).  The  recom-

 yendations  made  by  the  All-India
 cal  Conference  held  at  Cuttack  in

 pecember,  958  and  the  observations
 gf  Government  of  India  thereon  are

 gven  in  the  statement  laid  on  the
 gable  [See  Appendix  VI,  annexure
 plo  8]

 Imphal  Civil  Hospital
 2597.  Shri  L.  Achaw  Singh:  Will

 qhe  Minister  of  Health  be  pleased  te
 tate: s

 (a)  whether  the  clerical  staff  in
 ymphal  Civil  Hospital  are  entitled  to
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 I  |
 5a

 g  i  not

 pay-seales in  ‘Manipur have:
 eft  HEE

 conditions  and  other  relevant
 :  F  E  3
 |  i  F  local:

 | standards  and  costs,  the  qualifications
 of  the  persons  generally  appointed  and
 the  scales  of  pay  sanctioned  for  aimi-
 lar  posts  in  the  neighbouring  State
 of  Assam.

 Family  Planning  to  the  Punjab  State
 Government  so  far  by  the  Centre
 (Year-wise)?

 The  Minister  ef  Health  (Shri  Kar-
 markar):

 1957-58  1058-50
 Rs.  Rs  72,000

 Will  the  Minister  of  Irrigation  and
 Pewer  be  pleased  to  refer  to  the  re-
 plies  given  to  Unstarred  Question  No.
 89  on  the  i8th  November,  958  and
 Unstarred  Question  No.  7720  on  the
 ह... ह  December,  1958  and  state  the

 Central  Arecnnut  Sescarsh  Station

 ‘Sae4,  Shri  A.  K.  Gopalan:  Will’  “the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:  , जन

 (a)  whether  the  C.P.W.D.  was  esk-
 the

 (9)  what  progress  has  so  far  been
 made  by  the  C.P.W.D.  in  this  regard;

 (९)  whether  the  Committee  has
 complained  about  the  lack  of  urgency
 shown  by  the  C.P.W.D.;  and

 (d)  if  so,  what  steps  Government
 have  taken  to  expedite  the  construc-
 tion  programme?

 The  Minister  of  Food  and  Agrical-
 ture  (Shri  A.  P.  Jain):  (a)  Yes.

 (b)  Preliminary  drawings  and  est:-
 mates  have  been  prepared  and  detail-
 ed  drawings  are  under  preparation.

 (c)  The  Committee  has  been  re-
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 (Shri  Raj  Behadar):  (a)  Yes  Sir.

 (b)  Rea.  22°64  lakhs  has  been  offered
 fram  the  Central  Read  Fund  Ordinary
 Reserve.

 Ra.  i0°i0  lakhs  have  been  given  for
 Toads  of  inter-state  or  economic  im-
 portance.

 (These  amounts  do  not  include
 money  allocated  for  National  High-
 ways  which  is  a  direct  expenditure
 and  not  a  grant).

 Over-Bridge  at  Lahori  Gate  in  Delhi

 2403  Shri  D.  ron  Sharma:  Will  the
 Minister  of  Transport  and  Commani-
 cations  be  pleased  to  refer  to  the
 reply  given  to  Unstarred  Question  No
 68l  on  the  77  December,  958  and
 state  the  further  progress  made  so
 far  in  the  reconstruction  of  the  Rail-
 way  over-bridge  at  Lahori  Gate,
 Delhi?

 The  Minister  of  State  in  the  Minis
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  The  work  for
 widening  the  aproaches  is  still  held
 up  due  to  certain  difficulties  in  ab-
 taining  vacant  possession  of  the  land.
 Some  of  the  occupants  have  gone  to
 court  and  a  decision  is  awaited.

 cations  be  pleased  to  state  the  amount
 allotted  te  improve  the  Minor  Ports
 in  Madras  State  during  the  years  1958-
 59  and  1959-607

 1  Ccmmebioctions
 the  Minis

 ty  ot  सल
 *

 to  state  the  number  of  canes  of  hold-
 ing-up  of  trains  by  passengers  ine
 cluding  students  as  a  protest  against
 late  running  of  trains  during  the  last
 six  months?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  There  were
 5  cases  of  holding-up  of  trains  by
 Passengers  including  students  as  a
 protest  against  late  running  of  trains
 on  Indian  Government  Railways  dur-
 ing  the  last  six  months  from  Septem-
 ber,  958  to  February,  959

 Construction  of  Roads  in  Madras
 2606  Shri  Elayaperamal:  Will  the

 Minister  of  Transport  and  Communi-
 cations  be  pleased  to  state:

 fa)  whether  the  Central  Govern-
 ment  have  received  a  Scheme  from
 Madras  State  for  roads  to  be  con-
 structed  during  1959-60  under  the
 Central  Road  Fund  Scheme;

 {b)  if  so,  whether  the  Scheme  has
 been  aproved;  and

 (c)  xf  not,  what  are  the  reasons
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 “A  programme  of  ten  works,  esti-
 milated  to  cost  Ra.  25°82  lakhs,  recom-
 mended  by  the  State  Government  for
 execution  from  their  allocations  from
 the  Central  Road  Fund  is  under  active
 consideration

 Moreover,  grants  from  the  Central
 Road  Fund  (Ordinary)  Reserve  ag-
 gregating  Rs  20°865  lakhs  have  been
 offered  to  the  State  Government  85
 SO  per  cent  aid  towards  the  cost  o7
 eight  more  works  estimated  at  Rs
 7273  lakhs  A  list  of  these  I8  works
 as  placed  on  the  Table  [See  ‘Appen-
 dix  VI,  annexure  No  10]  The  State
 Government  will  presumably  under-
 take  some  of  these  works

 dprne i959-60  ,

 Complaints  by  Casual  Labourers  at
 Chandil  Junction

 3607.  Shri  BE.  Das  Gupta:  Will  the
 Mimster  of  Railways  be  pleased  tr
 state’

 (a)  whether  it  75  a  fact  that  a  large
 number  of  casual  labourers  employed
 under  the  railway  works  department
 at  Chandil  Junction  (Adra  District
 SE.  Railway)  made  serious  complaints
 involving  grave  charges  of  corruption

 (b)  whether  any  enquiry  was  made
 into  their  complaints  in  August,  958

 (९)  if  so,  the  findings  thereof,  and

 (d)  the  steps,  if  any,  taken  an  the

 <b)  Yes.

 {e)  The  report  from  the  depart-
 mental  authorities  is  receiving  consi-
 deration.

 (१)  Question  does  not  arise  at  this
 stage

 Postal  Insurance  Policies  of  Displaced
 Persons

 Shri  Goray:  Will  the  Minister
 of  Transpert  and  Communications  be
 pleased  to  state:

 8994

 (a)  what  is  the  number  of  matured
 postal  insurance  policies  of  displaced
 persons  who  migrated  to  India  after
 3lst  March,  948  and  the  total  amoui.t
 thereof,

 (9)  the  number  of  such  policies  and
 the  amount  mvolved  for  which  pay-
 ment  has  been  claimed  from  Pakistan
 Goverrment,

 (c)  the  number  of  policies  and
 amount  thereof  for  which  claim  has
 been  accepted  by  Pakistan  Govern-
 ment,  and

 (d)  what  Government  propose  to  do
 in  case  there  is  no  response  from
 Pak  stan  Government?

 The  Minister  of  Transport  and  Com-
 munications  (Shri  8.  K,  Patil):  a)
 Precise  information  ot  not  available,
 but  claims  in  respect  of  79  policies
 have  been  received  so  far  from  the
 displaced  persons  who  migrated  to
 Indta  upto  30th  June,  955  The  sum
 assured  under  these  policies  is  Rs
 4,55,400  only

 (b)  382  policies  the  total  sum  as
 sured  under  which  amounts  |,
 Rs  3,33,400  only.

 (९)  One  policy  for  Rs  2,36  only
 (d)  It  is  premature  to  conmder  the

 issue  at  this  stage.

 Looting  of  Railway  Property
 2609.  Shri  Sabiman  Ghose:  Wil)  the

 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  there  has  been  Jboting
 of  iron  rods  and  other  properties  from
 a  Railway  wagon  in  broad  day-light
 on  the  I7th  February,  959  at  Daksin-
 donri-Patipur  within  Dum  Dum  police
 station,  Sealdah  Division;

 (b)  if  so,  the  value  of  the  looted
 property;

 (c)  how  much  of  the  looted  pro-
 perty  was  recovered;  and

 (da)  whether  it  is  a  fact  that  Rail-
 way  Protection  Force  or  Police  were
 present  at  the  time  of  commission  of
 such  act?
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 (b)  Not  yet  known

 (c)  2  bundles  of  iron  rods  tain-
 ing  i5  rods  in  each  were  recovered.

 (d)  Two  Railway  Protection  Force
 ks  were  on  patrol  duty  m  the

 Will  the  Minster  of  Food  and  Agri-
 eulture  be  pleased  to  state"

 (a)  whether  there  is  a  proposal  t

 (b)  if  so,  how  many  institatons
 have  been  opened  up  to  date,

 (९)  whether  these  institutions  are
 fully  financed  bythe  Central  -Govern-
 ment,  \and

 (d)  whether  seperate  institutions
 for  Gram  ‘Sevakas’  will  also  be
 opened?

 The  Minister  of  Food  and  Agricul-
 tare  (Shri  A.  F.  Jain):  (a)  and  (b)
 A  statement  is  placed  on  the  Table
 {See  Appendix  VI,  annexure  No  l]

 (e)  No  The  expenditure  is  shared
 by  the  Government  of  India  and  the
 State  Governments

 (d)  Evidently,  the  question  refers
 to  Institutions  training  पुेशउलपिकन,

 Wagons  for  Movement  of  Fiantsies
 1  Shri  Jadhav:  Will  the  Minis-

 ter  of  Rallways  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  goods
 wagon  carrying  plantains  was  being
 attached  dmly  to  the  Frontier  Mail
 from  Virar  on  the  Western  railway
 to  carry  them  to  Delhi;

 (b)  why  was  the  same  discontinued;
 (c)  what  was  the  income  derived

 bY  ak
 Railways  per  year  from  that

 30
 (0)  whether  it  us  a  fact  that  plantain

 is  the  only  money  crop  of  the  agri-
 culturists  on  that  side;

 (e)  whether  it  ag  also  a  fact  that
 the  Association  of  the  Agriculturists
 has  requested  the  Government  to  con-
 tinue  the  facility,  and

 (f)  what  us  the  reaction  of  the  Gov-
 ernment  thereto?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawas  Khan):  (a)  No.

 (b)  and  (c)  Do  not  arise

 (6)  The  plantain  is  one  of  the  im-
 portant  commodities  offered  for  book-
 img  by  rail  It  is  not  known  whether
 it  is  the  only  money  crop  of  the  agri-
 culturists  concerned

 (e)  and  (f)  No  representation  has
 ‘been  received  from  the  Association  of
 the  Agriculturists  regarding  movement
 of  plantain  by  a  special  van  to  be
 attached  to  the  Frontier  Mail  from
 Virar  The  question,  therefore,  of  con-
 tinuing  this  facility  does  not  are.

 Employment  of  War  Service  Canéi-
 dates  on  NE.  Railway

 Shri  Ramji  Verma: ‘2612.
 4  shri  Yadav:

 Will  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  whether  xt  wa  fact  fhat  on
 North  Eastern  Railway  persons  having
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 no  recognised  qualifying  war  services
 have  bean  given  the  benefit  of  seni-
 ority  as  attached  to  70  per  cent  war-
 reserved  posts;

 (b)  if  so,  the  reasons  therefor;  and

 (९)  whether  it  is  also  a  fact  that
 District

 The  Depaty  Minister  of  Railways
 (Shri  Shahnawas  Khan):  (a)  and  (b).
 It  is  not  a  fact  that  any  persons  who
 had  not  put  in  War  Service  were
 treated  ag  War  Service  Candidates  on
 the  N.E.  Railway.  75  ex-Servicemen
 were,  however,  granted  the  ‘benefits
 admissible  to  War  Service  Candidates
 recruited  against  the  70  per  cent  re-
 etuitment  quota  reserved  for  such

 examined  by  the  Railway  Administra-
 tion,  consequent  on  receipt  of  repre-
 sentations  from  the  staff.  .

 (c).  Yes

 चेलये  समय  सारिणी

 च्  संबत  प्रभाकर  :
 २६१३.  <  थी  qo  ला०  ‘STeqre

 «  सम्रय  सारिणियों  के  मृत्रण  पर  कितना  ह. ल

 हुमा ;  शौर

 (@)  उन  में  प्रकाशित  विज्ञापनों  से
 सरकार  को  कितनी  झाय  हुई?

 रेखबे  उपसंत्री  (भी  शाहनवाज  बला)  :

 (क)  भौर  (ल)  वित्त  वर्ष  १६५८-४९
 की  क्ूचना  उपलब्ध  नहीं  है  ौर  सभा  पटल
 पर  रख  दी  जायेगी।  संबत्‌  वर्ष

 (calendar  year)  gexec  की.  सूचना
 नीचे  दी  ययी  है

 रेलबे  समय  सारि-  लगभग  IV,08 on
 कलियों  की  आपएएई  ण्य
 पर  खर्च

 उनमें  प्रकाशित वि-  लगभग  1,¥ 0,98
 ज्ञापनों  से  रेलो  रुपये
 को  प्रामदनी

 (a)  whether  any  allotment  for  the
 year  1959-60  has  been  made  to  the
 Andhra  Pradesh  Government  towards
 the  Minor  Irrigation  Projects;  and

 (b)  if  so,  what  is  the  amount?

 The  Minister  of,  Food  and  Agrical-
 ture  (Shri  A.  P.  Jain):  (a)  and  (b).
 An  allotment  of  Rs.  60°00  lakhs  has
 been  made  to  Andhra  Pradesh  Govern-
 ment  towards  Minor  Irrigation  इमठन
 jects  during  1959-60.

 Construction  of  Roads  in  Madras

 ‘2615.  Shri  Subbiah  Ambalam:  Will
 Minister  of  Transport  and  Com-

 munications  be  pleased  to  lay  on  the
 Table  a  statement  showing:

 (a)  the  schemes  forwarded  by  the
 Government  and  those

 approved  and  sanctioned  by  the  Cen-
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 tral  Gevernment  for  construction  0९
 roads  of  inter-State  or  economic
 importance  during  the  Second  Five-
 Year  Plan  Period  showing  the  mileage
 of  the  roads,  financial  outlay  and  the
 Central  assistance;  and

 (b)  the  schemes  so  far  completed?

 (Shri  Baj  Bahadur);  (a)  and  (b).  A
 programme  comprising  5  schemes  for
 the  construction  of  roads  of  inter-
 State  or  economic  importance  in
 Madras  was  approved  during  the  First
 Plan  period.  Estimates  for  32  works
 against  these  schemes  were  sanctioned
 during  the  First  Plan.  A  statement
 giving  the  requisite  information  in  res-
 pect  of  six  estimates  received  during
 the  current  Plan  is  placed  on  the

 ‘Table.  [See  Appendix  VI,  annexure
 No.  12)  No  new  schemes  have  been
 forwarded  by  the  State  Government
 ‘during  the  Second  Plan.

 Officers  Cadre
 Shri  Elayaperumal:

 agi¢,  ,  Sbrt  Naval  Prabhakar:
 4  Shri  Daljit  Singh:
 t  Shri  P.  L.  Barupal:

 Will  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  the  strength  of  Class  I  and  II
 Officers  at  present  on  Indian  Railways,
 Zone-wise;

 (b)  how  many  of  them  belong’  to
 Scheduled  Castes  and  Scheduled
 ‘Tribes,  Zone-wise;  and

 (९)  the  details  of  the  posts  held  by
 themn?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawex  Khan):  (a)  to  (c).
 A  statement  giving  the  required
 information  is  placed  on  the  Table.
 [See  Appendix  VI,  annexure  No.  18.)

 Committers  to  Examine  Replacentent  of
 Aircrafts  for  Civil  Aviation

 ‘2617.  Shri  Ham  Krishan  Gupta:  Will
 the  Minister  of  Transport  and  Com-

 Agriculture  be  pleased  to  state:

 (a)  the  quantity  of  mce  asked  for
 by  the  deficit  States  separately  in  the
 year  ‘1958;  and

 (b)  how  far  the  Centre  could  meet
 the  requirements  of  these  States?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A,  1.  Jain):  (a)  and  (b).
 The  requirements  of  the  States  are
 assessed  from  time  to  time  in  consul-
 tation  with  the  State  Governments,
 and  the  requirement  of  each  State  is
 met,  keeping  in  view  the  availability
 of  stocks  with  the  Centre  and  the
 demands  of  other  States.

 The  quantities  of  rice  supplied  to
 the  various  States  during  the  yeer
 958  were  as  follows:—

 (an  7900  tons)
 State  Quantity

 Assam  (including  NEFA,
 Naga  Hills)  oe  43°5

 Bihar  $a°s
 Bombay  365°6
 Kerala  67-8
 Madras  7°6
 Mysore  845
 Uttar  Pradesh  न  26°5
 West  Bengal  2549
 Jammu  &  Kashmir  38:7
 Tripura  sv  19°6
 Others  है»  +.  ५

 गण  ita



 goo.  Written  Answers  CHAITRA  i,  88]  (SAKA)

 Mall  Storm  ia  Tripura

 ‘ite.  Shri  Hangthi  Thakur:  4! है  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  hail-
 storm  has  caused  great  damage  to
 paddy  and  other  crops  in  the  Lal-
 Chherah  area  of  Kailasahar,  Tripura
 recently;  and

 .  (b)  if  so,  the  damage  caused  and
 help  rendered  by  Government?

 The  Minister  of  Food  and  Agrical-
 tere  (Shri  A.  P.  Jain):  (a)  No,  Sir.

 (b)  Does  not  arise.

 Kamalpur  Landing  Ground

 2628,  Shri  Bangshi  Thakur:  Will  the
 Minister  of  Transport  and  Commani-
 aations  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  due  to
 eyclone  the  wireless  operation-house
 of  Kamalpur  Landing  Ground  in
 Tnpura  had  fallen  down  and  aero-
 planes  could  not  land  there  till  very
 recently;  and

 (b)  so,  the  details  thereof  and
 the  action  taken  m  the  matter?

 The  Deputy  Minister  of  Civil  Avia-
 tion  (Shri  Mohinddin):  (a)  and  (b)
 On  the  night  of  24th  February,  1959,
 a  cyclone  broke  out  at  Kamalpur
 Most  of  the  hutments  at  the  aerodrome
 including  the  one  where  radio  equip-
 ment  was  installed  suffered  severe
 damage  The  radio  equipment  and  the
 Power  supply  units  suffered  only  minor
 damage.  The  radio  facilities,  how-
 ever,  became  inoperative  temporarily,
 as  the  aerial  system  was  blown  off.

 Immediately  on  receipt  of  the  infor-
 mation  from  Kamalpur,  a  team  of
 Civil  Aviation  officers  was  sent  there
 from  Agartala  to  arrange  temporary
 welief  to  staff  and  to  salvage  Govern-
 ment  equipment  and  property.

 “The  runway  was  serviceable  but  no
 service  could  operate  oh  25th  February,
 4959  dne  to  cyclonic  weather  cond-
 tions,  The  aerodrome  was  opened  for
 visual  landings  from  36th  February,
 li(Ai)  LSD—3
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 3989  and  for  normal  operations,  from
 4th  March,  1959.

 Procurement  of  Foodgraing  in  Punjab
 262i.  Sardar  Iqbal  Singh:  Will  the

 Minister  of  Food  and  Agriculture  be
 pleased  to  state  the  quantities  of  food-
 grains  procured  from  the  Punjab  ia
 1958-597

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  About  85,500
 tons  of  rice  were  purchased  in  Punjab
 on  Central  Government  account  during
 the  period  ist  April,  958  to  lst
 March,  1959.

 Railway  Schools

 2622  Sardar  Iqbal  Singh:  Will  the
 Minister  of  Railways  be  pleased  te
 state:

 (a)  whether  the  Railway  Board
 have  sanctioned  financial  assistance
 in  1957-58  and  1958-59  to  schools
 situated  on  Northern  Railway;

 (b)  if  so,  how  many  educational
 institutions  have  been  benefited  by
 such  assistance;

 (c)  whether  any  assistance  has  been
 given  to  private  educational  institu-
 tions  from  Railway  Staff  Benefit  Fund
 in  1957-58  and  1958-59;  and

 (d)  if  so,  what  are  the  educational
 institutions  in  Northern  Railway
 Zone  which  have  received  grant  from
 Railway  Staff  Benefit  Fund  so  far?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawas  Khan):

 (a)  1957-58  मु  Yes
 1958-59  .  .  No

 (b)  ‘1957-58  One
 ‘1958-59  .  .  None

 No,  assistance  being  not  permissible  from @  the  Staff  Benefit.
 (d)  Does  not  arise.

 Leprosy  Control  Programme  in  Punjab

 2623.  Sardar  Iqbal  Singh:  Will  the
 Minister  of  Health  be  pleased  to  refer
 to  the  reply  given  to  Unstarred  Ques-
 tion  No.  333  on  the  79  February,



 (a)  the  names  of  new  railway  lines
 in  Punjab  the  survey  of  which  has
 been  carried  out  or  is  proposed  to  be
 carried  out;

 (b)  full  details  in  regard  to  each
 survey  carried  out  and  proposed  to  be
 earried  out,  such  as  the  mileage,  the
 places  to  be  linked  and  estimated
 expenditure;

 (c)  the  names  of  the  new  lines

 (b).  It  is  mentioned  for  the  informa
 tion  of  the  hon.  Mergber  that  data  is
 maintained  Railway-wise  and  not
 State-wise.  However,  a  statement
 showing  the  sufveys  carried  out  or
 Proposed  to  be  carried  out  in  the  First
 and  Second  Pian  Period  is  placed  on
 the  Table.  See  Appendix  VI,
 ahnexure  No.  I4.]

 (e)  Lines  constructed:—
 Gi)  Mukerian-Pathankot

 (ii)  Rail  link  to  Chandigarh
 (iii)  Pathankot-Madhopur
 (iv)  Nagrota-Jogindernagar
 (१)  Rohtak-Gohma

 i
 Proposed  to  be  constructed:—

 @  After  a  survey  it  does  not  follow
 that  the  line  will  be  constructed  as

 (a)  for  how  many  days  did  the
 Phagwara  Sugar  Factory  run  during
 the  crushing  season  on  1987-58;

 (b)  how  much  cane  was  crushed
 during  the  above  season;  and

 (c)  how  much  of  the  cane  crushed
 was  of  factory  ownership,  how  much
 was  supplied  by  the  agriculturists?

 The  Minister  of  Food  256  Agricul-
 tare  (Shri  A.  P,  Jain):  (a)  62  days.

 (b)  ‘3T 81  lakh  maunds.

 (c)  The  factory  did  not  crush  any

 is  no  direct  line  for  trunk  calls  from

 (by  Direct  trunk  telephone  circuit

 is  technically  feasible
 é
 B

 it
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 thle,  direct  trunk  circuits  between
 Paxilka  and  other  cities  of  the  Punjab
 are  not  justified  at  present.

 The  State  Government,  Central  Gov-
 ernment  departments  and  Local  Bodies
 will  pay  T.A.  under  the  rule  to  the
 trainees  who  are  their  employees.  In
 addition  the  Centsal  Government  will
 Pay  stipends  at  the  following  rates:—

 Social  Workers—Rs.  00  per  month.

 विशृत्‌  परियोजनाओों  के  लिये  उत्तर  पदेन
 को  कब्रो  सहायता

 २६२४८.  की  भक्त  बस  :  क्या  सिच्ाई
 का  विशुत्‌  मंत्री  पह  बताने  की  कृपा  करेंगे
 कि  :

 (क)  दितीय  पंचवर्शीय  योजना  में
 सम्मिलित  विद्युत्‌  परियोजनाझों  के  लिये  केला
 ने  उत्तर  प्रदेश  सरकार  को  भव  तक  ऋण  के
 स्प  में  कितनी  सहायता  प्रदान की  है  ;  भौर

 (ज)  वर्ष  LRLE—Go  में  इन  परियो-

 ही
 के  लिये  कितनी  सहायता  देने  का  विचार

 ?

 सिचाई  तथा  बिचूतू  उपसंत्रों  (at
 हाथो)  (क)  द्वितीय  पंच  वर्षीय  योजना
 में  सम्मिलित  विद्युत  परियोजनाों  के  लिये
 उत्तर  प्रदेश  सरकार  को  REME=—HE  की
 प्रवध्ि  में  दी  गई  ऋण  सहायता  की  गाक्षि
 इस  प्रकार  है  —

 ___ग्रोजनाए  रररे५  ०
 जहां  तक  प्रकीर्ण  विकास  योजनापों

 को  सबंध है,  राज्य  की  सब  स्वीकृत विकास
 बोजनाधों'  के  लिये  एक  मुष्त  ऋण  मंजूर
 किये  जाते  है।  इन  में  झन्य  योजनाप्रो  के

 सोथ  विद्युत  योजनाएं भी  शामिल  रहती हैं  ।
 इस  में  तकनीकी  सहयोग  मिशन  से

 साल  सामान  (इक्विपमेंट)  लेने  के  सिलसिले
 में  दिया  गया  २४६  £  लाख  रुपये  का  ऋण
 (गोझनल  लोन)  भी  झामिल  है।

 (सख)  १६५६-६०  के  बजट  में  रिहनद
 के  ये  too  लाख  रुपये  का  शौर  बिजली
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 की  सुविधाशों  के  विस्तार  के  लिये  २४  लाख
 पये  का  'उपबन्थध  (प्रौषिजन)  है।

 १६४६-६०  में  उत्तर  प्रदेश  की  ब्रकीर्ण
 विकास  योजनाधों  के  लिये  केच्वीय  खहाबता
 की  राक  के  संबत  मे  प्रमी

 निर्णय  नहीं  द््भा
 है।

 Utilization  of  Fereign  Exchange  fer
 Railways

 ‘320,  Ghri  T.  B.  Vittal  Rae:  Will  the
 Minister  of  allways  be  pleased  to
 state:

 fa)  the  total  amount  of  foreign
 exchange  utilised  during  first  three
 years  of  Second  Plan  yeriod  for  the
 Railways;

 (b)  whether  the  Government  pro-
 pose  to  ask  for  increased  allocation
 other  than  provided  for  in  the  Second
 Five  Year  Plan,  and

 (९)  if  so,  what  are  the  works  for
 which  this  additional  foreign  exchange
 will  be  utilised?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawas  Khan):  (a)  The  total
 amount  of  foreign  exchange  utilised
 durmg  first  three  years  of  Second
 Plan  period  for  the  Railways  is
 Rs  254  ciores  (These  figures  are
 inclusive  of  estumated  figures  for  the
 current  half  year,  ending  350  March,
 959)

 '  (b)  No
 (c)  Does  not  arise

 Non-Departmental  Telegraphiste
 2630.  Shrimati  Parvathi  Erishmas:

 Will  the  Minister  of  Transport  and
 Communications  be  pleased  to  state.

 (a)  what  are  the  terms  and  condi-
 tions  of  service  of  the  non-depart-
 mental  telegraphists  in  Delhi,

 (b)  how  many  people  are  employed
 as  non-departmental  telegraphists  in
 Delhi  at  present,

 (c)  whether”  they  are  entitled  for
 weekly  off,  casual  and  earned  leave
 ete,  and
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 (d)  what  us  their  rate  of  pay?
 The  Minister  of  Transport  and  Cam-

 wunieations  (Shri  8,  EK.  Patil):  (a)
 Non-departmental  telegraphista  who
 were  employed  on  monthly  rates  of

 felegraphists  They  are  given  other
 Jeges  and  concessions  hke  casual

 feave,  weekly  ‘off  etc  etc  normally
 admussible  to  a

 eau
 legraphist

 They  do  not  have  elam  for
 #ventual  absorption  as  a  regular  tele-
 graphist  No  fresh  appointments  as
 non-departmental  telegraphists  after
 9th  November,  957  are  to  be  made
 on  monthly  rates  of  pay.

 Those  on  daily  rates  of  pay  are  pot
 entitled  to  any  such  concession  They
 get  an  all  inclusive  allowance  of
 Rs  3-8-0  per  day  at  Delhi

 (b)  On  monthly  rates  of  pay  Ww
 On  daily  rates!  of  pay  ”

 (९)  Those  on  monthly  rates  of  pay-
 Yes

 Those  on  daily  rates  of  pay  Ne

 (da)  Those  on  monthly  rates  of  pay
 are  paid  in  the  scale  of  Rs  60—4—
 /20—E  B—5—70  plus  other  allow-
 ances  such  as  dearness,  house  rent  etc

 Those  on  daily  rates  of  pay  are  paw
 Rs  3-8-0  per  day  (all  melusive)

 Retirmge  Rooms  at  Stations  es
 N.  Railway

 2632  Shri  Daljit  Singh:  Will  the
 Minster  of  Railways  be  pleased  te
 state  the  names  of  stations  on  the
 Northern  Railway  where  retiring
 rooms  are  available  for  the  facilities
 of  the  passengers’

 The  Deputy  Minister  ef  Railways
 (Shri  Shahnawas  Ehan):  The  names
 of  the  stations  where  retiring  room
 facilities  are  available  are  Armmitsar,
 Bareilly,  Dehra  Dun,  Delhi,  Hanuman-
 gerh,  Hardwear,  Jodhpur,  Kanpur,
 Kotdwara,  Lucknow,  Moradabed,
 Najibabad.  New  Dellu,  Pathanket,
 Simla,  Varanas:  aad  Etah
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 It  is  also  proposed  to  provide  retir-
 ing  rooms  at  Allahabad  and  Rushikesh
 Railway  stations

 (ay  whether  it  us  a  fact  that  India

 participated  in  the  l0th  meeting  of
 fe  International  Executive  Council
 ef  the  International  Commission  on
 Irrigation  and  Drainage  held  at  Can-
 berra  recently,  and

 (b)  ४  ४0  the  main  decisions  arrived
 thereat”

 The  Deputy  Minister  of  Irrigation
 anf  Power  (Shri  Hathi)  (a)  The
 reply  is  in  the  affirmative

 a)  The  meeting  which  was  follow-
 ed  by  a  study  tour  was  concluded  on
 the  l6th  March,  959  The  decisions
 arrived  at  will  be  known  only  when
 the  minutes  of  the  meeting  are  issued
 by  the  International  Commission  on
 Ierigation  and  Drainage

 Regienal  Arceanst  Research  Station

 mes.  Shri  Shivananjappa.  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state

 (a)  whether  a  Regional  Arecanut
 Research  Station  has  been  opened  at
 Eirchall  near  Bangalore,

 (७)  af  so,  the  cost  ‘of  the  station,
 and

 (c)  the  main  benefits  derived  by  the
 region  from  the  station’

 The  Minister  of  Food  and  Agricul-
 fare  (Shri  A  F  Jain):  (७)  Yes

 (b)  Ewtumated  cost  i  Re  2  42  lakhs
 for  the  Second  Five  Year  Plan  period

 (e)  The  Station  was  established  in
 July,  4958  and  no  benefit  has  been
 derived  by  the  region  so  far

 Catile  Disease

 2685.  Shri  F.  C.  Borocah:  Will  the
 Monster  of  Food  and  Agriculture  be
 pleased  to  state

 (a)  whether  Government  i5  awere
 that  a  vaccine  for  the  control  of
 hsemorrhagic  septicaerma  (a  cattle
 disease)  has  been  successfully  deve-
 loped  recently  by  some  Indian  scien-
 tists,  and

 (b)  if  so  what  are  the  various  pre-
 perties  of  the  vaccine’

 The  Minister  ef  Foed  and  Agrical-
 ture  (Shri  A  P  Jain):  (a)  Yes

 {b)  For  the  last  several  years
 Haemorrhamc  Septicaemua  Broth
 vaccine  had  been  in  use  Due  to  the
 protection  afforded  by  this  waccine
 being  only  for  2-3  months,  researches
 were  carried  out  at  the  Indian  Veteri-
 nary  Research  Institute  and  a  better
 type  of  vaccine  known  as  Heemorrha-
 gc  Septicaemia  Adjuvant  vaccine  has
 been  evolved  It  has  the  follawing
 properties

 l  It  conssts  of  a  suspension  of
 killed  =  organisms  in  oily
 medium

 2  It  confers  immunity  for  about
 one  year

 3  There  is  no  adverse  reaction  im
 the  vaccinated  animals

 4  The  animal  develops  immunity
 within  12  days

 §  It  can  be  safely  transported
 over  long  distances  even
 during  summer  without
 deterioration  of  its  potency
 Even  at  a  temperature  of
 0750F  (42°C)  this  vaccine
 keeps  viable  upto  0  days

 हैं.  Ths  is  adnunistered  intra-
 muscularly  in  doses  of  2  cc

 Pecharmpad  Freyect

 269  Shri  E  Madhusudan  Rae:
 Will  the  Mirmster  of  Irrigation  and’
 Power  be  pleased  te  refer  to  the  reply
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 given  to  Unstarred  Question  No.  498
 on  the  १90  February,  Rid  and  state:

 (a)  whether  the  State  Government
 ef  Andhra  Pradesh  have  since  sent
 any  proposal  regarding  Pochampad
 Project  after  initial  investigation  to
 the  Centre;  and

 (b)  if  so,  what  steps  have  been
 taken  by  the  Centre  m  the  matter?

 The  Deputy  Minister  of  Irrigation
 and  Power  (Shri  Hathi):  (a)  The
 project  report  has  not  yet  been
 received  from  the  State  Government

 (b)  Does  not  arise

 4.56  hres.
 MOTION  FOR  ADJOURNMENT

 Release  by  Chinese  Embassy  of
 Article  in  Peoples’  Daily.

 Mr,  Speaker:  I  have  received  notice
 ef  an  adjournment  motion  from  Shri
 Khadilkar’

 “The  release  by  the  Chinese
 Embassy  in  Delhi  of  an  article  in
 the  Peoples’  Daily  reiterating  that
 the  instigation  for  rebellion  in
 Tibet  came  from  Kalimpong
 which  is  termed  as  centre  for
 collusion  with  imperialism

 This  was  disposed  of  the  other  day

 enjoyed  by  the  Foreign  Embassies
 in  India

 Further  the  statement  wsued  by
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 Yssued  such  a  note  after  the  Prime

 tet
 Monday  that  there  is  no  truth  in
 allegation.  After  that,  if  the  com-

 Thunist  party  and  the  Peoples’  Daily
 Fepeat  that  allegation,  that  means  that

 Prime  Minister  is  telling  a  false-
 Hood  to  this  House;  that  is  a  question
 “hich  the  House  must  very  seriously
 Consider

 Iam  not  one  of  those  who  look  with

 ‘overnment  has  done,  in  Tibet,  it  is
 70६  a  violation  of  the  agreement  itself. It  is  an  international]  matter.  Are  we

 ahoud  Tibet  is  of  a  political
 Miture;  it  is  much  more  than  that;  it 2  of  a  human,  moral  and  cultural



 8  w

 ह

 Hine dag

 a3

 :

 स्क रा

 :

 ig

 oF  f  E  i  :
 प्र

 ee
 i

 ii
 र्

 §  §  ‘|  i  PY  is

 Therefore,  any
 allegation  or  any  sugg-rtion  that  the
 Prime  Minister  was  not  telling  the
 truth  to  this  House  and  not  taking the  House  into  confidence  must  be
 repudiated  here  and  now.

 Acharyn  Kripalani  (Sitamarhi):  Mr.
 Speaker,  Bir,  |  am  not  much  pilin
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 Shri  Eaghunath  Singh  (Varanasi):
 Their  Fatherland!

 Acharys  Kripalani:,  hoe  and  there-
 fore,  it  must  be  very  conclusive.  Sup-
 posing  tomorrow,  taking  the  cue  from

 necessary  to  destroy  this  nest  of  intri-
 gue  in  Indian  territory  and  invaded
 our  territory,  the  logical  conclusion
 would  be,  the  communist  party  would
 welcome  such  an  act......  (Interrup-

 Shri  Panigrahi  (Puri):  You  are  not
 to  advise  here.  5

 Shrimati  Renu  Chakravartty  (Basur-
 hat):  There  is  a  limit  to  our  patience
 (Interruptions).

 Mr.  Speaker:  Order,  order.

 Shri  Nath  Pai:  His  voice  must  be
 heard.

 Shrimati  Rens  Chakravartty:  He
 has  to  withdraw  it.

 ,
 Shri  Nath  Pai:  He  should  not  with-

 draw.......  (Interruptions).

 Acharya  Kripalani:  The  (६
 must  be  allowed  to  have  his  say.....

 Shri  8.  M.  Banerjee  (Kanpur):  Why
 not  allow  a  discussion?  Let  ys  have
 a  diecpesion...:  (Interruptions).



 to  my  that  this  will  lead  to  this
 consequence

 Shrimati  Eenun  Chakravartty:  He
 said,  we  would  welcome  any  such
 intervention  (Interruptions)
 oi  hrs.

 Mr,  Speaker  Let  there  be  no  dis-
 furbance  (Interruptions)

 Shri  Tangamini  (Madurai)  Why
 don’t  you  ban  the  commumist  party
 and  send  us  all  out?

 Shri  H  N.  Makerjee  (Calcutta—
 Central)  Here  is  a  Member  who  has
 made  some  accusations  (Iaterrup-
 tons)

 Mr  Speaker:  Order,  orde:

 Shrimati  Rerun  Chakravartty:  We
 will  take  instructions  only  from  you

 Shri  Daseppa:  On  a  point  of  order
 Mr.  Speaker:  Order,  order
 Shri  Tyagi:  It  is  the  Ist  of  April,

 I  am  afraid
 Mr  Speaker:  Order,  order
 Shri  Tangamani:  There  385  a  cht

 te  the  Ist  of  April
 Mr.  Speaker:  Order,  order  Let

 hon  Members  try  to  be  a  little  more
 patient  No  doubt  this  uw  an  important
 matter  Certainly  there  is  some  kind
 ef  trouble  going  on  in  Tibet  Now  we
 do  not  want  to  allow  it  to  extend  to
 this  country  We  have  very  friendly
 relations  with  them  Also,  as  the  hon
 Prime  Minster  said  their  internal
 matters  are  not  to  be  brought  for
 discussion  here  That  is  why  I  did  not
 allow  a  discusmon  on  this  subject

 Shrimati  Renu  Chakravartty:  No,
 no,  what  he  said  was.  ‘

 Mr.  Speaker:  Order  o
 Crm hon  lady  Member  a  too  -

 dive  “I  am  really  sorry  (interrup-
 atons)  We  have  kept  quet  for  a
 eouple  of  days  in  spite  of  whatever
 has  happened.  Naturally,  one  cannot
 be  nitting  quiet  if  a  number  ef  alle-

 Chinese  Embassy  in  Delhi  releasing
 an  article  from  the  “Peoples’  Daily”
 of  China  and  the  other  is  a  state-
 ment  by  the  Secretanat  of  the  Com-
 munist  Party  of  India  The  hon
 Member  while  referring  to  them  said
 that  this  9  a  matter  which  causes

 have  made  some  allegation  or  similar
 allegations  (Interruptions)  of
 course,  it  is  reported  Order,  order
 What  has  been  stated  i9  their  inter-
 pretation  I  thought  of  giving  the
 hon  Members  an  opportunity  In  the
 meanwhile,  they  are  guing  on  talking
 like  this  It  is  open  to  any  hos
 Member  here  to  say  what,  according
 te  him,  ४5  the  consequence  or  the  likely
 consequence  of  such  statements.  [
 was  going  to  give  an  opporéfunity  te
 the  other  side  I  thought  I  might  call
 the  hon  lady  Member  but  m  view  of
 her  interruptions  I  am  rather  hesitant
 to  call  her  (Interrupfhions)  Order,
 order  I  am  not  shuttmg  out  ay
 Member  or  some  party  when  certain
 allegations  have  been  made  in  the
 “Peoples’  Daily”  Of  course,  I  will
 certainly  give  an  opportunity  to  them
 ta  say  what  exactly  was  meant  and,
 if  necessary,  and  if  the  “Peoples”
 Daily”  has  to  be  placed  here,  it  will
 be  placed  All  I  understood  from
 what  the  Acharya  said  was  that  com-
 ing  a3  it  does  from  a  responsible  party,
 it  might  be  misunderstood  That  is
 all  I  understood

 Shrimati  HRemu  Chakravartty:  Noe,
 no

 Wr,  Speaker:  If  it  is  a  little  diffe-
 rent,  it  will  be  understood  in  that
 light  ‘That  is  all  Now  tet  the
 Acharya  continue

 Acharya  Eripalani:  I  want  youn
 protechon  to  continue  what  I  wes
 saying
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 ‘  Mir.  Speaker:  Very  well,  he  might
 continue.

 Shrimati  Renu  Chakravartty:  You
 will  have  to  withdraw  what  you  said.

 Askarya  Kripalial:  That  is  for  the
 Speaker  to  decide  and  he  hus  already
 decided.

 Mir.  Speaker:  Very  weg  Let  all
 len.  Members  take  it  only  in  that
 Nant.

 Acbarys  Kripslani:  What  I  want  to
 eubmit  is  that  throughout  history  if
 there  ia  a  country  in  which  intrigues
 are  going  on  against  another  country,
 that  country  has  a  right  to  see  that
 those  intrigues  are  stopped,  and  =  if
 aur  own  people  go  and  say  that  in-

 बाल  C.D  Pande:  It  is  treason,

 Acharya  Kripalani:  ....and  it  is  in
 eomsonance  with  the  previous  con-
 —  of  the  Communist  Party.  (Inter-

 Shri  a  N.  Mukerjee:  Acharya
 Kripalani  has  chosen  to  reflect  upon
 the  conduct  of  the  Communist.  Party
 and  of  the  Members  of  this  House
 belonging  to  the  Communist  Party.
 (Interruptions)  ‘

 Mr.  Speaker:  Order,  erder.  What
 is  all  this  shouting  for?

 Shri  हा.  N.
 me  Rede

 You  have  per-
 mitted  Acharya  to  my, what  he  wanted.  Now  may  I  have  my

 CHAITRA  I],  3880  (SAKA)  for  Adjournment  78

 ter.  The  statement  alleges  that

 al
 visiting  the  place’  ”

 the  simple  paint.  - ie

 i.  N.  Mukerjee:  It  is  with  re-
 gard  to  that  that  I  want  to  have  my
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 9023  Motion

 {Shri  G.  B.  Pant)

 a@  very  trying

 After  that  clear  enunication  of  policy
 by  the  hon.  Prime  Minister  one  would

 endorsed  by  the  hon.  Prime  Mimuster
 in  the  course  of  his  speech.  He  bat
 also  referred  to  that  matter  in  ful
 details  So,  I  can  quite  undérstand
 that  some  of  our  hon  Members  should
 feel  perturbed  and-  concerned  when
 the  solemn  statement  made  by  the
 hon.  Prime  Minister  is  in  any  way
 disputed  by  any  section  of  our  people
 in  this  country.  The  words  used  in
 the  communique,  I  am  told—I  do  not
 know  if  I  am  right;  perhaps  I  shall
 stand  corrected  if  they  are  wrong,  but
 the  communique  issued  by  the  Central
 Qfice  of  the  Communist  Party
 aye.

 APRIL  u  068  for  Adjowrament  5924

 Mr.  Speaker:  Have  hon.  Members
 got  a  copy  of  that  statement?

 Shri  S.  M.  Banerjee:  It  is  ‘here.

 Mr.  Speaker:  We  cannot  go  by  8
 newspaper.

 Shri  G.  B.  Pant:  The  communiqee
 msued  by  the  Central  Office  of  the
 Communist  Party  says  that  Kalimpong
 was  the  commanding  centre  of  the
 revolt.  These  are  the  words  whick
 had  appeared  in  the  report  that  was
 published  by  the  Chinese  news  agency.
 And  if  these  words  have  also  been
 confirmed  by  the  Central  Office  of  the
 Communist  Party,  after  they  have  had
 the  opportunity  of  listening  to  what
 the  Prime  Minister  had  sad
 *  Shri  S  .B  May  I  read
 out  a  portion  of  that  statement®

 Mr.  Speaker:  Order,  order.  When
 l  asked  the  hon.  Member  to  give  me
 an  authorntative  statement,  he  sas,
 mo.

 Shri  8.  M.  Banerjee:  No.  I  have  got
 it  here.  I  was  showing  it  from  here.

 Shri  Nagi  Reddy  (Anantapur):  I
 can  clarify  it..

 Shri  Tangamani:  Is  the  hon  Minis-
 ter  reading  from  an  authoritative
 statement  imsued  by  the  party  office?

 Mr.  Speaker:  Order,  order.  I  shall
 call  Shm  Tangaman:  by  name  Should
 he  go  on  talking  when  four  otbere  of
 the  same  party  al:o  are  talking?

 Shri  8,  M.  Banerjee:  I  want  to  reed

 Mr.  Speaker:  Order,  order.  I  have
 allowed  them  to  speak.  I  have  allowed
 them  to  make  interruptions  also.  He
 says  every  blewed  thing  which  will
 destroy  the  goodness  or  the  orderly
 manner  in  which  this  should  happes.
 I  have  not  been  préventing  them.



 goas  ह

 Shri  8  M  Banerjes:  I  want  only
 one  minute  The  statement  is  here
 an  The  Hindustan  Tener

 Mr  Speaker  Is  at  an  authoritatve
 statement?

 Shri  s.  M.  Banerjee.  It  is  a  quota-
 tion,  I  am  reading  out  that  quata-
 hon

 Mr.  Speaker  Thin  w  ic  the  pews-
 paper  The  hon  Mmuster  also  has
 got  that.

 Shri  G  B.  Pant:  Mr  Speaker,  Sur,
 these  are  the  words

 ‘Shri  Nagi  Reddy:  This  us  from  a
 different  paper  I  can  clarify  it

 becuuse  (Interruptions)
 Mr.  Speaker.  Uniess  the  hon  Mem-

 ber  has  got  an  authoritative  version
 we  shall  go  by  the  newspaper  here
 CUnurrupcis)  Let  there  be  no
 interruptions  Let  me  see  At  the
 end,  of  an  explanation  is  necessary,  I
 shall...  him  an  epportunity  Lat
 him  was

 Shri  G  B.  Pant:  I  am  not  aware  if
 Shn  S  M  Banerjee  is  a  Member  of
 the  Poltbureau.

 Shri  Nagi  Reddy  There  is  no
 Pohtbureau  Member  here  They  are
 outside  (Interruptions)

 Shri  G.  B  Pant:  Then,  the  hon
 Member  is  in  no  better  position  than
 Iam  it  7६  no  better  than  that,
 lus  position  ws  m  no  way  better  than
 mine

 Shri  8,  M  Banerjee:  I  shall  read
 out  the  correct  version  of  it  impartial-
 ly

 Shri  G  B  Past:  These  words  have
 been  used  in  the  adjournment  motion
 that  this  thing  was  said,  and  the
 Speaker  had  made  inquiries  And  I
 understood  tifat  this  was  almost  ec-
 repted  that  the  facts  that  had  ap-
 peared  were  in  this  adjournment
 motion  and  were  correctly  stated
 But,  as  I  mentioned,  if  :t  has  not  been
 said,  then  what  is  stated  in  the
 adjournment  motion  would  mot  be
 cerrect  iIffit  has  been  said,  I  would
 not  only  consider  it  unfortunate  but
 extremely  deplorable  that  a  statement
 Tike  this  should  have  appeared

 CHAITRA  l!,  88]  (SAKA)

 ण  the  External  Affairs  Minstry  had
 definitely  stated  tnat  thus  charge

 to  ¢nve  a  wrong  impression  to
 Sutside,  I  think  that  feeling  must  be
 Tespected  It  does  give  mse  to  some
 Sort  of  misunderstanding  Then,  there
 fy  another  statement  here  which  i
 “till  equally  important  and  worth
 Noticing

 “The  statement  further  accuses
 the  Indian  Government  that  they

 are  violating  Panchsheel  which
 enjoins  strict  neutrahty  and  non-
 intervention  in  each  other's
 affairs”
 Shri  Nagi  Reddy:  That  is  a  com-

 Mete  distortion.
 Shri  G  B  Pant:  I  am  relying  only

 On  the  statement
 Mr.  Speaker:  The  hon  Minister

 has  got  a  copy  What  is  the  meaning
 Of  mterrupting  hke  this?

 Shri  Nagi  Reddy:  We  were  not  ask-
 4  to  bring  the  copy  I  would  bring
 By  tomorrow  morning

 Mr.  Speaker:  Let  bm  keep  quiet
 And  hsten.

 Shri  Tangamani.  If  the  hon,  Mins-
 ter  has  not  got  the  authoritative  copy,
 Jet  him  only  refer  to

 Mr  Speaker:  Order,  order  In
 Spite  of  my  repeated  requests,  no
 hon  Member  is  able  to  give  me  om
 Quthoritative  version.  We  all  go  by
 that  appears  m  the  newspaper

 Shri  Nagi  Reddy:  If  you  give  me
 half  an  hour  JI  shall  bring  tt
 {Interruptions)

 Mr,  Speaker:  There  cannot  be  im-
 terruptions  hke  th  Hon.  Members
 Qn  both  sides  are  relying  upon  news-
 baper  report,  One  newspaper  says
 tomething;  #  omits  something;  en-



 Mr.  Speaker:  ....Therefore,  I  shall
 allow  sides  to  refer  to  news-
 papers;  we  get  an  authoritative
 matement,  we  shall  be  proceeding  on
 this.  Let  there  be  no  interruption

 Sari  8,  M.  Banerjee:  You  may  read
 from  my  newspaper.

 Mr,  Speaker:  I  am  going  to  refer  to
 tt.  When  the  Communist  Party  gave
 the  names  of  speakers,  I  found
 Shri  5  M.  Banerjec’s  name  missing.
 But,  now,  I  do  not  know  why  he  is
 particular  about  this.

 4n  hon.  Member:  He  is  not  a  Mem-
 ber  of  the  Communist  Party.

 Shri  8.  M.  Banerjee:  I  am  an  Inde-
 pendent.  But  I  have  every  sympathy
 with  the  Communist  Party,  and  I
 support  every  right  action  of  theirs

 ee

 from  my  intention,  And  I  tried
 dea)  with  matters  in  a  dispassionate
 and  detached  way,  so  far  as  I  possibly
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 made  by

 Serimati  द  Rena  Chakravartt;:
 Allow  «  discussion.

 Shri  a,  B.  Pant:...  and  also  to  8
 large  extent  with  what  Acharya
 Kripelani  has  said.

 Several  hon.  Members:  Hear,
 hear.

 Shri  Nagi  Reddy:  He  is  not  pre-
 pared  to  read  the  final  statement  we
 have  made,  and  he  is  making  a
 statement  like  (Interruptions).

 regard  to  the  first  point  raised  in  this
 adjournment  zagtion.  I  submit  with

 I  mean  it  is  a  vital  matter.  What  is
 the  Government's  reaction  to  this
 obvious  abuse  of  diplomatic  privilege?

 Shrimati  Rena  Chakravartiy:  We
 would  like  to  reply.

 Mr,  Speaker:  There  ॥  no  question
 of  replying  in  this.

 Shri  Braj  Raj  Singh:  I  just  wanted
 information  from  the  hon.  Home

 Shrimati  Renu  Chakravartty:  We
 have  not  got  an  opportunity.

 Shri  Nagi  Reddy:  I  want  to  clarify
 the  position  of  the  Communist  Party.
 It  has  not  been  clarified.

 Mr.  Speaker:  I  am  not  going  to
 hear

 Shri  Nagi  Reddy  May  |  request  you
 one  thing?  Just  one  sentence.  I
 will  maka  a  request.

 Mr.  Speaker:  I  have  allowed  Shri
 Hiren  Mukerjee  to  speak.

 Shrimati  Rena  Chakravarity:  You
 have  allowed  so  many  others  to  speak
 also.

 Shri  Nagi  Reddy:  Tomorrow  I  will
 read  out  the  statement  of  the  Com-
 munist  Party  so  that  things  can  he
 clarified.

 Mr.  Speaker:  Order,  order.  I  am
 not  going  ४0  aliow.
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 Shri  Nagi  Reddy:  I  will  send  you
 an  official  copy  of  our  statement.  I
 make  a  request.  I  am  prepared  to
 send  an  official  copy  of  the  statement
 to  you,  and  I  only  request  you  to
 eee  that  that  statement  is  read  for
 clarification  tomorrow  In  the  House  so
 that  this  distortion  may  not  go  on
 always  here.

 Acharya  Kripaiani:  Shr  Anthony
 has  asked  a  question  from  the  Home
 Minister  about  diplomatic  immunities.
 I  suppose  that  question  must  be
 answered

 Mr.  Speaker:  When  ws  the  hon.
 Prime  Minister  returning?

 The  Minister  of  Parliamentary
 Affairs  (Shri  Satya  Narayan  Sinha):
 He  is  returning  tomorrow.  He  will  Be
 present  in  the  House  tamorrow.

 Shri  Braj  Raj  Singh:  From  the  hon.
 Home  Minister  I  want  to  ask  one
 thing.

 Shri  Nagi  Reddy:  May  I  request  an
 answer  from  you  for  my  enquiry?

 Shri  Braj  Raj  Singh:  You  were
 Pleased  to  call  me.  They  are  not  giv-
 ang  a  chance

 Mr.  Speaker;  No  harm  “He  will
 have  an  opportunity.

 Shri  Braj  Raj  Singh:  Only  a  ques- tion.

 Mr.  Speaker:  I  am  not  passing  any
 final  orders  now.

 Shri  Braj  Raj  Singh

 Mr,  Speaker:
 allow  him  now.

 rose—

 I  am  not  gong  te

 An  adjournment  motion  has  been
 placed  before  the  House  stating  that
 after  the  Prime  Minister's  statement.
 the  Chinese  Embassy  in  India  hag
 circulated  a  copy  of  an  article  appear-
 ing  in  the  Peoples’  Daily  of  China,
 where  it  is  said  to  have  attributed
 that  the  centre  of  rebellious  activity—
 that  is  what  I  find  in  the  adjournment
 motion—ie  still  in  Kalimbpong.
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 Kalimpong  and  that  a  lot  of  doubttal
 foreigners  ere  visiting  the  place’.

 Shrimati  Renu  Chakravartty:  Quite
 Tight.

 Acharya  Eripalani:  Quite  right?
 Mr,  Speaker;  Quite  right.

 These  two  statements  sre  made
 after  the  hon.  Prime  Minister's  state-
 ment.  and  are  likely  to  bring  abont
 unfriendly  relationsy  -or  map  the
 friendly  relations  that  exist  between
 the  two  neighbouring  countries  of
 India  and  China.

 Regarding  the  earlier  one  relating
 to  the  issue  of  the  circulation  of  a
 paper  by  the  Enibassy,  a  point  wes
 Taised  as  to  whether  it  was  open  to
 any  Embassy  to  carry  on  or  te  circn-
 late  certain  papers  notwithstanding
 the  fact  that  the  Prime  Minister  of
 this  country  had  made  4  statement,
 That  is  a  matter  of  policy  which  has
 to  be  investigated  or  which  has  to
 be  explained.

 Regarding  the  second  point,  I  have
 been  given  the  P.T.I.  report  where-
 in,  substantially,  though  not  word  for
 word,  the  same  thing  appears:

 “Referring  in  this  connection  to
 the  Chinese  charge  that  Kalim-
 pong  has  become  the  command
 centre  of  Tibetan  rebels,  the
 statement  said,  ‘we  all  know  that
 many  shady  happenings  are
 taking  place  in  Kahmpong  and
 that  a  jot  of  doubtful  foreigners
 are  visiting  this  place’”.

 Therefore,  so  far  as  that  statement  is
 concerned,  the  statement  is  not
 challenged.

 In  the  adjournment  moton  twe
 statements  are  made,  one  relating  #क
 the  Embassy  circulating  the  paper,  a
 eopy  or  an  extract;  the  other  one  a
 statement  by  the  Communist  Party  of
 India.  The  Communist  Party  sti)  says



 .

 ‘  The  hon.  Members  on  this  side  have
 said  that  it  is  true,  and  therefore  they
 stick  to  it.  Here  is  a  statement  of  the
 hon.  Prime  Minister  that  it  was  sug-
 gested  some  time  ago  that  there  were
 some  people  carrying  on  not  an  intri-
 gue  but  a  whole  conspiracy  here,  that
 that  was  exaggerated;  at  the  same
 time,  he  has  seen  to  it  that  nothing
 happens.  But  there  is  a  definite  state-
 ment  by  a  responsible  party  here  not-
 withstanding  even  the  recent  reitera-
 tion  of  the  hon.  Prime  Minister.  This
 is  likely,  as  Acharya  Kripalani  has
 said,  to  embitter  the  feelings  between
 the  two  great  countries.  This  is  a
 very  serious  matter,  if  it  is  true.

 So  far  as  the  question  is  concerned
 whether  it  is  open  to  them  from  a
 diplomatic  standpoint  or  not,  that  is
 also  a  serious  matter  for  this  House
 to  consider.

 If  these  statements  are  allowed  to
 be  made,  if  they  are  false,  it  may
 create  disturbances  or  difficulties  in
 the  way  of  our  foreign  policy.  I  do
 not  make  light  of  this  matter.  Any-
 how,  the  hon.  Prime  Minister  is  not

 shall  only  be  too  glad  to  receive  it.

 Shrimati  ह  Chakravartty:  May
 I  just  beg  of  you....

 CHAITRA  l,  1881  (SAKA)  for  Adjournment  9034

 Shrimati  Renu  Chakravarity:  Right
 through  this  entire  debate  that  has
 been  going  on,  one  point  has  never
 eceurred  either  to  the  hon.  Home

 the  dignity  of  India,  that  in  the  Com-
 munist  Party  statement,  which  has

 within  onr  jurisdiction,  and  we  have
 done  it  right  throughout;  we  have  not
 accepted  the  fact  which  has  been
 stated  on  the  basis  of  a  little  chit  from
 the  Deputy  Minister  to  the  Prime
 Minister  that  these  foreigners  have  not
 been  there,  and  that  they  have  not
 been  intriguing  there.  Therefore,  are
 we  not  within  our  rights,  even  being
 fully  patriotic  Indians,  if  some  things
 ate  happening  there,  to  ask  the  Prime
 Minister  to  institute  an  enquiry?  Why
 has  this  thing  been  right  throughout
 completely  subdued  and  completely
 kept  away  from  the  House  by  the  hon.
 Home  Minister?  We  are  completel:
 within  our  rights.
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 9035  Motion

 {Shrimat:  Lakshm  Menon]
 With  regard  to  the  second  point,  as

 to  whether  there  was  a  violation  of
 diplomatic  privileges,  actually  there  is
 really  no  violation  of  diplomatic  privi-
 leges  as  such,  but  it  is  highly  im-
 proper  for  any  Mission  posted  in  any
 country  to  make  any  critical  state~
 ment  about  the  Government  of  that
 country  or  its  activities.  It  is  not  the
 function  of  a  Mission  posted  any-
 where,  in  any  country,  to  make  a
 eritical  estimate  of  that  Government's
 policy  or  to  criticuse  the  activities  of
 that  Government  In  this  case,  the
 Prime  Minuster’s  integrity  has  been
 challenged,  his  honesty  has  been
 challenged  We  take  very  strong
 exception,  (Interruptions)  —what
 a  the  point  of  shouting?—we  take
 very  strong  exception  to  the  state-
 ment  made  by  the  Communist  Party,
 the  full  text  of  which  has  already
 appeared

 Shrimati  Rena  Chakravarity:
 Where’

 Ghrimati  Lakshml  Menon:  in
 the  T:mes  of  India.  It  s  true  that  in
 that  statement,  by  implication,  they
 do  say  that  a  Government  which  ,

 giving  a  portion  of  its  territory  for
 on  subversive  propaganda  or

 subversive  activities  agarst  them
 Sir,  I  categorically  deny  that  this  has
 been  done,  and  on  behalf  of  the  Gov-
 ernment,  I  can  say  that  no  part  of
 India  will  be  used  ever  by  any  coun-
 try  or  any  group  to  do  propaganda  or
 carry  on  subversive  activities  against
 any  country,  muct  les  against  8
 fnendly  country  like  Chine

 Shrimati  Renu  Chakravarity:  May
 we  be  allowed  to  place  on  the  Table
 of  the  House  a  statement.

 Mr.  Speaker:  All  that  I  can  say  us
 that  this  matter  will  stand  over  till
 tomorrow

 There  38  one  other  thing  Shrimat:
 Renu  Chakravartty  said  that  she  feels,
 and  ber  party  feels,  that  these  sub-
 vwermve  activities  are  happening  im
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 be  decided  by  the  House

 Shrimati  Eenu  Chakravartty:  On  |
 point  of  explanation

 Mr,  Speaker:  The  hon  Prime  Mini3-
 ter  will  be  here  tomorrow

 Shri  Braj  Raj  Singh.  Will  the  Home
 Minister  reply  to  0706  question?

 Shrimati  Renu  Chakravartty  May
 I  ask  whether  tomorrow  the  entre

 Mr.  Speaker:  I  have  postponed  my
 deciion  as  to  whether  to  admit  the
 motion  or  not.  I  shall  hear  the  hon.
 Prme  Minister  tomorrow  and  make
 up  my  mind  as  to  whether  it  ought
 to  be  admitted.  If  I  admit  it,  I  will
 allow  a  discussion  tomorrow  evening.
 Every  adjournment  motion,  if  admit-
 ted,  will  be  takep  up  at  the  end  of

 day  Therefore,  if  it  is  admitted,
 on  Members  will  have  an  oppor-



 allowed  m_the  pest  that  certam  peo-
 ple

 yh  ky
 ies  Yio  the  headquarters  of

 the  Party  They  could

 records  and  this  sort  of  tendentious
 things  are  be:ng  allowed  hy  you

 Mr.  Speaker:  Very  well  The  hon
 lady  Member  admits  they  go  and  tatk
 by  saying,  why  should  they  not?

 Shrimati  Renu  Chakravartty:  I
 object  strongly  to  the  way  you  have
 tned  to  distort  the  whole  ratter

 Mr  Speaker:  What  has  she  said?
 I  cannot  understand

 Shrimati  Renu  Chakravartty:  My
 point  is  that  you  have  tried  directly to  distort  what  I  have  said  I  have
 mot  once  agreed  that  we  are  going  to
 talk  with  the  Chinese  Embassy  every-
 day  Is  that  what  you  are  saying?  Is
 that  what  I  have  said?

 Mr  Speaker.  Now  Papers  to  be  laid
 on  the  Table

 Shri  H.  N,  Mukerjee:  I  rise  to  a
 Pomt  of  order

 The  Minister  of  Mines  and  Oil  (Shri
 K.  0.  Malaviya):  With  your  permis-
 sion,  may  I
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 world  That  refers  to  an  allegation
 that  a  particular  Emtassy  had  cer-
 tain  contacts  with  some  particular
 Members  of  the  House

 An  Hon  Member.  He  said  Commu~
 nist  Party

 Shri  H  N.  Mukerjee  As  far  ps  the
 fact  of  the  situation  is  concerned,  per-
 sonally  I  can  certainly  say  this  that
 there  is  no  harm  done  if  Members  of
 this  Howe  go  anywhere  But  as  far
 as  we  are  concerned,  as  far  as  Com-~-
 munists  in  this  House  are  concerned,
 I  can  categorically  deny  that  there  is
 any  such  connection  between  us  and
 the  Embassy  of  any  country  here,  and,
 therefore,  the  insinuation  ot y  complete-
 ly  wrong  Besides,  from  tne  point  of
 view  of  diplomatic  relatonsiup,  I
 think  it  is  highly  improper  for  Mem~
 bers  of  this  House  to  insinuate  that
 Members  of  certain  Embassies,  Em-
 bassies  of  Socialist  countries  mn  parti-
 cular,  have  a  kind  of  peculiar  rela-
 tionship  with  Members  of  the  Com-~-
 munist  Party  ‘That  is  a  matter  of
 which  you  have  to  take  note  What
 IT  have  been  noticing  in  these  pro-
 ceedings  is  that  you  are  rather  soft
 in  regard  to  allowing  certain  things
 to  get  mto  the  record,  things  which
 militate  against  the  Communust  Party
 That  we  can  look  after  ourselves
 The  Communist  Party  can  look  after
 itself  But  as»  a  matter  of  fact,  we
 are  entitled  to  protection  fram  you  to
 see  that  any  improper  remarks,
 remarks  which  go  against  the  whole
 gram  of  our  relationship  with  others,
 are  not  put  on  the  record  But  some-
 tiumes  you  are  soft  in  allowing  such
 things  (Interruptions)

 Mr  Speaker:  Order,  order

 Raja  Mahendra  Fratap:  You  hear
 everybody  ‘You  hear  me  also

 Mr,  Speaker:  I  wil]  hear  him  later

 Shri  Bray  Raj  Singh  has  tried  to
 draw  the  attention  of  the  House  to
 what  he  had  heard  or  to  what  he  had

 ह



 (Interruptions)

 may  be  that  each  individual  Party
 thinks  that  it  is  superior  to  the  other
 Party.  So  far  as  I  am  concerned,  al!
 Parties  are  equal.

 Papers  to  be  laid  on  the  Table,
 Shri  A.  M.  Thomas.

 Shri  Vajpayee  (Balrampur):  Gir,
 what  about  my  adjournment  motion?

 Shri  s.  M.  Banerjee:  And  about
 other  adjournment  motions,  Sir?

 Mr,  Speaker:  I  have  disallowed
 those  motions.

 Shri  Vajpayee:  Sir,  I  had  given
 notice  of  an  adjournment  motion.

 Mr,  Speaker:  Order,  order.  Raja
 Mahendra  Pratap.

 Raja  Mahendra  Pratap:  Sir,  I
 just  want  to  say  a  few  words.  I  want
 peace  in  this  House  and  I  want  peace
 in  Tibet.  I  say  if  these  gentlemen  can
 endear  themselves  to  China  they  can
 be  very  useful  in  bringing  about  peace
 in  Tibet.  We  can  send  them  to  Pek-

 (Interruptions).  If  I
 were  the  Prime  Minister,  I  will  make
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 Mr,  Spexkes:  Papers  to  be  laid  on
 the  Table;  Shri  A.  M.  Thomas.

 Shri  Vajpayee:  What  about  my
 adjournment  motion,  Sir?

 Mr.  Speaker:  i  have  disallowed
 that  motion.

 Shri  Vajpayee:  But  there  is  no
 reason  given,  Sir.

 Mr.  Speaker:  Mr.  Vajpayee  =  will
 come  and  see  me  in  the  Chamber.

 Shri  Vajpayee:  No,  Sir.

 Shri  8.  M.  Banerjee:  Shri  Vajpayee
 and  Shri  Assar  and  others  had  given

 T  am  not  going  to  allow

 Mr.  Speaker:  I  want  Mr.  Banerjee
 to  keep  out  of  the  House  for  the  क्ह्श
 of  the  day.

 Shri  S,  M.  Banerjee:  I  am  going,
 Sir.  (Interruptions).

 But  this.  adjournment  motion  means...
 Mr,  Speaker:  Let  him  withdraw.

 Shri  8.  M.  Banerjee:  Yes,  Sir,  I
 am  going.

 Mr.  Speaker:  I  cannot  put  up  with
 this’  kind  of  interruptions  any  more.

 Shri  8,  M.  Banerjee:  Thank  you
 very  much,  Sir.

 (Shri  8,  M.  Banerjee  then  left  the
 House.)

 Ghri  Maj  Singh:  I  mb-

 Mr.  Speaker:  No,  no.  Papers  to  be
 laid  on  the  Table.

 The  Deputy  Minister  of  Food
 rm Agriculture  (Shri  A,  M.  Thomas):

 I  beg  to  lay  on  the  Table  under

 Shri  Vajpayee:  Sir,  I  rise  to  move,
 an  ¢djournment  motion.  If  the
 adjournment  motion  is  not  going  ४५
 be  admitted,  I  must  know  the  reasons
 why  it  is  not  going  to  be  admitied.

 Mr,  Speaker:  I  have  disallowed  the
 motion.

 Shri  Vajpayee:  On  what  ground,
 Sir?

 Mr,  Speaker:  Let  us  get  along.  Mr.
 Thomes.  (Interruptions).

 Shri  Vajpayee:  It  is  not  a  continu-
 ing  matter,  Sir.  (Interruptions).
 There  is  no  State  Assembly,
 Parliament  is  the  only  forum.  There
 was  a  Violent  lathi  charge.
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 9045  Estimates  Committee  CHAITRA  ,  88l
 (SAKA)

 Reseinding  of  Order  9046

 (il)  Statement  showing  66  Orders

 (il)  Statement  showing  207  Orders
 to  get  declaration  of  stocks

 (v)  Six  statements  showing  28]
 Requisitioning  Orders  for  rice
 served  on  certain  traders  in
 West  Godavari  District,

 <vi)  Statement  showing  l44  Re-
 quisitioning  Orders  for  rice
 served  on  certain  traders  in
 East  Godavari  District,

 (vi)  Two  statements  showing  30
 Requisitioning  Orders  for  rice
 served  on  certain  traders  in
 Guntur  District.

 (viii)  Statement  showing  i6  Re-

 Library,  See  No,  LT-330]59.)

 COMMITTEE  ON  PRIVATE  MEM-
 BERS’  BILLS  AND  RESOLUTIONS

 Forrizra  Rerorr

 Sardar  Hukam  Singh  (Bhatinda):
 Sir,  I  beg  to  present  the  Fortieth  Re-

 Member  to  withdraw
 Ministry  of  Railways—Stores  and
 Printing.

 tings  of  the  House.

 2.59  hes.

 CORRECTION  OF  ANSWER  TO
 STARRED  QUESTION  NO.  70

 The  Deputy  Minister  of  Feod  and
 Agriculture  (Shri  A.  M,  Thomas):  Mr.
 Speaker,  Sir,  I  seek  your  permission
 to  make  a  statement  on  behalf  of  Shri
 Ajit  Prasad  Jain.  Sir,  while  replying
 on  the  12th  March,

 joe  bed mentary  questions  arising  Star-
 red  Question  No.  6l  by  Sarvashri
 D  C.  Sharma,  Shree  Narayan  Des  and
 Shivananjappa  regarding  the  new
 International  Wheat  Agreement,  it
 was  stated  ‘No’  in  answer  to  a  sup-
 plementary  question  by  Shri  Hem
 Barua  whether  there  were  any  new
 additions  to  the  existing  exporting
 countries.

 The  correct  reply  to  this  Supple-
 mentary  question  should  have  been:—



 e  to  come  back.

 Shri  Nath  Pal:  In  the  whole  of  Asta.

 Mr,  Speeker:  Not  Russia.

 him  to  come  back.

 would (Rajapur):  We  also
 join  in  this  request.  I  under-  Banerje

 perhaps,  in  the  heat  of  what  hap-

 Shri  Nath  Pai
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 *Moved  with  the  recommendation  of  the  President.
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 Shri  T.  B.  Vittal  Rao  (Khammam):
 When  we  ask  for  more  time,  you  al-
 ways  considered  it  necessary,

 Mr.  Speaker:  I  considered  it  yester-
 day  and  gave  one  more  hour.

 Shri  T,  8,  Vittal  Rao:  You  gave  the
 tame  but  the  Minister  was  speaking
 for  two  and  three  hours.

 Mr.  Speaker:  Somebody  must  speak:
 it  is  only  for  that  I  give  time.
 Mohan  Swarup  may  continue  his
 speech.

 att  मोश्म  स्वरूप  (पीलीमीत)  :  अध्यक्ष
 महोदय,  मैं  कल  रूरल  हाउसिंग  पर  बातचीत

 कर  रहा था  मैने  कहा  था  कि  पांच  सौ
 गांव  डेवलपमेंट  के  लिये  छांटे  गये  है,  छेकिन
 उन  मैं  भी  कोई  तरक्की  नहीं  हो  सकी  है
 झौर  न  यह  बताया  गया  है  कि  उनमे  से
 कितने  गावों  में  मकानात  की  व्यवस्था  की

 मई  है  झौर  कितना  रुपया  सफ़ें  हुमा है  1

 इस  विषय  में  मैं  यह  कहना  चाहता  हूं  कि  जहा
 तक  हाउसिंग  का  ताल्लुक  है,  सरकार  की
 पालिसी  कंपिटलिस्ट  पालिसी  है  भौर  झर-
 बनाइजेशन  की  पालिसी  है  ।  में  देखता

 हैं  कि  गांव  बरबाद  कियेजा  रहे  है,  उजाड़े

 जा  रह ेहै  ।  दिल्‍ली  के  पास  पास  कुछ  गांव
 छाली  कराये  गये  हैं,  ताकि  वहां  बिल्डिंग्स
 बनाई जा  सके  ।  इस  प्रकार  गांवों  को  उजाड़ा
 जा  रहा  है  भौर  शहरों  को  भाबाद  किया  जा

 -  रहा है  बिल्ली  को  तो  पैरिस  और  लत्दन
 के  नमूने  का  शहर  बनाने  की  कोशिवा  की  जा

 रही  है  शौर  गांवों  को  बरबाद  किया  जा

 रहा  है  |  भाजादी  के  बाद  हमसे  सोचा  था
 कि  ब  लोगों  को  रोटी,  कपड़ा  झौर  मकान '
 मिलेंगे  ।  केकित  झाज  ह्म  देखते  हैं  कि

 इन  तीनों  का  झभाष  है  1  होना  यह  चाहिये

 था  कि  स्थतंत्र  देश  में  हर  कुनव  को,  हर  भादमी
 को  मकान  मिलता,  फ्ेकिन  एसा  नहीं  हा
 है|  गांवों में  मकानात  की  जो  हालत है,
 बह  बद  से  बदतर  होती  जा  रही  है।  हमारे
 वास  हीगय॑  है  कि  यावों  में  ८५  प्रतिशत  मकानों
 का  मिट्टी  का  प्लिम्भ  होता  है,  ८३  प्रतिश्षत
 दीवारे  मिट्टी,  घास-फूस  और  बास  की  होती
 हूँ,  ७०  प्रतिशित  छतें  घास-फूस  की  होशी  हैँ
 शर  केवल  ७  प्रतिशत  मकान  हों  के  बसे
 होते  हैं।  इसके  प्रलावा  ex  प्रतिशत  मकानों
 में  नैट्न्या  नहीं  होती  है,  ७०  प्रतिशत  लोग
 कुझों  पर  पानी  के  लिय  निर्भर  रहते  हैं।  १३
 प्रतिशत  लोग  पार्नी  के  लिए  तालाबों
 शौर  झीनों  पर  निर्मर  रहते  है  बौर
 १२  परसेंट  ऐसे  हैं,  जो  कि
 शौर  नदियों  का  पानी  पीते  हैं,  ३  प्रतिशत

 ट्यूबबेल  पर  निर्मर  करते  है  भौर  केवल
 १.४  प्रतिशत  ऐसे है,  जिनको तल  का  पानी
 मिलता  है  यह  देहात  की  हालत  है  कि  ने
 रहने  के  लिये  मकान  हैँ  भौर  न  पीने  के  पानीं

 की  व्यवस्था  है।  अगर  गावों  को  दूर  से--

 हवाई  जहाज़  से  देखा  जाय,  झौर  उनका
 *  फोटों  लिया  जाय,  तो  वे  मिट्टी  का  ढेर  लगेंगे  +

 मैं  नहीं  समझता  कि  जब  हमारे  खून  ौर
 पसीने  की  कमाई  से  इस  देदा  का  निर्माण
 होता  है  भौर  देवा  के  खजाने  भरते  हैं  फिर
 भी  हम  लोगों  के--गांवों  के  लोगों  के---रहने
 के  लिये  मकानो  की  कोई  व्यवस्था  न  हो  d
 at  झौर  जून  के  महीनों  में  देहात  में  भाव
 लगती  है  शौर  किसानों  के  फूस  के  शोंपड़े
 जल  कर  राख  हो  जाते  हैं,  जिसके  कारण
 हर  साल  लाज़ों  रुपये  का  नुक्सान  हो  जाता

 है  |  मै  मिनिस्टर  साहब  से  मूछूंगा  कि  क्‍या
 उन्होंने  कभी  गांवों  में  जा  कर  लोगों  की  हालत
 को  वेला  है  ?  शायद  इलैक्यान  के  दौरान  में

 उन्होंने  दो  चार  गांवों  को  देखा  हो  ।  उसके
 अलावा  क्षायद  उनको  इसका  मौका  नहीं
 हुआ  होगा  t  क्या  देहात  के  नंगे,  भूले  भौर

 मृहहीन  इन्सानों  को  इसी  तरह  से  ग्न  दिया
 जायेगा  ?



 कुण्ड  Demands

 i*  मोहन  ह्बरप]
 भें  यांवों  के  हाउसिंग  के  सिलसिले  में

 कुल  सुझाव  देना  चाहता  हूं  ।  गांवों  में  भष्टीं
 का  इन्तजाम  किया  जाये  शौर  पन्द्रह-वीस
 नील के  फासले  पर  भट्टे  बनाये  जाय  सेंट्रल
 गबर्नसेंट  शौर  प्राविदियल  गवर्नमेंट  इसमें
 सहायता दे  ।  उन  ष्ट्रॉं  से  ईंट  तकावी  पर

 दी  जायें  भौर  गवर्ममेंट एक  चोभाई  हिस्सा
 सबसिही में  दे।

 एन०  fo  एस०  ब्लाक्स  के  कलेबोरेक्षन
 से  लोगों  को  मकानात बनाने  के  लिये  तकावीं
 दी  जाये  q  भ्रमी  तक  इसका  कोई  बन्दोबस्त
 जही  किया  गया  है  1

 हर  जिले  में  कम  से  कम  एक  माडल
 जाये,  जहा  हाउसिंग  की  पूरी

 तरह  व्यवस्था  हो,  पानी की  व्यवस्था  हो  गौर
 रहन-सहन  का  सही  इन्तज़ाम  हो  i  गर

 जिले  में  एक  माडल  विलेज  बनता  है,  तो  धात-
 पास के  गावों  को  इस  बारे  में  प्रोत्साहन
 मिलेगा  शौर  वे  स्वय  इस  तरह  की  व्यवस्था
 करने की  सोचेगे  ।  मैं  देखता हूं  कि  इस
 तरह  की  कोई  गोजना  नहीं  बनाई  जा  रही
 है  t

 हर  स्टेट  मे  एक  हाउसिंग  कार्पोरेगन
 का  इम्तज़ाम  किया  जाये,  जहा  से  लोगों  को
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 है  भौर  मकान  बरबाद  हो  जाते  हैं  स्टन
 यू  पी०  के  यावों  की  यही  हालत  है  t  वहां
 जौर  परिचमी  qe  to  में  बहुत  ऐसे
 है--मेरठ  झौर  मुश्धप्फरनगर  वगैरह  में--
 जहां  बाटर-लागिंग  की  जह  से  मकानात
 हर  साल  गिर  जाते  हैं।  सरकार  का  कतेच्य
 है  कि  वहां  के  हाउसिंग  के  सिलसिले  में
 कोई  जअच्ची  पालिसी  बताये  ।

 शहरों  में  और  स्लम  एरियाज  में  छोटे-
 छोटे  मकानात  होते  हैं,  जहा  जानवर  भी
 रहते  है,  गाय-भैस  भी  रहते  हैं  भौर  कुत्ते  भी

 रहते  है  झौर  प्रादमी  तो  रहते  ही  है,  याती
 बहा  पर  को-एग्ज़िसटेंस  का  भच्छा  नमूना
 होता  है।  जब  हिन्दुस्तान  में  मकानात  की
 यह  हालत  हो,  तो  हमें  शर्म  आनी  चाहिये
 और  हमें  हाउसिंग  की  तरफ  ज्यादा  से  ज्यादा
 तबज्जह  देनी  चाहिये  ।

 में  देखता  हू  कि जब  तक  पाच  साल  की

 मुहृत  खत्म  न  हो  जाय,  तब  तक  गवर्नमेंट
 एम्पलाइज़  को  मकान  नही  मिलता  है।  पाच
 साल  के  बाद  मकान  का  क्लेम  एस्टाब्लिश
 होता  है  ।  झाज  गवर्नेमेंट  के  हजारों  एम्प-
 लाइज़  घूम  रहे  है,  जिनको  मकान  नहीं  मिल
 सकते  हैं  -  कहा  जाता  है  कि  जब  तक  पाच
 साल  न  खत्म  हो  जायें,  तब  तक  मकान
 मिलने  का  कोई  तरीका  नही  है।  इस  सिलसिले
 में  भी  भिनिस्टर  महोदय  तबज्जह  दें  शौर
 बतायें  कि  जरूरतमन्द  क्‍लाबर्स  और  गवर्नमेंट

 के  एम्पलाइज़  कहा  रहे  भौर  कहां
 जायें  ।

 Mr.  Speaker:  The  hon.  Member
 already  taken  1V  minutes  yester-
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 कायम  किया  गया  था,  जिस  के  ए,  थी,  सौ
 तीत  हिस्से  हैं।  हर  एक  हिस्से  में  १२  बलाक,

 Shri  Mehan  Swarup:  Four  hours
 have  been  allotted  for  this.

 allotted  -for  discussion  these
 Demands  for  Grants.  I  came  allow  मुकरेर  किसे  गये  थे  प्रौर  इसके  झलावा  एक

 स्पेशल  झाफिसर  भी  मुकरंर  किया  गया  था  ।
 में  यह  जानना  चाहूगा  कि  इस  स्टाफ  की

 कारगुज़ारी  क्या  है।  लाखो  रुपये  के  एरियर्ज

 पड़े  हुये  है,  वे  वसूल  क्यों  नहीं  होते  है।  भाखिर
 यह  स्टाफ  किस  लिये  रखा  गया  है  ।  मैं.
 मिनिस्टर  साहब  से  इस  बारे  में  क्लैरिफिकेशन

 चाहूंगा  t

 मैने  पिछली  मर्तवा  भी  कहा  था  कि

 Shri  Mohan  Swarup:  I  will  take
 only  five  minutes  more,

 Mr.  Speaker:  All  right.
 Shri  Khashwagt  Ral-(Kheri):  Five

 minutes  more  may  be  given,  Sir

 Mr.  Speaker:  What  is  this  sepharish
 for,  I  do  not  understand.  {  have  to
 divide  the  time  over  many  hon.

 Members.

 wt  मोहत  स्वरूप  :  जो  कुछ  4  कहना
 बाहता  था,  प्र  मुझे  संक्षिप्त  करना  पढेगा

 write  होटल  के  मुताल्लिक  मैं  यह  कहना
 चाहता  हूं  कि  उसमें  हर  साल  घाटा  हो  रहा
 है।  उसके  बारे  में  एक  मिसाल  देना  चाहता
 हू  |  एक  साहब,  श्री  प्रार०  एस०  गोयनका
 २७  अगस्त,  ५४८  से  झशोक  होटल  के  कमरा
 नम्बर  १०२  में  बोर्डर थे  ।  चूकि वह  कुर्ता

 और  धोती  पहने  हुये  थे,  इसलिये  ३०  झगस्त,
 ५८  को  उनको  बूफ  हाल  में  घुसने  नहीं

 दिया  गया  भौर  वह  खुद  वहां  से  चले  जाये  ।
 उन्होंने  मिनिस्टर  साहब  को  भी  खत  लिखा
 आ  ।  शायद  मिनिस्टर  साहंब  को  मिला
 होगा  t  में  मिनिस्टर  साहब  से  इस  बात  की
 क्लैरिफिकेशन  चाहूंगा  कि  जब  कुर्ता  और
 पाजामा  हमारी  नेशनल  ड्रेस  है,  तो  फिर
 उसको  अषोक  होटल  में  क्‍यों  नहीं  एलाऊ
 किया  जाता है  और  वह  होटल थारे  में  कब  तक

 फ्लैट्स  की  हालत  बडी  खराब  है  झौर  वे
 टपकते  है  ।  मिनिस्ट्री  की  तरफ  से  सुझे  खत
 झाया  कि  यह  बात  गलत  है  |  एक  रोज़
 बारिश  हो  रही  थी  ry  नार्थ  ऐवेन्यू  के  ७  नम्बर
 के  फ्लेट  नीचे  के  हिस्से  में  है।  वह  टपक'
 रहा  था  ।  मैने  फौरन  मिनिस्ट्री  को  रिग
 किया,  तो  वहां  से  तीन  चार  इंजीनियसे---
 में  नहीं  जानता  कि  वे  कौन  थें--आाये  |
 झाज  हम  देखते  है  कि  मकानों  की  दीवारों  में
 क्रेक  भाति  जा  रहे  है  भौर  फ्लेट्स  की  तें
 टपक  रही  है  t  मिनिस्टर  साहब  बताये  कि
 इसकी  वजह  कया  है  शौर  कब  तक  इस  तरह
 की  हालत  चलती  रहेगी  t

 इन  दाब्दों  के  साथ  मैं  अपनी  बात  खत्म
 कर  रहा  हूं,  क्योंकि  वक्‍त  खत्म  हो  रहा  है
 और  मै  अध्यक्ष  जी  का  बहुत  झ्ााभारी  हूं  ।

 Shri  Prabhat  Kar:  Mr.  Speaker,
 Sir,  the:  Ministry  of  Works,  Housing
 and  Supply  is  a  very  important  Minis-
 try  as  it  is  the  purchaser  of  mate-
 rialg  on  behalf  of  the  Government  of
 India.  Every  Ministry  has  to  ap-
 proach  this  Ministry  for  various  rea-
 sons,  and  in  that  way  it  enjoys  some

 corruption  and  bungling,  and
 of  its  Ministries  have
 to  undergo  losses.
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 {Shri  Prabhat  Kar]
 I  would  like  to  start  with  the

 Centra)  P.W.D.  I  do  not  want  to  re-

 af  the  officers  which,  I  think,  is  ne-
 ceagary  in  order  to  put  a  proper
 check  about  the  working.

 '
 Now,  let  us  see  how  the  depart-

 ment  now  runs,  There  is  a  Chief
 Engineer  who  is  to  deal  with  the
 policy.  There  is  an  Additional  Chief
 Engineer  who  is  to  deal  with  the

 Take,  again,
 the  Electrical  Circle.  We  have  got
 the  Southern  Electrical  Circle  which

 there  is  a  Northern  Electrical  Circle
 which  is  to  look  after  the  same  area
 so  far  as  buildings  are  concerned.
 Therefore,  for  work  in  the  same  area
 two  Superintending  Engineers  ,  (Elec-
 trical)  have  to  go  round.  What  I
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 it  disappears  and  a  cheaper  variety
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 Shri  Anil  K.  Chanda:  To  which  re-
 port  of  the  PAC  us  the  hon  Member
 referring?

 Shri  Prabhat  Kar:  770  report  of
 the  PAC  and  also  the  4th  report  of  the
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 it  78  very  difficult  for  class  IV  em-
 ployees  to  get  any  accommodation.
 50  per  cent  of  the  employees  have
 not  yet  been  accommodated  Em-~-
 ployees  recruited  in  945  have  not
 been  given  accommodation  still  This

 officers,  whereas  it  Is  necessary  that
 the  low-paid  employees  like  class  IV

 Vinay  Nagar,  where  conveyance  is
 difficult  and  other  amenities  are  lack-
 ing  This  should  be  taken  into  con-
 sideration  before  allotting  any  accom-
 modation  to  the  higher  officers

 Regarding  printing,  Mr  Jaganatha
 Rao  referred  to  the  bad  quality  of
 printing  and  to  the  errata  He  said
 that  in  every  Government  publica-
 thon  there  is  one  page  called  errata  I
 find  even  in  this  report  itself  there  is
 an  errata.

 Skri  Anil  K.  Chanda:
 small  m  size

 It  is  very

 Shri  Prabhat  Kar:  It  is  also  there
 in  the  Demands  for  Grants.  In  fhe
 report  of  this  Minutry,  the  errata  “us
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 i  ving  E  F  E  :

 I  feel  that  it  should  not  be  Rs.  50

 tribute  to  the  various  Government
 departments.

 ches  about  the  Ashoka  Hotel.  I
 do  not  want  to  say  very  much  at  this
 juncture  since  this  problem  has  been

 last  year  the  total  average  attendance
 or  stay  per  day  was  nearly  800  of
 these  foreign  guests  and  the  number



 Dr  Melkote:  Just  two  munutes
 mur

 The  question  of  the  purchases  is

 umually  the  rates  quoted  go  up  by  200,
 300  or  400  per  cent.  We  have  recent-

 |

 श्रापका  भ्राभारी  हूं  कि  आपने  मुझे  बोलने  का
 अवसर  दिया  ।  प्रव  यहा  पर  निर्माण,  भ्रावास
 और  संभरण  मालय  की  डिमाइस  पर
 विचार हो  रहा  है  मैं भी इस इस  सम्बन्ध में
 अपने  कुछ  विचार  रखना  चाहता  हू

 इस  मत्रालय  का  सी०  पी०  डब्ह्यू०  डी०
 विभाग  एक  ऐसा  विभाग  है  जिसके  बारे  में
 काफी  शिकायतें  है  |  इसमें  भ्रष्टाचार  भी

 बहुत  होता  है  ।  यह  केवल  इसलिये  कि

 जो  ठेकेदारी का  सिस्टम है  उसको  बदलने
 में  अभी  यह  बहुत  पीछे  पड़ा  ह््भा  है  ।  इसी
 की  बजह  से  सारा  भ्रष्टाचार  होता  है  |
 उसके  द्वारा  जितने  भी  एस्टिमेट्स  बनाये
 जाते  हैं  उनमें  नीचे  से  ऊपर  तक,  छोटे  रूप
 से  के  कर  बड़े- रूप  तक  खाने  पीने  का  एक
 धन्धा  सा  चलता  है  |

 8.56  hrs.

 [Mr  है+ 1. अ -. 1. ल  in  the  Chair.]

 मेरा  यह  सुझाव  है  कि  जो  भी  एस्टिमेट्स
 झाप  के  बनाये  जाते  हैं  उन  में  इसकी  ओर
 ठीक  तरह  से  ध्यान  दें  ।  भी  तक  इसकी
 नोर  ध्यान  नहीं  दिया  गया  है।  मैं  यह  जानता
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 से  |.  नहीं  हो  साया  है  लिस कि  ाप  इसमें  शाना  t

 उस  तरह  से  हल  या  तरह

 प्लि  फिर  मी  8  बट  ल  श  कि  इक
 &  कि  उसे  ew  होना  चाहिये  +  यों  कुछ

 बसे  के  सम्बन्ध  कुछ  खुबरे  जरूर  हैं  लेकिन
 मी  जो  माननीय  वक्‍ता-बोल  रहे  थे  उन्होंने
 उन  सोगों  की  बात  कही  जो  कि  वर्क  चार्ज
 शौर  झस्टर  रोल  में  काम  करते  हैं।  में  भी

 यह  कहना  चाहता  हूं  कि  जैसा  सन्‌  १६४७
 में  माननीय  मंत्री  जी  ने  कहा  था  कि  वर्क  चाजं
 चौर  मस्टर  रोस  पर  काम  करने  वाले  लोगो
 की  सर्विसों  को  रेगूलराइज  किया  जायेगा
 झौर  उनको  &  सब  सहूलियतें  मिलेंगी  जो  कि
 एक  धाम  काम  करने  बाले  मजदूर  को  मिलती

 हैं,  ऐसा  भ्रधिकतर  नहीं  हो  पाया  है  बीच
 बीच  में  झमी  दो  चार  महीनों  के  अन्दर

 बहुत-से  लोग  ऐसे  निकाले  गये  जिनकी  झाठ
 साल  से  लेकर  १४  साल  तक  की  सर्विस  है  1
 उनके  नाम  एम्पलायमेंट  एक्सचेंज  में  भी
 रजिस्टर्ड  हो  जाते  हैं  लेकिन  उनकी  जगह  पर
 नये  झादमी  ले  लिसे  जाते  है  भौर  इस  तरह  से
 उन  लोगों  को  दरगुजर  .किया  जाता  है  t
 इलाज  शादि  की  जो  शझौर  सुविधायें  है  वे  भी
 उनको  प्राप्त  नहीं  होती  हैं  ।  दो  चार  केसेज

 ऐसे  है  जो  कि  Ao  Ho  के  हैं।  केवल
 इस  बजह  से  कि  मे  रेगुलराइज्ड  नहीं  है
 बौर  कट्रिब्यूटरी  हैल्थ  स्कीम  में  नहीं  भा
 पाते  हैँ,  उनको  प्रस्पताल  में  जिस  तरह  से
 सीट  मिलनी  चाहिये  वह  नहीं  मिलती  है  1
 ग्रापने  जो  उनकी  हालत  को  सुधारने  का
 मादा  किया  है  मैं  उसकी  तरफ  भापका  ध्यान
 झाकबित  करना  चाहता  हू  ।

 यह  ठीक  है  कि  भावास  के  सम्बन्ध  में,
 जो  कि  एक  बढ़ा  जरूरी  शरद्  है,  तीन  यार
 स्कीमें  बल  रही  है  |  लेकिन  में  इस  er
 आभीण  झावास  तथा  गन्दी  बअस्तियों  को

 दाने  तथा  भंतियों  के  झावास  के  बारे  में

 कहता  चाहता  हू  |  शमी  रहने  का  &.... ल

 जयति हो रही है । हो  रही  है।  लेकिस  वह  भीभी है  ।
 स्टेट  गवर्नेमेंट्स  को  भी  झापने  1... ड  |... ड

 देर  से  दी  है  कि  उस  में  कोई  भी  काम  जल्दी
 नहीं  हो  पाता  है,  भौर  यदि  कुछ  होता  भी

 है  तो  जितनी  जल्दी  वह  होता  है  उस  के  काम
 में  उतनी  प्रगति  नहीं  नजर  भ्राती  है  मेरा
 कहना  है  कि  जहां  तक  देहात  के  शहने  का
 प्रदन  है,  हम  उस  सवाल  को  हल  नहीं  कर  सके
 है।  ५,०००  चुने  हुये  गांवों  को  लेकर  इस
 काम को  चलाते  का  सवाल  था,  लेकिन  १६५८

 तक  उनमें से  केवल  ५००  लिये  गये  भौर  |
 जो  वित्तीय  |, उ  झ्रारम्भ  हुआ है  उसमें
 १४००  गाव ले  लिये  गये  है  7  इस  तरह  का
 काम  झापका  जल  रहा  है  लेकिन  फिर  भी
 जितना  ध्यान  नगरों  की  तरफ  या  दूसरी
 स्कीमों  की  तरफ  दिया  जाता  है,  उतना  देहातो
 की  तरफ  नहीं  दिया  जा  रहा  है  ।  यह  बात
 ठीक  है  कि  झापने  नेशनल  बिल्डिंग  धावें-
 नाइजेशन कायम  किया  है  ।  उसके  प्न्दर
 बहुत  से  विषयों  पर  रिसर्च  बल  रही  है,
 केकिन  उसके  बारे  में  देश  जानता  नहीं  है
 कि  किस  तरह  की  रिसर्च  यहा  पर  हो  रही
 है  ।  यह  रिसर्च  जनता  के  सामने  पहुचमी
 जाहिये  ।  इसी  तरह  से  भापने  जो  ब्लाक्स
 बनाये  हैं  था  राज्यो  के  भ्रन्दर  रूरल  सैल्स
 कायम  किये  हैं  जो  कि  लोगों  को  बिल्डिंग
 मैटीरियल  या  निर्माण  तथा  नच्पों  सम्बन्धी
 सलाह  देगे,  यह  बात  भी  किसी  रूप  मे
 लोगों  तक  नहीं  पहुच  पाती  है  1  मेरा  बह
 सुझाव  है  जो  उदासीनता  यावों  की  तरफ,
 वहां के  रहने  के  झ्वन को  ले  कर,  शौर  उनकी
 हालत को  ठीक  करने  कौ  तरफ  दिलाई
 जा  रही  है  बहु-्दूर द्र  होनी  चाहिये  -  झा
 इसकी  तरफ  ध्यान  नहीं  दिया  जा  रहा  है  ।
 मैं  चाहता  हूं  कि  झाप  इसकी  तरफ  इसलिये
 भी  ज्यादा  ध्यान  दें  कि  हमारे  नगरों  की

 बनिस्वत  हमारे  ग्रामों  की  हालत  बहुत  ज्यादा
 खराब  है  q  वे  मिट्टी  के  ढेर  से  मालूम  होगे
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 waft  deh  जमीन में  बसे  हुये हैं
 गांवों  में  बाटरलागिग होता  है  ।

 जिले  को  बडा  भाग  ऐसी  जगह  पर
 कि  वाटर  लागिंग  बहुत  होता  है  t
 पर  देखा कि  पिछले  बचें  बारिषा  में  सील  की

 ब्य  से  अधिक  पानी  जमा  रहते  की  वजह
 के  बहां  पर  सीस  पहुंची  है--सैकडो  हजारो
 मकान  गिरे  हैं।  उन  ग्रार्मो का  विधित

 रूप  दिलाई  देता है  उसे  बदलना है  ।

 महू  जरूरी  है  कि  इस  विभाग  के  काम  इस
 बरहसे हो से  हो  जो  कि  प्रादर्ण के  रुप  में  हो,
 ठीक  इंग  से  उनका  इस्तज़ाम  हो  1  गांव  के

 मकान  तो  मिट्टी  के  बने  होते  है  ।  वे  केवल

 मिट्टी  पौर  फूस  के  बनते  हैं।  बारिया के  धन्दर
 के  गिर  पढते &  वे  बच  नहीं  सकते  एस०
 te  tie  के  नीचे  बहुत  सी  रिसचंज  लती

 रहती  हैं  |  ध्गर  वह  कोई  इस  तरह  की
 खोज  करके  ऐसा  प्लास्टर  तैयार  करे  जिसे
 दीवार  पर  लगाया  जा  सके  तो  कच्चे  मकात
 भी  बारिश  भौर  सील  का  मुकाबला  कर
 सकते  हूँ  ।  लेकिन  यह  मंत्रालय  इस  तरफ

 जमी  कोई  ध्यान  नही  दे  रहा है  ाप  की

 कुछ  रिसर्च  इस  तरफ  हो  रही  है  यह  जरूर

 है  छेकिन  गायों  की  तरफ  आपका  ध्यान
 जाना  जहूरी  है।  भले  ही  भट्टे  भालू
 किये  जायें,  कोयला  प्रधिक  दिया  जाय,
 वा  इमारती  सामान  सस्ता  किया  जाय  छेकित
 मैं  चाहता  हूं  कि  झापका  काम  करने  का  ढग
 बदले  ।  मैं  चाहता  g  कि  जहां  तक  हट  के

 ट्रों  का  ताल्‍लुक  है,  या  दूसरे रूप  में  कोई
 ठेका  देने  का  ताल्जुक  है,  उस  के  सिलसिले
 को  बदला  जाय  t  झाज  हमारे  देवा  में  अनसर
 बस  कोभ्रापरेटिष्ज  का  जिक्र  होता  है  1
 ओ  भी  इस  तरह  की  सेवा  सहकार  समितियां
 हों  १०  हजार  रुपये  तक  के  ठेके  उनको  षियें
 जायें  ।  आपको  प्रामों  के  लिये  भा  ऐसी
 व्यवस्था  करनी  भाहिये  t  ग्रामों के  झन्दर  जो

 रूप  ाण  है  पह  बिखरा  हुआ  है  |  में ने
 कई  तरह  के  अकान  देखे  हैं।  ऐसे भी  मकान

 9074

 बेखे  हैं  कि  मकात  के  चारों  सरक  बागवानी
 होती है  t  ख्षेत्रों  के  पास  भी  मकान  होते  हैं  ।

 आज  सारे  माममं  के  प्रन्दर  भाप  वह  व्यवस्था
 इसनी  जल्दी से  नहीं  कर  खकते ह ैहै  1  लेकिन
 मेरा  विचार  है  कि  भाप  इसके  लिये  एक
 एक  ग्राम  को  ले  कर  चलें  ,  उतको  झाप  पाद
 रूप  देने  का  अयन  करे  ताकि  गांव  बालों  को

 बह  महसूस हो  सके  कि  कल  के  हिन्दुस्तान
 के  प्रामों  का  जो  नक्शा  है  वह  ऐसा  होगा
 जो  कि  हमारा  प्रादर्श  है,  जहा पर  स्वच्छता
 हो,  ठीक  तरह  से  पानी  का  प्रवन्ध हो,  चण्डी
 रोशनी  झाये  शौर  सब  झाराम  उसको  वहा
 पर  उपलब्ध  हो  ।  यह  बहुत  जरूरी  है  कि

 मकानों को  नक्श  ऐसा  हो  जिसमें  लुली
 हवा  मती  हो  प्रगर  सारे  राष्ट्र  में  प्रापको
 इस  तरह  के  मकान  बनाने  हैं  तो  भाप  बाबी
 की  समस्‍या की  तरफ  पअ्रधिक से  प्रधिक
 ध्यान  देना  होगा  शौर  उनके  लिये  अधिक
 से  अधिक  व्यय  करना  होगा  |

 i4  hrs,

 इसके  बाद  स्लम  क्लिभरेस  को  बात
 आती है  t  गन्दी  बस्तियों को  हटाने  का  काम
 बहुत  जरूरी  है।  में  भरी  छः  स्टेट्स में  |...
 कर  झाया  हूं  ।  पंजाब,  बंगाल,  उड़ीसा,
 बम्बई  भौर  दूसरे  राज्यों  में  भी  गया  हूं  t

 wat  यह  काम  मै बडे  नगरो  में  चल  रहा  है  ।

 में  ने  देशा है  कि  यह  काम  चलता  तो  है
 लेकिन  हस  तरह  से  जलता  है  कि  लोगों

 को  उससे  फ्र  सन्तोष  नहीं  हो  पाता  है,  तो
 भी  उनको  उसे  दर  गुजर  करना  पढ़ता  है  1
 गन्दी  बस्तियों  को  हटाने  के  काम  के  लिये

 बह  अवरी  है  कि  वहां  से  हूटे  लोगों  को  प्लाट्स
 दिये  जायें  ।  लेकिन  जहा  तक  'लाट्स  देने

 की  बात  है,  जहा  तक  अच्छी  साइट्स  देने
 की  बात  है,  वह  ठीक से  नहीं  हो  पाता है
 जो  लोग  गन्दी  बस्तियों  में  बैठे  हुसे  हैं  उनको
 बहा  से  हटाते  के  लिये  उनको  मकान  या

 स्थान  नहीं  दिया  जा  सकते  हैं  t
 स्लम्स,

 चिसएरेस  की  बाबत  मुझे  यह  कहना  है  कि
 जितनों  को  झाप  मकान  दे  सकते  हैं  उसको
 तो  उसी  स्थान  पर  मकान  देकर  बसा  दिया
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 a  जी  आल्मीकौ]

 जाय  पौर  जितमों  को  वहां  पर  न  बसाया  जा  मंगियों  के  रहने  का  शंबास  भाम  ल्कौष
 सके  शौर  जो  बच  रहें  उनको  धाप  रहने  को  जी  कि  गंदी  बस्तियों  के  हुटान  की  है  उसके
 स्थान  दें  -  उनको  फेंका  नहीं  जाना  भाहिये  साथ  जोड़  दिया  गया  है  भेरा  शसभे
 लेकिन  होता  यह  है  कि  उन्हें  स्थान  नहीं  दिया  विरोध  नहीं  है  लेकिन  मेरी  शिकायत  यह  है  कि
 नाता  है  ौर  उन्हें  ह. उ  दिया  जाता  है  q
 are  उचित  व्यवस्था  के  प्रभाव  में  स्लम्स
 चरते  नही  है  बल्कि  बढ़ते  हैं  7  मकान  बनाने
 थाले  मजदूरों  के  बसाने  के  लिये  भी  कोई
 भकान  झथवा  बिल्डिस्स  बनाने  को  स्कीम

 होनी  चाहिये  ताकि  वह  आराम  से  उनमें
 we  सके  लेकिन  हम  देखते  हैं  कि  वह  हकीमे
 कार्यान्वित  नहीं  हो  पा  रही  हैं  |  बढे  बडे
 मकान  शौर  विद्याल  भरट्टालिकायें  जाकर
 बनती  है  लेकिन  उनके  बनाने  वालों  के  लिये
 आावास  का  ठीक  मे  प्रबन्ध  नहीं  हो  पाता
 है  t

 मेने  बम्वई  धहमदाबाद  में  देखा  है  कि
 बहा  की  म्युनिसपेल्टियोँ  हारा  ब्वाटंस

 बनाये गये  है  लेकिन  वे  ३,  ४  मे  जिली  बिहिक्ल्‍वंग्स
 है  भौर  उतमे  भंगियों  को  एक  अलग  कोने
 में  बसाया  गया  है।  में  चाहता हूं  कि  उनको
 झलग  अलग  सभी  के  बीच  बसाया  जाय  1
 पटना  में  डॉम  बस्तियों  की  बहुत  भयकर

 हालत  हैं।  प्रभी  मंने  सूरत  को  देखा  भौर

 बहू  भयकर  और  गंदा  नगर  मालूम  होता  है
 झौर  वहा  पर  भी  गंदी  बस्तियों  को  हटाया
 नहीं  गया  है।  मेरी  शिकायत  पहूं है  कि
 अंगियों  की  गंदी  बस्तिया  छोड  दी  जाती

 हूं.  जब  कि  पहले  ध्यान  उधर  दिया  जाना

 आहिये  लेकिन  वह  नहीं  दिया  जाता  है  1
 सस्‍्वीपर  हाउसेज  के  निर्माण  की  बहुत  बात  तो
 झक्सर  सुनाई  देती  है  ।  स्वीपर  शब्द
 आज  भौोरे  चीरे  सरकारी  'परिपर्णीं  से  हटाया
 जा  रहा  है।  वात  भी  सही  है  कि  देदा  के
 झम्दर  लोगों  के  दिभाग्ीं  के  अन्दर  एक
 जातिविहदीन  खमाज  की  स्थापना  की  भावना

 ग्या  रही  है  जेकिन  बह  भावना  केवल  शब्दी

 सक  ही  बीमित  जात  पढ़ती  है  घौर  बह  भावना
 किवात्मक  कप  चेही  अलीत  नहीं  होती  |

 रहने  वाले  भंगियों  की  शोर  उतना  भ्यान  नहीं
 दिया  जाता  है  जितना  कि  देगा  आहिये  जौर
 यह  इस  कारण  कि  इसमें  दूसरों  की  शोर
 ध्यान  चला  जाता  है।  मेंसूर  हायसिय
 मिनिस्टर्स  कान्फेस  ने  प्रपपी  बीसवी
 रेकमेडेंशन  में  यह  कहा  था

 “The  Union  Government  should
 formulate  a  seperate  scheme  far
 sweepers’  housing,  apart  from
 the  existing  slum  clearance

 लेकिन  उस  पर  आपने  यह  नोट  लिखा

 “The  Government  of  Indig  are
 unable  to  accept  this  recommenda-
 tion  in  view  of  the  limited
 resources  available  for  ‘housing’
 in  the  Second  Five  Year  Plan.  It
 is,  however,  expected  that  the
 slum  clearance/improvement  pro-
 yects  undertaken  by  State  Gov-
 ernments  would  also  help  in  ame-
 liorating  the  housing  condition  of

 part  of  the  slum  population  of
 towns  and  cities.”.

 आपने  उनके  भयवर  जीवन  के  बारे  मे  एसा
 महसूस  किया  लेकिन  साथ  ही  साथ  झापने
 दार्जलिंग  हाउसिंग  मिनिस्ट्स  कान्फेस  मे  इस
 समस्या  की  झोर  भ्यान  आकषित  किया  और

 यह  कहा  कि  हमें  भंगी  बस्तियीं  की  जफ़ाई  के
 काम  को  प्रायरटी  देनी  चाहिये  लेकिन  में
 बह  कहने  के  लिये  सैयार  g  कि  स्वीपस  की
 हाउसिंग  समस्या  श्भी  तक  नेगलेबटेड
 बडी  है।  इसलिये  में  चाहता ह्‌  कि  मंत्री
 बास्तयीं  के  सक्राई  के  काम  को  एक  अलग
 स्कीम  के  रूप  में  से  कर  इल  कहता  चाहिये  |
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 में  मजी  महोदम  से  प्रपील  करूगा  कि  ये  इस
 शमस्था  की  शोर  गम्भीरतापूर्वक  सोचे  झौर

 इसे  सफलतापूर्वक  &ल  करने  के  लिये  सक्तिय
 कदम  उठाये  क्योकि  राज्य  सरकारे  उदासीनना
 दिशा  रही  हूं।

 अब  यहा  पर  नई  दिल्‍नी  स्थित  प्रशान
 होटल  का  जिक्र  किया  गया  ।  में  कोई
 अधिक  बात  नहीं  कहना  चाहता  लेकिन
 में  यह  कहने  के  लिये  तैयार  हु  कि,  प्रशोक
 हाटल  भले हो  ससार में चमकता पौर  दमकता

 ड््मा  वंभवपु्ण  नजर  झाता  हो  लेकिन
 उसके  अन्दर  भारतीयता  नहीं  है  भारतीय
 भावना  नहीं  है  भौर  भारतीय  विचारधारा

 नहीं  हैं  wet  हीं  वहा  के  यर्कस  अपेज्ी  लिनास
 और  दुयून  के  हों  लेकिन  उनकी  झात्मा  सुस्ती
 नही  है  शौर  भफसरी  दबाव  उनके  ऊपर  है  |
 अफसरो  द्वारा  उनको  बेजा  तौर  पर  सताया
 शौर  दी  किया  जाता  है  और  यह  बेजा
 काम  इसलिये  होते  हें  कि  वहा  का  इन्तद्भाम
 बिल्कुल  ढोला  है  भोर  सताषप्रद  नही  है  ।
 झाप  स्वीपसं  हाउसिंग की  बात  तो  करते  हूं
 लेकिन  भाप  वहा  पर  जा  कर  देखें कि
 बोदी  झौर  भगी  प्रादि  वहा  किस  हालत  में
 रह  रहेहं।  बंसे  बाहर से  तो  बोक  होटल
 के  द्वारा  उनके  लिये  एक  बडी  जौर  विशाल
 इमारत  बनी  हुई  है  लेकिन  उसके  अन्दर
 ला  कर  ाप  धोवियों  शौर  भगियों  के  रहने
 की  व्यवस्था  देखिये  कि  कितनी  झोचनीय
 है।  एक  एक  कोठरी के  झन्दर  २०,  २०
 आदमियों  को  इकट्ठा  करके  रख  दिया  जाता
 है  भौर  बहा  पर  इसान  भेड  झौर  बकरीय
 के  तरह  रह  रहेहें ।  जहा  वह  रहते
 बड़ा  काफ़ी  गन्दगी  रहती  है।  में  चाहता हू  7
 कि  चहा  भाप  इतनी  बढी  बडी  शौर  विशाल
 इबारते  बनबाते हूं  दहा  उनसे  काम  करने  वाले
 शरीब  ौर  पिछडे  कमचार्रियों  4
 अंगियों  और  धोबियों  श्रादि  के  परिवार  के

 लिये  रहने  की  उचित  ,  व्यवस्था  करे,  हर  एक
 भरिवार  के  लिये  प्रनग  प्लम  रहते  का  स्थान

 हो  भौर  यहां  e  गे  प्रपने  बाल  बच्चों  को
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 ले  कर  झाराम  से  रह  सब  बौर  इसने  की
 तरह  अपनी  ज़िंदगी  व्यतीत  कर  सक 1

 उपाध्यक्ष  महोदय  भव  माननीय
 सदस्य  अपना  भाषण  समाप्त  करे  q

 भी  बाह्पोकी  में  दा  मिनट  में
 समाप्त  किये  देताहु  ।

 वहा  के  वर्क्स  के  बाम  के  छूट  निश्चित

 नही  हूं  भौर  उनकी  सबिस  की  कोई  रैगुलरटी
 अथवा  सुरक्षा  नहीं  है  भौर  उतकों

 कभी  भी  काम से  निकाला  जा  सकता ६  |
 अपन  मालिकों  को  भावना  शौर  विचारघारा
 के  भनुस्तार  वे  कल  तही  कॉ  हतिएकि उनको उनको
 चलना  चाहिये  |  अफसरी  दबाव  भौर

 खुधामद  उनको  सहन  करनी  पढ़ती  है  |
 उनकी  सबिस  को  रंगुलराइज़  करना  भाहियें
 और  उनको  इस  बात  का  भरोसा  होना
 चाहिये  कि  उनकी  नौकरी  सुरक्षित  है  ।
 ह. अ  यह  बात  कि  वह  होटल  घाटे  में  जल
 रहा  है  भीर  उसका  घाटा  पूरा  होगा  कि

 नही  यह  तो  में  नहीं  जानता  लेकिन  मालिक
 और  नौकर  मे  सम्बन्ध  ठीक  नहीं  होना
 चाहिय ।  सचिस  कोझापरेटिव्स्‌  की  माबना

 उनमें  प्रानी  बाहिये।  वहा  के  कमचारियों को
 जीवन  की  समी  सुख  सुविधा  प्राप्त  होनी
 चाहिय  ।  में  झ्राशा  करता  हू  कि  बहा  पर
 मारतीय  नत्य  गायन  और  भोजन  भझादि  की
 भावना  प्रायेगी  जिससे  कि  विदेशियों  पर

 हमारे  देश  की  छाप  पड़  सके ।  मुझे
 भरोसा  है  ि  माननीय  मत्री  इस  झोर
 ध्यान  देग।  यह  अझदाव  होटल  जो  कि  ससार
 के  महामहिम  विदेशी  मेहमानों  के  लिये  बना
 है.  बहा  पर  मारतीयता  की  भावना  और
 विचारघारा  रहनी  चाहिये  ताकि  उनके
 दिलो  पर  हमारे  देश  की  परम्परा  प्रादर्श  भ्रौर
 खत्कृति  की  छाप  पड़े  |

 में  श्रापको  हृदय  से  धन्यवाद  देता  हुआ
 महू  झाशप  कंरता  हु  कि  भाप  इन  बातों  का
 खयास  रक्खेंगे  ।  में  मानता  g  कि  इस
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 मंत्रालय  ने  विशाल  काम  किया  है  फिर
 भी  सदभावना  भौर  कार्यक्षमता  की  ‘egret
 है  ताकि  इस  मंत्रालय  का  क्य  सुचार  रूप
 से भागे  बढ़े  t

 wt  सय  साद  (ग्यालियर-रक्षित-प्रनु-
 सूचित  जातिया  )  उपाध्यक्ष  महोदय,
 खदन्‌  में  इस  समय  जो  निर्माण,  भ्रावास  और
 सभरण  मंत्रालय  के  च  की  मार्गों  पर
 विभार  जल  रहा  है,  में  भी  उसके  सम्बन्ध
 में  कुछ  बातं  सबन्‌  के  समझ  रलना  चाहता
 a)

 पहली  बात  तो  लो  इसकम  a  हाउसिंग
 स्कीम  के  सम्बन्ध  में  है।  पिछले  समय
 जब  इस  पर  विचार  हुआ  तो  हाउस  में  इस
 बात  की  अर्चा  थी  कि  इस  स्कीम  के  तहत
 बपया  उन  लोगीं  को  दिया  जायगा  जिन
 सोगों  के  पास  जमीनें  हूं,  मकान  नहीं

 हूं  भौर  यह  भी  विश्वास था  कि  इस  व्यवस्था
 से,  इस  स्कीम  से  लोगीं  के  रहन  सहन  का
 श्तर  ऊंचा  होगा  -  लेकिन  में  कितने  ही
 स्थानों  पर  घूमा  ौर  जिन  नगरों  के  लिये
 यह  इपया  दिया  गया  जसे  पिछले  समय  मे
 मध्यमारत  में  चार  शहरों  के  लिये  यह  रुपया
 मिला,  इ  दौर,  ग्वालियर,  रतलाम  भौर  उज्जैन
 घोर  इन  शहरी  के  लोगों  की  यह  खास
 सिकायत थी  कि  जिस  उेस्य  से  पया  दिया
 गया  था  उस  उद्देष्य  की  पृूत्ति किसी  तरह  भी
 नहीं  हो  पाई।  भंब  जिन  लोगों से  कहा
 गया  कि  सरकार  की  तरफ़  से  इस  तरह  की
 स्कीमें  हे  कि  यदि  झापके  पास  ज्षमीन  है
 लेकिन  रहते  को  भकान  नहीं  है  तो  भाप  भकात
 के  बस्ते  दरक््वास्त  दीजिये,  भझापको  रुपया
 मिल्तेमा  ।  भ्रव  ऐसे  लोग  बड़ी  परेशानी में
 हूँ  भौर  भें  प्रापको  यह  बतलाना  चाहता  हूं
 कि  इस  काय  में  दुनिया  भर  की  टेकनिक  छीज
 यही  गई  कि  यह  फॉम  भर  कर  ला
 और  बह  भर  कर  साओो  धौर  फ़ला  फ़ता

 बटिफिकेट्स  पेश  करो  1  स्युगिशिप॑ल्टी
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 में  जा  कर  इस  बात  को  तसंदौक़  करा  कर
 लाधो  कि  तुम्हारे  पास  जगह  है  कि  गहीं
 शौर  मकान  पर  कितना  खच  भ्रायेगा  उसका

 बिल्डिंग  इंजीनियर  से  एक  एस्टिमेट  बना  कर
 दाखिल  करो  और  करीब  २००,  २५०  रंपया

 तो  उन  प्रादमियों का  इन्हीं  बातों  में  खर्च
 हो  गया  ।  इंस  में  कालम  है  कि  मेम्बर
 पॉलियामेंट,_  कारपोरेशन  का  मेस्वर  था
 एम०  एल०  Yo  सरट्रीफाई  करें  मेंने

 कुछ  लोगों  की  सि्रारिण की  थी,  जा  कर
 उनकी  जमीने  देखी थी  qd  मेने उसे  खोणों
 की एक  लिस्ट  बनायी  थी।  पर  में  ने
 देखा  कि  जिन  जिन  आादमियों  की  मेंने
 सिफारिश  की  थी  उनको  इस  स्कीम  के

 तहत  रुपया  नहीं  मिला  7  हमारे  यहा  एक
 डिस्ट्रिक्ट  प्लानिंग  कमेटी  थी  ।  जब  मेने

 यह  चर्चा  वहा  उठाई  तो  कहा  गया  कि  झगर
 कोई  जुनुइन  केत  प्रापका  वास्तव  में  हो  तो
 लाइये।  तो  मेरे  कहने  का  तात्पयं  यह  है  कि
 यह  पया  जिस  उद्देश्य  के  लिये  दिया  गया  है
 वह  उद्देश्य इसके  द्वारा  पूरा  होना  चाहिये
 जिन  लोगों  के  पास  अपने  मकान  हे  उनको
 बपया  मिला  है  और  उन्होंने  ब्लाट  खरीद  कर
 मकान  बनाय ेहूं  भौर  4  तीन  तीन  सौ
 रुपये  मासिक  किराये  पर  चल  रहे  हें  ।  तो
 जिन  गरीय  शधादमियों  के  नाम  से  रुपया

 दियां  गया  था  उनको  यहू  रुपया  नही  मिला  |

 झब  एक  भौर  मिडिल  इनकम  प्रूप
 हार्सिग की बात चल ककी  बात  चल  रही है  t  मेँ  चाहता
 हूं  कि  उसमें  भी  यह  बात  न  हो  ।  में  तो
 माननीय  मत्री  जी  से  कहूँगा  कि  इस  प्रकार

 की  रकम  देते  वक्‍त  स्टेट  गब्नमेंट को कहना को  कहना
 चाहिये  कि  इस  काम  के  लिये  डिटस्ट्रिक्ट
 लेविल  पर  एक  कमेटी  बनायी  जाये  ताकि
 इस  स्कीम  के  झम्तगंत  जिन  लोगो  को  रुपया
 देता  है  छानबीन  कर उरही को  दिया  जाये  4

 इसमें  ड््भा  क्या, ?  प्रापने  भौर  स्टेट
 गवर्मेट  ने  पूरा  का  पूरा  मालिक,  सेक्शर्तिंग
 प्रभारिटी,  कलक्टर  को  बना  दिया  a
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 उसका  नम्बर  ५०  ा  ५२  कर  विया  जाता  है

 चौर  जितने  कलक्टरी  के  लोग  होते हे  थे  भ्रपने

 रिहतेदारों,  पते  भाइयीं  भौर  झपने  मित्रो
 से  कहते  हूँ  कि  रुपया  भा  गया  है  प्रपनी
 दरलास्त  दे  दो  शौर  उसको  दरलास्तों  को

 १,  २,  ३,  ४,  ४,  नम्बर  दे  दिये  जाते  हूं  शौर
 उनको  रुपया  मिल  जाता  है  ।  ऐसे  लोगों  को
 क्पया  मिला  है  ,  जिन्होंने  झाठ  हजार
 क्पया  लिया  पर  साई  सात  हजार  दूसरे
 कार्मो  में शसाया ।  तो  मं  आपसे यहीं यही  दिनती
 करूगा  कि  यह  रुपया  देने  के  पहले  स्टेट

 अवनमेंट से  यह  कह  दिया  जाये  कि  सह  रुपया
 च्सी  परुपज  के  लिये  स्लचं  [कया  जाये  ।जसके
 लिये  दिया  गया है ।

 अशोक  होटल  की  बात  यहा  चली  |

 मु  खुशी  है  कि  भापने  हिन्दुस्तान में  एशिया
 का  सबसे  बड़ा  होटल  बनाया  है  भौर  उससें
 परदेक्षियों  के  लिये  सुख  सुविधा  की  सारी
 व्यवस्था  की है  ।  उसमें  फारिन  ुबसचेंज
 कभाने  की  भी  एक  बात  है  |  लेकिन  में

 कहूंगा  कि  जब  भझापने  करोड़ों  रुपया  खर्च
 करके  अकोक  होटल  बनाया  तो  कुछ  रुपया
 सर्च  करके  गरीबों  के  लिये  भी  एक  दस
 आना  होटल  बनागा  जाये,  ताकि  जो  लाखों

 झादमी  यहा  पर  २६  जनवरी को,  १४५  गस्त
 शौर  पालियामेंट  की  तमाम  बातों  को

 सुनने  के  लिये  जाते  है  उनको  जो  भ्राजकल
 परेक्षानी  उठानी  पड़ती  है  वह  न  उठानी

 पड़े  ।  झाजकल  वे  इधर-उधर  आजारों  में

 फिरते हैं भौर  उनको  परेशानी  भुगतर्ना  पड़ती  है।
 तो  जब  हम  समाजवादी  समाज  रचता  की

 बात करते हैं करते  हैं  तो  हमें  उसको  भ्रमल  में  लाना
 जाहिये  ।  गरीबों  के  लिये  भी  उसमें  कुछ

 काम  होता  चाहिये।  कुछ  होटल  ऐसे भी
 अमाये  जाएँ  जिनमें  छोटे  आदमी  भी  ठहर  सके
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 झौर  यहा  से  वापस  देहांत  में  जा  कर  कहें
 कि  जहा  दिल्ली  में  बड़ी  बड़ी  किल्डिस्स है,
 जहां  एक  धोर  दिल्ली  को  एक  सुन्दर  नयर
 बनाया  गया  है,  वहां  गरीब  लोगों के  ठहरने
 की  भी  व्यवस्था  है।  मैं यह  भालोचना
 नहीं  करता  कि  दिल्ली  में  बड़ी-बड़ी  इमारतें
 क्यों  बनासी  हैं।  लेकिन मेरा कहना मेरा  कहना  यह  है  कि
 इस  के  साथ-साथ उन  लोगों का  भी  ध्यान
 रखा  जाये

 ध  ९.
 है,  हमारी

 जिनकी  ज्यादा  से  ज्यादा  मेंहै।
 दिल्‍ली  के  अन्दर जो में जो  में  बडो-बड़ी  इमारतें
 बनायी  जाती  है  इनसे  देहातिमों  के  मन  में

 एक  जलन  पैदा  हो  रही  हैं।  देहाती जब
 दिल्ली  में  प्लाता  है  तो  कहता  है  कि  आपने

 सारे  देहाठ  का  पैसा  दिलनी  एर  लगा  दिया
 है  और  देहात को  उपेक्षा हो  रही  है।  तो
 मेरा  कहना  है  कि  हमें  गरीबों  के  लिये  भी
 व्यवस्था  करनी  चाहिये  |  मे  ने  सुना  है,
 देखा  तो  नहीं  है  कि  यहां  पर  गरीबों  के  सोने
 के  लिये  रैन  बसेरा  की  व्यवस्था  है  ।  इसमें
 लोगों  को  रात  में  ठहरने  की  व्यवस्था है  1
 तो  मैं  चाहता हू  कि  जो  बाहर के  गरीब  लोग
 हां  झामें  उनके  ठहरने  की  स्यवस्था होती
 बाहिपे  |

 दूसरी  बात  में  उस  ऐकोमोडेशन  की
 व्यवस्था  के  बारे  में  कहता  चाहता  हू  जो  कि
 पालियामेंट  के  मेम्बरों  के  लिये  की  गयी  है  1
 फ्लैटो ंके  सम्बन्ध  में  कुछ  लोगो  ने  बताया  है  कि
 में  ठीक  नहीं  हैं  चूते  है।  लेकिन  मै  इस  तरफ

 नहीं  जाता  चाहता।  मैं  यह  कहना  चाहता

 हू  कि  आपने जो  लैट्स  में  भ्रमेनिटीज  दी  हैं
 उनमें  छीटी-छोटी  बातों  में  कंजूसी  की  गयी

 है  ।  उदाहरण  के  लिये  डी०  डी०  टी०

 खिड़कने  का  प्रएन  है  -  जब  मच्छर  हो  जाते

 हैं तो  हम  कहत ेहैं  कि  इनमें  डी०  डी०  टी०
 छिड़की  जाये  ।  तो  कहा  जाता  है  कि  यह
 काम  म्युनिसिपलिटी  का  है  1  स्थुनिसिपै-
 लिटी  बखि  कहते हैं  कि  पाच  रुपये  में  एक
 कमरे  में  डी०  Fo  टी०  छिड़को  जागेगी।
 तो  इस  तरह  को  छोटी-छोटी  चीज़ों  के  लिये
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 सरकार की  धोर  के  व्यवस्था होनी  चाहिएे  |
 ये  तो  कहता है  कि  पाशियामेंट  के  मेम्बरों
 से  इन  मकानों  का  प्रांस-पौच्चास  भौर  साठ-

 साठ  रुपया  भ  सके  कर  यह  ऐकोमीडेशन फ्री
 वी  जाये  ।  जब  सरकार  प्ररबों  रुपया  खर्च
 कर  रही  है  तो  पह  बीज  भी  आसानी  से  कर
 सकती  है  |  लखनऊ  झौर  भोपाल  मे

 सामिनल  लेकर  मेस्यरों  को  यह  सारी

 सुविधा दी  जाती  है।  प्रापकों  मालूम  होगा
 ह  न्य  देशों  के  मुकाबले  यहा  मेम्बर
 पालियामेंट  को  बहुत  कम  मिलता  है  |
 मैंतो  फील्ड  वरकर  हु  ।  मैं  जानता हू  कि
 जो  कूल,  हल्ला है  उसमें  किस  तरह  शुजररा
 करता हु  |

 यहा  पर  यह  प्रदन  उठता  है  कि  मेम्बर
 झपनी  ऐकोमोडेदन  को  सबलैट  करते  हैं|

 मैं  कहता  हु  कि  प्गर  ऐकोमोडेशन फी  हो  जाये
 सो  सबलैटिंग का  सवाल  ही  म  उठे  झभी
 तो  मेम्बर  यह  देखता  है  कि  मैं  यहा  ६  महीने
 रहता  हू  पर  एस्टेट  झाफिस  किराया  साल
 भर  का  लेता  है  तो  क्यो  न  अपने  रिश्तेदारों
 या  मित्रों  को  फायदा  पहुचाऊ  |  तो  मेरी
 मंत्री  जी  से  यह  विनती  है  कि  जहा  आप
 करोडों  भरबों  रुपया  खर्च  कर  रहे  है  बहा
 आपको  इस  छोटी सी  रकम  के  लिये  कजूसी
 नहीं  करनी  भाहिये  और  मेम्बरों के के  लिये फ्री
 एऐकोमोडेशन  की  व्यवस्था  होनी  चाहिये  |

 में  बी०  टाइप  के  फ्लैट  में  रहता  हू  ।
 उसमे  दो  चारपाहया  दी  जाती  है  ।  ऐसी
 भ्रवस्था  में  श्रगर  कोई  बच्चा  हो  या  कोई  सित्र
 या  रिहतेदार  OT  जाये  तो  या  तो  मुझे  चारपाई
 के  लिये  तेलीबाडे  जाना  पढ़ेंगा  या  किसी
 मित्र  से  चारपाई  मागनी  पडेगी  ।  भ्रगर
 स्टेट  ध्राफिस  से  कहते  है  तो  बारपाई  भेज

 बो  दी  जाती  है  छेकिन  उसके  लाने  धौर के
 जाने  के  तीन  दपये  लगत ेहै  ।  यह  व्यवस्था
 ढीक  नहीं  है।  इस  मकानो में जेसे थापने में  जैसे  धापने
 और  चीजें  रखी है  ी  ही,  मर  दो-चार-
 बाइय।  जौर  रख  दी  जापे  जो  ठीक  रहे  ।
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 gee  एक  आत  मैं  फरनीचर के  आरे  में
 कहता  चाहता  हूं  ।  प्रापने  जो  सोफा  चैट

 दे  रखे  हैं  वे  भी  ठीक  नहीं  हैं।  उनकी  बार-
 बार  रई  खराब  हो  जाती  है,  कवर्स  खराब

 हो  जाते  हूँ  घौर  घोबी  के  देने  पढते  हैं।  मैंने
 कई  दफा  कहां  है  कि  इनको  भुस्तकिल  बंनाया
 जाये  ताकि  भेम्बरों  को  झाराम  भी  रहे
 घौर  यह  बार-बार  का  खर्च  draw!  झाच-
 कल  हालत  यह  है  कि  बार-बार  इनके  कवर
 खराब  हो  जाते  हैं  भौर  धोबी  को  देने  पढ़ते  हू
 झौर  ्  खराब  हो  जाती  है  तो  रिफिनिन
 के  लिये  फ्  करना  पडता  है।  तो  मेरा  कहना

 कै  ह्  लायो,  यल्ववार,  रा  टिएय,  प्यारे,  ५.

 हाल  बे  बालों  का  फरनीचर  बदला  गया
 है।  झीशम  और  सागौन  के  फरनीचर  की
 जगह  भव  प्लाई  जुड़  का  फरनीचर  दिया
 गया है।  हो  सकता है  यह  देखने में  प्र्च्चा

 हो  पर  यह  उतना  मजबूत  नहीं  है।  में  तो
 समझता  हु  कि  जो  फरनीचर  दिया  गया  है
 बह  घर्ड  क्लास  का  है  !  देखने  में  जरूर
 झच्छा  है  लेकिन  जितना  मजबूत  होना
 चाहिये  उतना  मजबूत  नही  है  |  में
 यह  नहीं  कहता  कि  इससे  ठेकेदारों का अहुत का  बहुत
 फायदा  हुआ  है,  लेकिन  में  कहता  हू  कि
 इसमे  गवर्मनट  को  तो  नुकसान  ही  हुआ
 है

 wat  स्लभ  एरियाज  में  रहने  वालों  से
 लिये  जो  नो  प्राफिट्स  नो  लास  की  स्कीम
 बनायी  है  भौर  जो  उनके  लिय  प्लाट  बनाये
 हैं  उसका म॑  स्वागत  करता हू  ।  लेकिन
 में  कहता  हु  कि  जिनके  पास  भपने  मकान  हं
 और  जो  खली  जगह  में  रहते  हे  उनको
 स्थान  4  दिया  जाये  |  उन्ही  को  प्राथमिकता

 दी  जाये  तो  कि  वास्तव  मे  स्लम  एरिया  में
 रहत ेहूं  भौर  नारकीय  जीवन  बिता  रहे  हूं  t
 अभी  स्लम  एरियाज के  सम्बन्ध  में  बाल्मीकी

 ली  ने  कहा  कि  बहा  हालत बहुत  खराब
 है।  बहुत  से  स्थान  सो  ऐसे  हूं  कि  [ई
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 fi 4 @  के  पूछा  ८.५  क्षो  यह  वहां  ध्रादमी
 सो  कया  जाववरों  का  रखना  भौ  उचित
 सही  समझेगा  7  तो  इस  काम  के  लिये
 सरकार  को  ज्यादा  से  ज्यादा  व्यवस्था  करनी
 चाहिये  भर  इस  स्कीम  को  हाथ  में  लेकर
 ज्यादा  से  ज्यादा  लोगो  को  फायदा  पहुंचाना
 आहिये  |  मेने  रिपोर्ट  में  पढ़ा  है  कि  इस
 विभाग  का  बहुत  सा  रुपया  प्लानिंग  कमीणन
 न  काट  दिया  है।  में  तो  कहूंगा  कि  इस
 पिमाग  को  ज्यादा  से  ज्यादा  रकम  मिलनी
 शाहियं  ताकि  स्लम  एरियाज  की  अ्रवस्था
 को  ठीक  किया  जा  सके  |  .

 यहा  पर  मजदूर  बस्तियों  के  बारे  में
 भी  कहा  गया।  दिल्‍ली  के  आस-पास
 हजारों  की  तादाद  में  मजद्दूर  लोग  रहते  हे
 वही  यहा  पर  सारे  भकान  बनाते हें,  लेकिन
 झाप  जा  कर  देखें  कि  उनकी  शुण्गियों  में  क्या

 इालत  है।  वहा  नाली  का  इन्तिजाम नहीं
 है,  पानी  का  इन्तिजाम  नहीं  है|  में

 कहता  हू  कि  जो  ह्रादमी  ाद  घंटे  तक  बल
 बा  अंसे  की  तरह  मेहनत  करता  हो  उसे
 अगर  एसी  जगह  रखा  जायेगा  तो  उसकी
 जिन्दगी  तो  खराब  होगी  ही,  उसकी  उम्र
 कम  होगी  ही  और  वह  जल्‍दी  खत्म  भी
 हो  जायेगा।  तो  हमें  अपने  मजदूरों  को
 जो  हमारी  बडी-बड़ी  इमारत  बनाते  हूं
 और  बड़ी-बड़ी  योजनाओं  को  पूरा  करते  हूं
 आराम  पहुचाना  चाहिये,  उनकी  देखभाल
 करनी  चाहिये  ।  जो  मजदूर  इस  समय
 हमारा  काम  कर  रहे  im उनकी  सुविधा  का

 हमें भ्यान  रखना  चाहिये  भौर  उनके  मुझ
 खबितरा  के  लिये  पूरा  हन्तिजाम  करना  चाहिये  |

 जहा  तक  दिल्ली  से  आफिसिज  को

 दूसरे  सयानों  पर  ले  जाने  wT  प्रचन  है.
 में  माननीय  मंत्री  जी  का  घ्यान  ग्वालियर
 की  तरफ  झाकृथित  करता  चाहता  हु  t
 बहा  पहले  मध्य  मारत  का  कपिटल  था  ।

 हां  पर  बड़े-बढ़े  भाफ़िसित  झीर  बड़ी-बढड़ी
 जिल्कस्थ  जौर  दंगल पढ़ें  ¢,  जो  कि  लाला

 for  Grante  08s

 हूं  ।  उन  में  बत्तियां  जलाने  का  इन्तजाम नहीं
 है।  ग्वालियर  दिल्‍ली  के  पास है  और

 बाठ-गेज पर है पर  है  पहिले  इस  सम्बन्ध  में
 बात  बली  थी  कि  कु  ग्राफ़ेसिज  ग्वालियर
 जायेंगे,  लेकिन  उस  मे  बडी  शिधिलता  हो
 रही  है  ।  झगर  वहां  पर  आफ़िसिज  भेजे
 जाये  ,  तो  अच्डा  होगा  भौर  बहा के  लोगों  के
 चचन्घे  शौर  रोजगार में  जो  कमी  हो  गई  हैं,
 ब्स  की  पूति हो  जायगी  |  दिल्ली मे
 एकामोडेशन  का  मसला  हल  करने  में  भी
 सहायता  मिलेगी  |

 अन्त  में  में  मझदूरों  की  सहकारी
 समितियों  को  ठेके  देने  के  विषय  में  कुछ
 शब्द  कहता  चाहता हू  |  सी०  पी०  डब्ल्यु  ०
 He  के  तमाम  विभागों  में  क्या  होता  है,
 उस  तरफ़  में  नहीं  जाऊंगा,  लेकिन  में

 कहूँगा  कि  जितनी  जल्दी  से  जल्दी  हो  सके,
 ठंकेदारी  का  काम  उन  लोगों  को  दे  देना

 चाहिये,  जो  कि  स्वय  काम  करने  वाले  हैँ  7
 जिस  प्रकार  सरकार  नें  सरकार  शौर  किसान
 के  बीच  में  से  ज़मीदार  को  खत्म  कर  दिया,
 उसी  प्रकार  ठंकेदार  को  भी  खत्म  करना
 बढेगा  |  प्रगर  हम  ने  इस  देवा  में  समाजवादी
 व्यवस्था  सानी  है,  तो  मजदूरों  की  समितियों
 को  ज्यादा  से  ज्यादा  उत्साहित  किया  जाना

 अआहिसे  ।  पिछली  बार  सरकार  की  शोर
 से  बताया  गया  था  कि  पाच  हज़ार  ब्पये
 तक  के  ठेके  सर्मातियों  को  दिये  जायेंगे  ।
 में  कहूंगा  कि  इस  को  ज्यादा  बढ़ाया  जाये  शौर

 प्रोत्साहन  दिया  जाय  और  ठेंके  की  व्यवस्था
 को  जल्दी  से  जल्दी  खत्म  किया  लाये ।

 पंशित  gio  सा०  तिवारी  उपाध्यक्ष

 महोदय,  बल  जब  इस  प्रन॒दान  पर  चर्चा
 जली  तो  जिस  माननीय  सदस्य  ने  इस
 न्यय  को  क्ुरू  किया,  उन्होंने  बढ  ही
 वाभत्स  रूप  से  इस  डिपार्टमंट  का  वर्णन

 किमा  ।  उन्होंने  कहां  कि  इस  डिपार्टमेंट
 द. अ  जाम  लोएस्ट  टू  हाइएस्ट  होई  फबा  मादमी
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 नहीं  है,  जो  करप्ट नहीं  है।  में  मानता

 हूं  कि  करप्शन  है--दस  विभाग  में  हीं
 नहीं,  बल्कि  बहुत  से  और  विभारों  में  भी  है  ।

 ननहां  जन-समृदाय  का  सम्बन्ध  भफ़्सरों  से
 होता  है  झोर  जहां  रुपये  पैसे  का  व्यवहार
 होता है,  वहां  कुछ  करप्शन  होता  ही  है

 1
 सेकिन  एक  ही  नाड़  से  सब  को  बाड़  देता
 शौर  कह  देता  कि  ऊपर  से  ले  कर  नीचे  तक
 कोई  भी  करप्शन से  बचा  नहीं  है,  न  तो
 झोमतीय  है  धौर  न  ही  उचित  है  1  इस  से

 हानि  ही  हो  सकती  है।  जो  ईमानदार
 नर्कर  है, जो  झच्छे  काम  करने  वाले  हैँ,
 ऐसी  बातों  से  उत  का  दिल  बैठ  जाता  है  भौर
 ये  समझते  हैं  कि  हमारी  ईमानदारी  का

 पुरस्कार  यही  भिला  कि  हम  को  भो  चोर
 बेईमान  कहा  जाता  है  ।  यदि  संसद  के
 सदस्य  भ्पने  पर  कुछ  काबू.  रख  कर  चर्चा
 करें  और  प्रसनी  बात  को  सामने  रखें,  तो
 अधिक  फ़ायदा  हो  सकता  है  सुपरलेटिव
 च््प्री  में  किसो  के  बारे में  कहने  से  कोई
 कांयदा  नहीं  होता  i

 ge  are  भौर  कही  गई  कि  दिल्ली
 में  मल्टी-स्टोरीड  बिल्डिंग  बन  रही  हैं  शौर
 उन की  जरूरत  नहीं  है।  हम  लोग
 देखते  हैं  कि  दिल्‍ली  में  आफ़िसिज् के  लिये
 मकानों की  कितनी  कमी  है  शीर  किराये  पर
 लाखों  रुपये  खर्च  किये  जा  रहे  है  ।  में
 यह  भी  निवेदन  करना  चाहता हूं  कि  एक
 एक्सपैंडिंग  इकानोमों  में  सब  क्षेत्रों  मे ंविस्तार

 होता  है।  पअ्रगर  मल्टी-स्टोरीड  विल्डिग
 न  बनें,  तो  झाफ़िस कहां  रहेंगे?  में  समझता

 हैं कि  इस  बिना  पर  किटिसिज्म करना
 आयज़  नहीं  मालूम  होता  है।  इस  के
 बाद  में  कुछ  काम  की  बातों पर  भाता

 zg!

 इस  मिनिस्ट्री  की  जेम्मेदारी  हाउसिंग
 की  है  भौर  जिस  तरह  से  हाटसिंग  स्कोम
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 दो  चार  हजार  और  बन  रहै  होंगे  ।  इस  का
 अर्च  यह  है  कि  हम  लोगों  ने  करीब  साठ
 परसेंट  टारगेट  सफलीभूत  किया  है,  लेकिन
 चालीस  परतेंट  बाकी  रह  जाता  है  t  में
 मिनिस्टर  साहब  से  कहूगा  कि  इस  झोर
 प्रगति  कुछ  झधिक  होनी  चाहिये  शौर
 इस  तरफ़  ज्यादा  ध्यान  दिया  जाना  चाहिये  ।
 लो  इलकम  ग्रुप  के  लोग  अपने  ने  पर  मकान
 नहीं  बना  सकते।  उनको  स्टेंट  से  कर्जा
 मिलता  है,  रेकिन  उस  में  उन  को  बहुत
 दिक्कतों  का  सामना  करना  पड़ता  है,  जिन
 के  बारे  में  बड़े  भ्रादमियों  को  मालुम  नही  है,
 क्योंकि  उन  को  कर्जा  नहीं  लेना  पड़ता  है  1
 उन  लोगों  को  डेढ़  दो  हजार  रुपये  के  लिये
 पच्चीस  तीस  बार  कचहर।  दौडना  पढ़ता  है,
 खुशामद  करमी  पड़ती  है  शौर  रुपये  खर्च
 करने  पड़ते  हैं।  इसी  कारण  इस  सम्बन्ध
 में  प्रति  नहीं  हो  रही  है।  'घ्रगर  इन
 कठिताइयों  को  एलिमिनेट  किया  जाय,  तो

 हम  समझते  हूँ  कि  प्रगति  श्रधिक  हो  सकती
 है  1

 करल  हाउसिय  प्राजेक्ट  के  बारे  में
 रिपोर्ट  के  पेज  २६  पर  लिला  है  -

 Development  of  about  1,800  villages
 including  500  allocated  to  States
 during  ‘1957-58,  was  to  be  taken  up
 during  the  current  nancial  year.
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 इस  में  पच्चीस  परसेंट  प्रगति  gt)  इस  को
 देखते हुये  हम  कंसे  भ्रपने  टारमेट  पर  पहुंचेंग े?
 द्वितीय  पंच-वर्षीय  योजना  को  समाप्त  होने  में
 यो  बरस  रह  गये  हैं!  हमारा  टारगैट  वैसे  ही
 बहुत  कम  है---हमें  द्वितीय  पंतर-वर्षीय  योजना  के
 झम्त  तक  पात्र  हआर  विसेजिज़  का  डेवेलपमेंट
 करना  है।  इस  दिदा  में  हमारी  प्रगति

 ल्म
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 है  कि  फ़ोम  कंक्रीट  डिपार्टेमेंट की
 से  भी  कम  है।  गह  क्यों है  ?

 ३44
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 जानता  चाहता  हुं  कि सरकार  को  प्रोर  से

 इस  झोर  ध्यान  दिया  गया  हूँ  या  नहीं  t

 इस  होटल  में  विदेशी यात्री  कम भाते है

 यहा  के  लोग  ही  रहते  हैँ  पभ्रबिक  भाडा
 होने  के  क/रण  यह  होटल  सावारण  मनृष्य
 की  हेसियत के  बाहर हैँ  ।  भाड़ा  कम  करके

 सेंट  परसेट  भाकुपेशन साल  मर  रह,  गबनें-

 झेंट को नफा को  ह्फा  1 धौर  सोधों  को  सुविधा  हो

 केहा  किया  जा  सकता  हू  ।  इस  तरफ  भी
 सबर  देवी  चाहिए।

 ह...  Grants  gogo

 wa  में  मैं  एक  ही  दात  का  जिक्र  करना
 चाहता  go  ौर  उसका  जिक  भी  हमारे
 से  पहुले  बोलने  बाले  बकता  में  किया  था।

 में  ध्रापका  ध्यान  मैम्बस  उरलेट्स  भौर  बंगलोस
 की  तरफ  ले  जाना  चाहता  हुं।  में  यह  नहीं
 कहना  चाहता  कि  इनका  किराया  कम  है  या

 भ्रधिक  है  या  कितना  होता  भाहिये  पौर  कितना
 नहीं  होता  चाहिये।  इस  चीज़  को  देखना
 विभाग  का  काम  है।  लेकिंत  वहा  जो
 पी०  डब्ल्यू०  fo  इत्कवायरीस  है,  उसके  बारे
 में  मैं  पूछना  चाहता  g  कि  वे  किस  मर्ज  कौ
 दवा  है,  समझ  में  नहीं  भाता।  उनको

 इसलिए  रखा  गया  है  कि  थे  सदस्मों  को

 सुविधा  पहुचा  सकें।  लेकिन देखने में धाता देखने  में  प्राता
 है  कि  उनसे  सदस्यों  को  सुविधा  मिलती  नहीं
 है  बल्कि  दिक्‍कत ही  बढ़ती है।  में  ठीक

 तरह  से  काम  करती  नहीं  है।  मैं  आपको
 झपना  झनुभव  बतलाता  gi  मुझे  भ्पनी
 शिकायत  को  दूर  करवाने  के  लिए  हाउसिंग
 कमेटी  के  चेयरमैन  के  पास  जाना  पडा  और

 उन्होंने  बड़ी  उदारता  से  झौर  मैस्तेंदी  के
 साथ  काम  को  अपने  हाथ  में  लिया  लेकिन  मैं

 नही  चाहता  कि  छोटी-छोटी बातों  के  लिए
 सदस्यों  को  चेयरमैन  के  पास  लाना  पढ़े  या
 मिनिस्टर  साहब  के  पास  जाना पडे  7  Fe
 बरी  प्राफिसिस  ऐसे  होते  भाहिये  जोकि
 ह्वयंमेय  कास  कर  सकें।

 मकानों  की  मरम्भत  का  जो  काम  होता

 है  उसको  ठीक  उस  समय  हाथ  में  लिया

 जाता  है  जबकि  ससद्‌  का  सेशन  बल  रहा  होता

 है।  जब  ससद्‌  बैठी  न  हो  तब  मरम्भत  का
 काम  हाथ  में  लिया  जा  सकता  है  भोर  भगर

 देसा  हो  तो  सदस्यों  की  दिवकत  कम  हो  सकती

 है।  सात  वर्षों  के  ग्रन्दर  मुझे  दो  तीन  भकानो
 में  रहने  का  मौका  मिला  है  भोर  सभी  जगहों

 बर  भेरा  यही  अनुभव  रहा  है।  हाम  ही
 की  बात  है  जब  नवम्बर  सैदन  चल  रहा  था

 तो  हमारे  मकानों  की  मरम्मत  का  काम  छुक
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 पिंडित  gro  aro  तिवारी]

 हंथा।  जब  तक  सैक्षन  चलता  रहा  मरम्मत
 का  काम मी

 *  चलता  रहा  झौर  जब  बहू
 खत्म दो  गया  तो  मरम्धत  का  काम  भी

 खत्म  हो  गया  भौर  दिसम्बर  घौर  जमवरी
 में  वह  नहीं  हुआ  शौर  उसके  बाद  फिर  शुरू

 हो  यबा  संसद  की  बैठक  होने  पर  भौर  फरवरी
 शौर  मार्च  से  के  कर  धी  तक  अल  रहा  है।

 इससे  विषकत होती  है।  हम  जौ  सुविधायें
 चाहते  हैं  उनको  दिलाने  क  बौ०  डब्ल्यू०  whe

 waned  स्‍्लाफिस  असमर्थ  शहता  है।  अगर

 कहीं  पर  बत्ती  लगवानी  होती  है  तो  वह  नहीं

 जद  पाती है।  इस  बस्ते  मैं  कहता  चाहता
 कि  स्टाफ  जौ  तरफ  ज्यादा  तवज्जद दी  जाती

 आहिये,  उसकी  ज्यादा  निगरानी  रखी  जानी

 बाहिये  |

 शाप  चार-पाच  बगलोंस  के  लिए  एक

 जाची  रखते  है।  वह  क्षी  काम  नहीं  करता
 है।  जब  रिपोर्ट  की  जाती  है  तो  कुछ  होता
 नहीं है।  माली.  के  बारें  में  प्रभी  ससब्‌
 अदस्यों  को  एक  बुलेटिन  गया  था  कि  माली

 दे  काम  करवाता  चाहते  हैं  या  नहीं।  मैंने

 लिख  दिया  कि  मैं  प्रपता  काम  भाप  कर  लूगा
 या  #श्वानूगा  भौर  मैंने  मासी  छोड  दिया

 शी  सिदासन  सिंह  (गोरखपुर)  फूल

 बनैरह  लगाने  &  चार  रुपये  महीना ही  तो  हर
 ew  से  लिए  जाते  हैं।

 चंचित  हा:  Alo  लिवारो
 ह... ह  बढ़  थ्या  है।

 २५  परमेट

 में  कहना  चाहता  हू  कि  बहुत  के  लोग

 च््स  लीख  के  बारे  में  सोचते  भी  नहीं  हैं।
 जिन  को  फूल-बूल  लगवाने  का  झौंके  होता  है  |

 उनको  दिक्कत  मालूम  होती  है  कि  कैसे  वह
 मालौ  काम  करता  है  भौर  कैसे  नहीं  करता

 है।  लेकित  जिन  की  दिक्कत  महसूस  भी

 होती  हैं  दे ंसमझते  हैं  कि  यह  छोटी  सी  बात  है
 शौर  कोई  इसको  उठाना  उचित  नहीं  समझता
 और  वह  ठीक  भी  है।  मैंने  इस  बात  को
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 wet  इसलिये  उठायीं  है  कि  हाउसिंग  कमेटी
 के  बेबद्पैन  के  इसको  हाग  में  लेते  के  बावजूद
 भी  भ्रभी  वे  लोग  घीरे-धीरे  काम  करते  हैं।
 ये  लोग  जिस  कांस  को  जल्दी  करता  चाहते

 हैं,  उसको  तो  जल्दी  कर  देते  हैं  और  बहुत
 जल्दी  कर  देते  हैं  भौर  जिस  को  नही  चाहते
 हैं  उसको  देरी  से  करते  हैं।  सब  चीजों में
 भेद  किया  जाता है।  भाप  जायें भौर  देखें
 तो  ग्रापफों  पता  अछेगा  कि  कुछ  बगलोल

 और  फलैट्स  में  तो  बहुत  भ्रच्छी  सजावट  है,
 बहुत  भच्छी  तरह  से  फूलों  इत्यादि क्षी  देख-
 आल  की  जाती  है  भर  दूसरो  में  नही  की  जाती
 है।  कुछ  लोगों  से  वे  डरते  है,  इसलिए

 उनके  डर  की  वजह  से  काम  करते  हैं  और  कुछ
 भाई  चायपानी  पिला  देते  है,  इसलिए  उत्तका

 काम  ग्रच्छा करते  है  1  बाबी  तो  लोग  है  उनकी
 कोई  परवाह  नहीं  की  जातो  है  भौर  उनके

 काम  की  भ्रवहेलना होती  है।  ऐसी  कोई
 बात  नहीं  होनी  चाहिये,  यही  मेरा  अनुभव
 हैं 1

 Mr.  Deputy-Speaker:  Shri  Maiti
 They  say  that  no  Opposition  Member
 us  being  called;  but  there  us  nobody
 there  ready  to  speak  I  have  looked
 thrice

 Shri  Braj  Raj  Singh  (Ferozabad):
 I  wanted  to  speak.

 Mr,  Deputy-Speaker:  When  earlier
 I  saw  towards  that  side,  he  did  not
 gyve  any  indication  that  he  was  will-
 ing  to  speak  Now,  I  have  called  Shri
 Maiti

 Shri  N.  है,  Malti  (Ghatal)-  F

 |

 re

 ;

 et
 ल्  FisciPaee

 i  i  originally



 q0gs  Demands

 to  Re.  84  crores  the  number  of  houses
 wos  alsa  reduced  and  it  was  fixed  at
 289  thousand.  Three  years  of  the
 Sevend  Plan  period  are  over.  During
 this  period,  the  expenditure  incurred
 comes  to  Rs  37°37  crores  and  the
 houses  constructed  number  ‘70,104.
 During  the  next  two  years  of  the  Plan
 period  more  than  Rs  46  crores  have
 to  be  spent  and  ‘1,709,806  houses  have
 to  be  constructed.  That  is  the  broad
 picture  so  far  as  the  housing  pro-
 gramme  is  concerned

 Shri  Braj  Raj  Singh:  to  reduce
 the  number.

 Shri  ले,  के,  Maiti:  to  take  up  the

 CHAITRA  iI,  7884  (SARA)

 Tt  has  been  found  that  in  the  private
 sector  the  construction  of  indusirial
 houses  us  rather  on  the  low  side  In
 spite  of  the  inducements  that  the  Gov
 ernment  is  placing  at  their  disposal  in

 work  That  is  a  problem  that  has  got
 to  be  solved

 So  far  as  the  slum  clearance  schemes
 are  concerned,  this  5  a  new  venture
 of,  I  beheve,  two  years’  duration  and
 it  cy  proceeding  But  the  progress  in
 spite  of  the  best  efforts  of  different
 categories  of  orgamsations  and
 different  categories  of  authorities  is
 rather  slow  The  orginal  provision
 of  Rs  20  crores  has  been  reduced  to
 Rs  i8  crores  and  the  origmal  target
 had  been  reduced  from  1,10,000  to
 52,000  houses  I  believe  the  expendi-
 ture  so  far  incurred  us  Rs  2  20  crores
 The  allocation  for  i959-80  uw  4°35
 crores  and  there  remains  a  balance  of
 Rs  487  lakhs  and  odd  During  the
 next  two  years,  this  money  has  got
 to  be  expended

 I  may  inform  the  House  that  the
 tenements  completed  and  under  con-
 struction  under  this  slum  clearance  are
 6,658,  and  the  number  that  has  got  to
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 ting  rid  of  the  slums,  we  shall
 accelerated  progress  during  the  re-
 maining  two  years  of  the  Plan.

 I  would  now  mention  the  various
 steps  which  we  have  taken  in  this
 Ministry  in  order  to  assist  the  States
 more  effectively  in  drawing  more  fully
 on  the  funds  which  have  been  provid-
 ed  for  various  housing  schemes.  The
 chief  difficulty  with  regard  to  housing
 in  urban  area  has  been  the  difficulty
 of  getting  land.  Most  of  the  indus-
 trial  units  are  in  very  congested  areas,
 where  land  is  very  costly.  If  you
 want  to  build  in  the  neighbourhood  of
 the  industrial  plants,  the  cost  of  con-
 struction  goes  up  considerably.  On

 because  people  find  it  difficult  to  travel
 long  distances  to  go  to  their  places  of
 work.  So,  most  of  the  States  have

 experiencing  great  difficulty  with
 the  land  question.
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 housing  for  co-operative  societies  of
 workers,  we  have  raised  the  quantum
 of  loan  assistance  from  50  per  cent.  to

 er  pace  of  construction  is,  now  they
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 also As  I  have  said  before,  we  have
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 ing  Ministers’  Conference  at  Darjeel-
 ing  and  also  at  the  Labour  Ministers’
 Conference at  Naini  Tal.  Opinion  at
 the  moment  is  rather  divided.  But  we
 have  in  any  case,  further  liberalised
 the  conditions for  loan  finance  and
 the  subsidv  element  is  still  there.  We
 would  expect  that  the  private  employ-
 ers  would  also  play  their  part  credit-
 ably.  In  any  case,  we  are  watching
 the  development  of  construction  in  the
 industrial  field  by  the  private  employ-
 ers  concerned  and  this  whole  matter

 sometime  in  autumn.  If  we  do  not
 find  adequate  response  from  the  pri-
 vate  employers,  it  is  quite  likely  that
 Government  would  be  compelled  to
 take  some  measures  which  will  force
 the  private  employers  to  put  up  an
 adequate  number  of  tenements  for
 their  workers.  At  our  request,  the
 Ministry  of  Labour  and  Employment
 have  already  communicated  the  Goy-
 ernment’s  views  in  this  matter  to  the
 various  chambers  of  commerce  and
 federations.
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 थी  श्रजराज  क्सिह  उपाध्यक्ष  महोदय,
 भी  मिनिस्टर  महोदय  से  फरमाया

 for  Grants  9706

 subject  to  their  bemg  otherwise  admis-
 sible:

 Demand  No.  No  of  Cut  Motion
 7  984,  985,  986,  987,  988,  989,

 990,  991,  992,  998,  904,  995,
 1008,  0I0,  20I,  0i2,  0I8,
 0i4,  0I6,  0i6,  0I7,  1018,
 1019,  1020,  02i,  1022,  1028,
 1024,  1025,  1026,  1027,  1028,
 1029,  1080,  03i,  1082,  1004,
 1095,  2I2,  1113,  14,  1115,
 1174,  1175,  1176,  11T,

 99  6(57i,
 36  686

 Faslure  fo  provide  water  taps  in  the
 CP.W  D.  mah  quarters  behind  Bawrd
 Lane  m  New  Delhi

 Shri T  B  Vittal  Rao  I  beg  to
 move

 ‘That  the  demand  under  the
 head  ‘Other  Civil  Works’  be
 reduced  by  Rs  100"

 Failure  to  provide  electricity  to  the
 CPWD  mah  quarters  behind
 Baird  Lane  in  New  Delhi

 Shri  T.  B  Vittal  Bao:  I  beg  to
 move

 “That  the  demand  under  the
 head  ‘Other  Civil  Works’  be
 reduced  by  Rs  I00”

 Fatlure  to  prescribe  any  scale  of  pay
 for  the  exmuting  jeep  drivers  mm  the
 CP.W  D.

 1... ह T  B  Vittal  Rao: I  beg  to
 move

 “That  the  demand  under  the
 head  ‘Other  Civil  Works’  be
 reduced  by  Rs  100"

 Fatlure  to  prescribe  any  scale  of  pay
 for  the  existing  concrete
 drivers  wm  the  C.P.W  D.  .

 Shri  T  B  ‘Viteat  Bae:  I  beg  to
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 0

 Failure  to  condone  the  hreak  in
 service  of  workers  of  CP  W.D  who
 were  wrongly  retrenched  from  ser-
 vice.

 Shri  T.  B  Vittal  Bao:  Il  beg  to
 move

 “That  the  demand  under  the
 head  ‘Other  Civil  Works’  be
 reduced  by  Rs  100"

 Faulure  to  provide  the  fire  service
 staff  of  ‘C’  Diwwon  of  CP.WD,
 with  accommodation

 Shri  T,  B  Vittal  Rae: I  beg  to
 meve

 “That  the  demand  under  the
 head  ‘Other  Civil  Works"  be
 reduced  by  Rs  100"

 Fatlure  ta  promde  free  transport
 fecilites  to  the  CP.WD  workers
 at  atrports

 Shri  T.  B  Vittal  Rao:  I  beg  to
 move

 “That  the  demand  under  the
 head  ‘Other  Civil  Works’  be
 reduced  by  Rs  700  7

 Failure  to  wmplement  the  rule  regard-
 ing  transfer  from  Assam  and  un-
 popular  stations  after  two  years’
 stay  in  the  case  of  work-charged
 staff  of  the  C.P.W 0.

 Shri  T.  8  Vittal  Eao:  I  beg  to
 move

 “That  the  demand  under  the
 head  ‘Other  Civil  Works’  be
 reduced  by  Rs  i00”

 Failure  to  grant  travelling  allowance
 to  permanent  C.PWD.  workers
 transferred  from  Rajasthan  to  Delhn

 Shri  T.  B  Vittal  Bao:  7  beg  to
 move

 “That  the  demand  under  the
 head  ‘Other  Civil  Works’  be
 reduced  by  Rs  100."

 APRIL  1  989

 “That  the  demand  under  the
 head  ‘Other  Civil  Works’  be
 veduced  by  Rs.  i00”

 Transfer  of  electrical  works  by  the
 Northern  Electrical  Divsion  of  the
 CPW.D  to  the  Munic:pal  Corpora-
 tion  of  Delhy.

 Shri  T.  B  Vittal  Rao:  I  beg  to
 Move,

 “That  the  demand  under  the
 head  ‘Other  Civil  Works’  be
 keduced  by  Rs  700  7

 Faure  to  employ  one  Work  Assistant
 ber  section  in  the  various  Divisions
 bf  the  C.PWD  accordng  to  the
 brescribed  yardstick
 Shri  T.  8  Vittal  Rao:  I  beg  to

 Move
 “That  the  demand  under  the

 head  ‘Other  Civil  Works’  be
 heduced  by  Ra  100"

 Failure  to  confirm  as  quasi-permanent
 C.PWD  staff  working  in  the  Gov-
 érnment  of  Indu  Forme  Press,  Ali-
 §arh.

 Shri  T.  B  Vittal  Rao:  I  beg  to
 Move

 “That  the  demand  under  the
 head  ‘Other  Civil  Works’  be
 heduced  by  Rs  100"

 Failure  to  disburse  the  pay  of  the
 Wworkcharged  staff  in  the  Calcutta
 4yation  Electrical  ‘Diewon  of  the
 G.PWD  at  all  outstations  by  the
 first  or  second  of  every  month,

 Shri  T.  B  Vittal  Rao:  I  beg  to
 Mave

 “That  the  demand  under  the
 head  ‘Other  Civil  Works’  be
 Teduced  by  Rs.  100."
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 Failure  to  confirm  os  permanent  cad
 quasi-permanent  C.P.W.D,  Care-
 taker's  staff  in  the  दादा
 Works  Division.
 Shri  T.  B.  Vittal  Hao:  I  beg  to

 move:
 “That  the  demand  under  tne

 head  ‘Other  Civil  Works'  be
 reduced  by  Ra,  100."

 Failure  to  confirm  as  permanent  and
 quasi-permanent  Caretaker’s  staff  in
 the  ‘D’  Division  of  the  C.P.W.D.
 Shri  T.  B.  Vittal  Rao:  I  ‘beg  to

 move:
 “That  the  demand  under  the

 head  ‘Other  Civil  Works’  be
 reduced  by  Rs.  100.”

 Failure  to  provide  recreation  room  tn
 tor  ९.४  ४  ५५,  soorken  ch  Dem  Dom

 Shri  T.  B  Vittal  Rao:  I  beg  w
 move:

 “That  the  demand  under  the
 head  ‘Other  Civil  Works’  be
 reduced  by  Rs,  100."

 Failure  to  refund  excess  rent  charged
 from  the  occuponts  of  C.P.W.D.
 workeharged  staff  quarters  at
 Jorbagh  Nursery.
 Shri  T.  B.  Vittal  Rao:  I  beg  to

 move:
 “That  the  demand  under  the

 head  ‘Other  Civil  Works’  be
 reduced  by  Rs.  100.”

 Failure  to  pay  arrears  of  rejfixation  of
 pay  to  workers  of  ‘the  Calcutta
 Aviation  Electrical  Division  of  the
 C.P.W.D.
 Shri  T.  8.  Vittal  Rao:  I  beg  to

 move:
 “That  the  demand  under  the

 head  ‘Other  Civil  Works’  be
 reduced  by  Rs.  100,"

 Failure  to  provide  recreation  room  to
 the  C.P.W.D.  workers  at  Dhanbad

 “Shri  १.  B  Vittal  Rao:  I  beg  to
 move:

 *That  the  demand  under  the
 head  ‘Other  Civil  Works’  be
 reduced  by  Ra  100"

 Demande  CHAITRA  2I,  88]  (SAKA)  for  Grants  gIl0

 Failure  to  Tefund  street  light  charges
 recoptred  from  the  C.P.W.D.  staff  at

 ,  कार्य:

 Shri  T-  B.  Vittal  Rao:  I  beg  to

 move:
 «pat  the  demand  under  the

 head  ‘Other  Civil  Works’  be
 reductd  by  Rs.  1002”

 Failure  to  reduce  excessive  water
 chargf®  recovered  from  the
 cp.  wD.  torkers  at  Jharsuguda.
 Shri  T-  B.  Vittal  Rao:  I  beg  tn

 move:
 wppat  the  demand  under  the

 head  ‘Other  Civil  Works’  be
 reduce?  by  Rs.  100"

 Fal  to  electrify  C.P.W.D.  work-
 |  ee  staff  quarters  at  Dhanbad.

 Shri  T-  B  Vittal  Rac:  I  beg  to
 move:

 «pp,at  the  demand  under  the
 head  ‘Other  Civil  Works’  be
 reduc@d  by  Rs.  100."

 Need  ह:  abolish  the  post  of  Assistant
 Ch  in  the  C.P.W.D,  and

 promote  them  as  Choudhares,

 Shri  *  B.  Vittal  Rao:  I  beg  to
 move:

 wp,at  the  demand  under  the
 head  ‘Other  Civil  Works’  be

 reduced  by  Rs.  100."

 Need  to  maintain  divinonal  seniority
 list  of  muster  roll  staff  of  C.P.W.D.
 in  Déthi  for  purpose  of  retrench-
 ment.

 Shri  f-  B  Vittal  Rao:  I  beg  to
 move:

 t  the  demand  under  the
 head  ‘Other  Civil  Works’  be
 reduced  by  Bs,  100."

 Fait  to  allot  quarters  to  work-
 “Charged  staf  of  C.P.W.D,  at  Calcutta

 from  general  pool.  7

 move:
 ६  the  demand  under  the

 head  ‘Other  Civil  Works’  be
 reduott  by  Ra,  100."



 Orr  Demands

 Failure  to  create  permanent  posts  re-
 qured  in  the  C.P.W.D.  in  the
 workcharged  establishment  and  to
 confirm  the  staff.

 Shri  T.  B  Vittal  Rao:  I  beg  to
 move:

 “That  the  demand  under  the
 head  ‘Other  Civil  Works’  be
 reduced  by  Rs,  100.""

 Failure  to  prepare  the  aeniority  UWst  or
 lists  of  workcharged  staff  of  the
 C.P.W.D.

 Shri  T.  B.  Vittal  Rac:
 move:

 “That  the  demand  under  the
 head  ‘Other  Civil  Works’  be
 reduced  by  Rs  100."

 I  beg  to

 Need  for  ome  combined  seniority  Hast
 of  all  workcharged  staff  in  Delhi  in
 the  C.P.W.D.

 Shri  T.  B.  Vittal  Rao:
 move:

 “That  the  demand  under  the
 head  ‘Other  Civil  Works’  be
 reduced  by  Rs  100.”

 I  beg  to

 Need  for  amendments  in  the  बुलनवकाटान
 ples  of  Transfer  of  Workcharged
 Staff  of  the  C.P.W.D.  to  the  regular
 establishment.

 Shri  T.  B.  Vittal  Rao:  I  beg  to
 move:

 “That  the  demand  under  the
 head  ‘Other  Civil  Works’  be
 reduced  by  Ra,  100."

 Need  to  give  quarters  to  all  C.P.W.D.
 workers  posted  at  various  airports.

 Shri  T.  B.  Vittal  Rae:  I  beg  to
 move:

 “That  the  demand  under  the
 head  ‘Other  Civil  ‘Works’  be
 reduced  by  Rs,  100."

 APRIL.  1  i858  for  Grants  gir

 Need to  have  a  colymn  for  ‘daté  of
 birth’  in  the  W.C.P.F.  Pass  Book  of
 the  workcherged  staff  of  the
 C.P.W.D.  instead  of  the  column  of
 ‘date  of  retirement’.
 Shri  T.  B.  Vittel  Bao:  |  beg  to

 move:  .
 “That  the  demand  under  the

 head  ‘Other  Civil  Works’  be
 reduced  by  Rs,  100,”

 Need  to  supply  wniforms  fo  the
 chowkidars  of  the  C.P.W.D.

 Shri  T.  B.  Vittal  Rao:  I  beg  to
 move:

 “That  the  demand  under  the
 head  ‘Other  Civil  Works’  be
 reduced  by  Rs,  100.”

 Faslure  to  supply  summer  uniforms  to
 the  Caretaker’s  staff  of  ‘D’  Division,
 C.P.W.D.
 Shri  T.  B  Vittal  Rao:  I  beg  to

 move:
 “That  the  demand  under  the

 head  ‘Other  Civil  Works’  be
 reduced  by  Re,  100."

 Failure  to  supply  winter  unformg  m
 958  to  the  Caretaker’s  staff  of  ‘D’
 Division  of  C.P.W.D.
 Shri  T.  8  Vittal  Rao

 move:

 “Thet  the  demand  under  the
 head  ‘Other  Civil  Works’  be
 reduced  by  Rs,  100.”

 Failure  to  supply  uniforms  to  the  lift
 staff  of  the  C.P.W.D.  m  Delhi.

 Shri  T.  B.  Vittal  Rao:  I  beg  to
 move:

 “That  the  demand  under  the
 head  ‘Other  Civil  Works’  be
 reduced  by  Rs,  100."

 Failure  to  count  the  services  of  the
 workers  transferred  from  State
 PWD.  to  CP.W.D.  along  with
 transfer  of  works  for  purposes  of
 pensions  and  gratuity
 Shri  T.  B.  Vittal  Kao:  I  beg  to

 move:
 “That  the  demand  under  the

 head  ‘Other  Civil  Works’  be
 reduced  by  Ra,  100."

 I  beg  to
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 Failure  ro  supply  ‘uniforms  to  the
 Punip  Drivers  of  ‘the  C.P.W.D,

 Shri  T.  B.  Vittal  Bae:  I  beg  to
 move:

 “That  the  demand  under  the
 heaa  ‘Other  Civil  Works’  be
 reduced  by  Rs  100.”

 Fatlure  to  convert  the  securities;  of
 Chowkidars  of  C.P.W.D.  at  Karnal
 mito  interest  bearing  securities.

 Shri  T.  B  Vittal  Rao:  I  beg  to
 move

 “That  the  demand  under  the
 head  ‘Other  Civil  Works’  be
 reduced  by  Rs  100"

 Failure  to  pay  seven  days’  wages  of
 January,  7958  to  the  workers  of
 C.PW.D.  at  Kanpur  Aerodrome

 Shri  T.  B  Vittal  Rao:  I  .beg  to
 move

 “That  the  demand  under  the
 head  ‘Other  Civil  Works’  be
 reduced  by  Rs  100"

 Failure  to  pay  seven  days’  wages  of
 January  7996  to  the  workers  of
 C.PWD  at  Lucknow  Aerodrome.

 Shri  T.  B  Vittal  Hao:  I  beg  to
 move’

 “That  the  demand  under  the
 head  ‘Other  Civil  Works’  be
 reduced  by  Ra  100”

 Fatlure  to  supply  General  Provident
 Fund  Accounts  to  workers  of  Horts-
 cultural  Directorate  of  C.P.W.D

 for  Grants  ह... +. क |

 Need  to  pay  honorartum  to  the  work~
 charged  staff  of  the  C.P.W.D.  work-
 ing  at  Vigyan  Bhavan  who  ere  not
 entitled  to  overtime  pay.
 Shri  T.  B.  Vittal  Bao:  I  beg  to

 move:

 “That  the  demand  under  the
 head  ‘Other  Civil  Works’  be
 reduced  by  Rs  100.""

 Need  to  exempt  Government  servants
 drawing  a  pay  of  less  than  Rs.  500
 pm.  and  holding  non-gazetted  posts
 im  the  Factories  of  the  C.P.W.D.
 from  the  application  of  sections  4A,
 4B  of  the  C.C.S.  (Conduct)  Rules,
 955

 Shri  T.  8  Vittal  Rao:  7  beg  to
 move

 “That  the  demand  ynder  the
 head  ‘Other  Civil  Works’  be
 reduced  by  Rs,  100."

 Fatlure  to  provide  electricity  in  ‘M’
 type  quarters  at  Aliganj,  New  Delhi

 “That  the  demand  under  the
 head  ‘Other  Civil  Works’  be
 reduced  by  Rs,  100.”

 Falure  to  provide  water  taps  in  ‘M’
 type  quartere  at  Aliganj,  New  Delhi
 occupied  by  the  workcharged  staff
 of  the  CP.W.D.

 Shri  T.  B  Vittal  Rao:  I  beg  to
 move

 “That  the  demand  under  the
 head  ‘Other  Civil  Works’  be
 reduced  by  Rs,  100"

 Need  to  allocate  more  funds  to  Orisea
 for  rural  housng  scheme

 Shri  8  C.  Mulick  (
 Reserved—Sch.  Tribes).
 move:

 Kendrapara—
 I  beg  to

 Supply’  be  reduced  by  Rs,  100."



 SIS  Demands

 Failure  to  provide  housing  accommo-
 dation  to  all  Government  servants
 and  Members  of  Parliament  क्र  New
 Dein.  .

 Shri  B.  0.  Mulick:  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Delh)  Capital  Outlay’  be
 reduced  by  Rs  100."

 Mr.  Deputy-Speaker:  These  cut
 motions  are  now  before  the  House
 Dr.  Aney  wanted  to  put  one  ques-
 ton

 Dr.  M.  s.  Aney  (Nagpur).  I  want
 wo  pot  one  qaenivy  oF  abe  dor,  Mors
 ter.  There  is  a  reference  made  in
 the  report  to  the  designs  of  the  houses
 Do  you  make  any  provision  for  any
 little  room  or  chamber  in  the  houses
 for  worship  of  their  family  deities  or
 as  a  place  for  prayer?  Do  any  of
 these  designg  make  any  provision  lke
 that?  Because,  I  am  told  that  these
 designs  have  been  made  after  taking
 survey  of  the  wishes  of  the  people
 I  think  it  is  well  known  that  in  the
 case  of  middle  class  Hindus  their
 houses  used  to  have  some  little  cham-
 ber  or  smali  room  for  worship  of
 family  deity?  Does  the  Mimstry  want
 to  take  that  point  into  consideration
 and  see  that  something  in  these  lines
 us  done?

 Shri  K.  0.  Reddy:  So  far  as  smaller
 housts  alc  concerned,  it  is  obviously
 not  possible  to  provide  provision  for
 worship  purposes  The  tenements
 that  we  are  going  to  put  up,  parti-
 cularly  the  subsidised  industrial
 housts  and  low-income-group  houses
 cannot  posmbly  provide  a  separate
 room  for  worship  <As  we  know,  in
 our  Indian  houses  worship  is  carried
 an  49  @  Foom  or  a  hall  and  in  that
 way  the  requrements  are  met.  If
 the  Size  of  the  house  and  specifications
 are  higher,  then  the  cost  of  the  house
 will  become  high  Here  we  have  to
 take  into  consideration  tne  rent  pay-
 ing  capacity  of  the  dweuer  also.  50,
 I  am  very  sorry  that  I  cannot  satisfy

 Shri  Anil  K.  Chanda:  The  deity
 does  not  pay  any  rent.

 att  श्रजराजण  सिह
 *  झध्यक्ष  महोदय,

 जब  प्रादिमियों  के  लिए  मकानों  की  बहुत
 कमी  है  तो  देवताभो  के  लिए  चिन्ता  की  जा
 रही  है  यह  जानकर  मुझे  प्रसन्नता  हुई  है।

 उपाष्यक्ष  महोदय  देवता  पहुले  या
 आदमी  ?

 श्भी  ब्रजराअ  सिह  देवता  तो  हमारे
 यहा  हृदय  में  भी  रह  सकते  हैं,  भौर  जिनकी
 भावनायें  देवताभो  के  प्रति  भ्रच्छी  हो  वह  प्रपने

 हृदयों में में  देवताशों  को  रख  सकते है,  लेकिन
 झ्रादमिमों  के  लिए  तो  मकान  बनाने  का
 प्रबन्ध  करना  ही  होगा।  मैं  समझता  हूं
 कि  इसी  तरह  हिन्दुस्तान  की  मकानों  की
 समस्या  कुछ  हल  होगी।

 अभी  मत्री  महोदय  ने  यह  अतलाया  कि

 जहा  तक  उनका  मत्रालय  सम्बन्धित  है
 उसका  काम  केन्द्रीय  सरकार  क  कर्मचारियों
 के  लिये,  केन्द्रीय  सरकार  के  कार्यालयों  के
 लिये  सेंट्रल  dro  ,  डबल्यू०  tte  के  द्वारा
 भवन  बनाने  के  अतिरिक्स  राज्यो  को  मकानों
 के  सम्बन्ध  में  सहायता  देना  मांत्र  है  भौर
 ज्यादातर  रुपया  जो  मुल्क  में  खर्च  किया
 जा  रह  है  मकानों  के  लिये वह  यहा  के
 राज्यों  को  भेज  दिया  जाता  है  जिस  तरह  से
 कि  डाकखाने  द्वारा  पत्र  यादि  भेज  दिये  जाते

 है  ry  लेकिन  हमें  यह  देख  कर  झाइचप  होता
 है  कि  जब  इस  बंचालय  का  इतना  ही  प ।
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 है  तो  इसका  विस्तार  क्‍यों  होता  चला  जा
 रहा है  ।  जैसी  कि  सरकार  के  दूसरे
 मंत्रालयों  की  प्रवृत्ति  हो  गयी  है  कि  ज्यादा
 सै  ज्यादा  झफसर  रखते  चले  जाये  भौर  जो

 दफ्तरों  का  खर्जा  है  उसे  बढ़ाते  चले  जायें,
 उसमें  यह  विभाग  भी  भ्रपवाद  नहीं  है  ।  मैं
 ध्ापको  एक  उदाहरण  देना  चाहता  हूं  ।
 मंत्रालय  की  इस  साल  की  मांगों  से  मालूम
 होता  है  कि  जहां  पिछले  साल  १५  झंडर
 सेकेटरी थे  वहा  इस  साल  1५  होने को  है
 साथ  ही  हम  देखते  है  कि  पिछले  साल  जहा
 ३८  सैक्शन  भ्राफिसर  थ्रे  यहा  इस  साल
 ४६  सैक्शन  आफिसर  होने  को  हैं  ।  और

 ताज्जुब  यह  होता  है  कि  जब  सिर्फ  राज्यों
 को  रुपया देने  का  द्दी  काम  है  तो  मिनिस्टर
 साहब  को  तीन-तीन  प्राइवेट  सेक्रेटरी  और
 परसनल  'प्सिस्टेंट  रखने  पड़ते  है  ।  मुझे
 पता  नहीं  कि  सरकार  के  दूसरे  मंत्रालयों  में

 भी  यही  भ्रवस्था है  या  नहीं  ।  लेकिन जब
 यहा  कोई  'चिद्योष  काम  नही  है  तो  भी  मिनिस्टर
 साहब  का  एक  प्राइवेट  सेक्रटरी  है,  एक
 असिस्टेंट  प्राइवट  सेक्रटरी  है  और  एक
 परसनल  भ्रसिस्टेंट  है  |  इन  लोगो  पर  जो
 पया  खर्च  होता  है  अगर  बह  मकानों  की  ,
 समस्या  हल  करने  पर  सर्च  किया  जाय
 तो  ज्यादा  उचित  होगा  ।  लेकिन  उस  तरफ
 ध्यान  न  जाकर  ध्यान  इस  तरफ  जाता  है  कि
 किस  तरह  से  ज्यादा  से  ज्यादा  भ्रफर  रख
 लिये  जायें।  मुझे  तो  लगता  है  कि  कभी-कभी

 “मिनिस्टर  साहब  को  मुद्िकल  हो  जाती  होगी
 कि  किस  समय  किस  भ्फसर  से  बात  करे,
 किस  वक्त  किस  प्राइवेट  सेक्रेटरी  से  बात
 करे  ।  मैं  चाहूंगा  कि  यह  मंत्रालय  देखें  कि
 इस  मंत्रालय  पर  जो  रुपया  खर्च  होता  हैं
 बहू  उस  रुपये का  कितने  फी  सदी  है  जो  कि
 भकातों  की  समस्या  को  हल  करने  पर  खर्च
 हो  रहा  है  ।  झगर  यह  हिसाब  लगाया  जाये

 तो  हमको  मालूम  हो  सकता  है  कि  एडमिनिस्ट्रे-
 क्षंत  का  लर्चा  किस  तरह  से  बढ़ता  जा  रहा  है।

 जहां  तक  मकानों  की  समस्या  का
 were  है  अभी

 पिनिस्टर  बह्दोश्य  ने  कहा

 कि  ७५  या  os  हजार  मकात  बना  लिमे  गये

 है  झोर  मकान  बनाने  का  जो  कार्यक्रम  है

 उसके  न्तर्गत  ५  हजार  गायों  में  क्रौर
 प्लाटेबान्स  प्रादि  में  ६  करोड़  रुपये  से  भ्रस्सी

 हजार  मकान  बना  कर  बहू  ढाई  लाख  भकान
 बनाने  की  योजना  को  पूरा  कर  लेंगे  ।  एक
 तरफ तो  कह  जाता  है  कि  रुपये  की  कमी  है,
 देश  में  मकानों  की  कमी  है,  भौर  दूसरी  तरफ
 मिनिस्टर  साहब  को  यह  भ्राशका  होती  है
 कि  २२  करोड़  रुपया  जो  रखने जा  रहे  हैं

 “वह  खर्च  हो  जायगा  ।  मै  कहना  चाहता  हूं
 कि  मकानो  के  निर्माण  के  लिये  जो  योजना  में
 ey  करोड़  रुपया  रखा  गया  है  उसमे  से  जो
 ५०-५१  करोड  रुपया  बचा  है,  उसे  उसी
 साल  खर्च  किया  जा  सकता  है  ।  हसमें  परे-
 शानी  नहीं  है।  लेकिन  परेशानी  सिर्फ  यह
 है  कि  वे  कुछ  ऐसे  लोगो  से  मकान  बनवाना

 चाहते  हैं  जिनके  हित  दूसरी  तरफ  हैं,  जिनके

 निहित  स्वार्थ  है।  इडस्ट्रियल  हाउसिंग
 के  लिये  ब  सबसिडी  बढ़ा  कर  ७५  परसेंट
 की  जा  रही  है।  उसके  बाद भी  मंत्री  महोदय
 को  सन्देह  है  कि  मालिक  लोग  अपने  मजदूरो
 के  लिये  मकान  बनायेंगे  1  वे  समझते  हैं
 कि  इसके  लिये  शायद  जबर्दस्ती  करनी  पढ़े
 झौर  कोई  कानून  बनाना  पढें  ताकि  मालिक
 अपने  मजदूरों  के  लिये  मकान  बनाये  ।  प्राप
 मिश्रित  ष  व्यवस्था  की  बात  करते  हैं  ।
 और  इसमें  झाप  बड़े  लोगो  के  मुनाफ़ों  पर
 नजर  नही  डालना  चाहते  ।  इस  प्र  व्यवस्था
 में  वही  फूलते  फलते  है  जिनके  पास  प्राइवेट

 पूजी  होती  है।  इन  लोगों  को  भाप  ७४५  पर-
 सेंट  सबसिडी  दे  रहे  है  मजदूरों  के  मकानों
 के  लिये  ।  मिनिस्टर  साहब  ने  कहा  है  कि

 वे  इस  सम्बन्ध मे  सोच  रहे  है  |  मैं  यह  कहना
 ज्ञाहृंगा  कि  ऐसा  न  हो  कि  सोचते-सोचते

 यह  पंचवर्षीय  योजना  खत्म  हो  जाये  ।  मैं

 चाहता  हूं  कि  वह  जल्दी  सोच  लें  पौर  मालिकों
 से  कहें  कि  वे  मजदूरों  के  लिये  अकाम  बनायें  1
 झाप  उनको  wx  फी  सदी  सबसिडी  देने  जा

 रहे  हैं  भोर  फिर  मे  मकान  न  बनावे  तो  यह

 हाण्जुब  कौ  वाह  होगी  1
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 यहां  पर  हंद्रल  गवर्नमेंट  मकान  बतवाती

 है  बह  ठेकेदारों  की  मार्फत  बनवाती  है  ।
 उन  ठेकेदारों के  नीचे  कंट्रेवट  खेशर  काम  करती
 है  |  इन  मजदूरों  के  लिये  पीते  का  पानी
 तक  की  ठीक  व्यवस्थां  नहीं  है  |  मिनिमस

 वेजेश  एक्ट  उन  पर  लागू  होता  है,  उनको
 एक  हफ्ते  में  एक  दिन  की  च्ट्ी  मिलती

 चाहिये,  एक  दिन  में  उनसे  ८  चंदे  से  ज्यादा

 काम  नहीं  लेता  चाहिये  ।  एक  हफ्ते  में  ४८  घंटे

 से  ज्यादा  काम  नहीं  चेना  चाहिये  ये  सब  बातें हैं
 लेकिन  इस  सब  के  बावजूद  उनसे  हफ्ते  में
 ४८  घंटे  से  ज्यादा  काम  भी  लिया  जाता
 है,  दिन  में  भी  आठ  घंटे  से  ज्यादा  कार्म
 लिया  जाता  है  भौर  उनके  लिये  न  पानी  की
 व्यवस्था  है,  न  पेशाबधर  की  व्यवस्था  है
 शौर  न  ट्ट्टियों  की  व्यवस्था  है  1  में  कहना
 चाहूंगा  कि  जो  सोग  हमारे  लिये  यहां  बड़े-

 बड़े  मकान  बना  रहे  है,  उनके  लिये जो  कासून
 है  उसको  हम  ठेकेदारों से  नहीं  मनवा  सकते  ।

 यह  स्थिति  बहुत  भयावह  है  और  बरदास्त

 नहीं  की  जानी  चाहिसे  |

 इसी  सन्दर्म  में  4  यह  भी  कहना  चाहता

 हूं  कि  यहां  ऐसे-ऐसे  ठेकेदार  हैं  कि  एक-एक
 को  ३२  करोड़  का  ठेका  दिया  गया  है  !  यह
 ठेके  उनको  सेंट्रल  पी०  डब्ल्यू०  डी०  ने  दिये

 हूँ  ।  मे  इसमें  ज्यादा  नहीं  जाना  बाहुंगा,
 क्योंकि  मेरे  मित्र  तिवारी  जी  ने  कहा  है  कि

 हमें  ज्यादा  बुराई  की  तरफ  नहीं  जाना  चाहिये
 लेकिन  जहां  बुराई  ही  बुराई  हो  वहां  क्या

 किया  जाये  |  सेंट्रल  गवर्नेमेंट के  जो  मकान
 |  रहे  हैं  उनमें  प्राज  एक  बोरी  सीमेंट  में
 €  या  to  गरी  बालू  डाला  जाता  है  भर

 उससे  प्लास्टर किया  जाता  है।  मैं  निवेदन
 कहूंगा कि  जिन  लोगों  का  मकानों से  सम्बन्ध

 है  वे  कह  सकते  हैं  कि  इस  तरह  के  मसाले
 से  जो  प्लास्टर  किया  जायेगा  या  जो  ईढटें

 जोड़ी  जायेंगी  ये  कितने  दिनों  तक  बल  सकेगी  ।
 इसका  नतोजा  यह  है  कि  जिन  इमारतों
 में  पालियामेंट  के  मेक्बर  रखे  गये  हैं  उभके
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 प्लास्टर  में  यदि  ाप  मालून  लगा  दें  तो

 प्लास्टर टूट  खत्म है  |  यह  मकात  १५  या
 २०  साल  से  ज्यादा  नहीं  चल  सकते  हैं  ।

 हम  अपने  यहां  देखते  हैँ  कि  जिस  समय  सीमेंट
 का  बाम  भी  नहीं  था,  उस  |.  के  मकान
 झाज  भार-बार  और  पांच-पांच  सौ  वर्षों  से
 बढ़े ह ैहै  भौर  उतमें  कमजोरी  नहीं  भाई  है  1
 झौर  एक  हमारे  मकान  हैं  कि  प्रगर  उनके
 प्लास्टर  में  क्राप  नाखून  भी  लगायें  तो  दूट
 जाता है।  ये  मकान  १५या २०  साल  से
 ज्यादा  नहीं  चलेंगे  ।

 में  भौर  बातों  में  इस  समय  तहीं  जाता

 चाहता।  यहां  पर  किसी  ने  कहा  कि  HTT
 लोग  कमीशन  लेते  हैं  ।  मिनिस्टर  साहब
 इधर  ध्यान  न  दें  तो  न  दें,  लेकिन  यह  बीमारी
 इतनी  बढ़  गई  है  कि  इससे  बचना  कठिन

 मालूम  होता  है  कहा  जाता  है  कि  दस
 पर  सेंट  कमीशन  ले  लिया  जाता  है  |  इस

 पर  ध्यान  नहीं  दिया  जाता  ।  लेकिन  श्रापको
 मुल्क  को  बनाना है,  मुल्क  में  मकानों की  कमी
 है,  मुल्क  में  रुपये  की  कमी  है  1  ऐसी  प्रवस्था
 में  हमको  ज्यादा  से  ज्यादा  रुपया  बचा  कर
 इस  काम  पर  लगाना  चाहिये  मैं  यह
 सुझाव  देता  चाहता  हूं  कि  सरकार  ठेकेदारों
 से  यह  काम  न  बनवा  कर  भारत  सेवक  समाज
 से  कुछ  काम  क्‍यों  न  बनवाये,  जो  कि  सरकार
 का  लाडला  है  भौर  जिसको  सरकार  इतनी
 मदद दे  रही  है  क्‍यों  बत्तीस-बसीस करोड़
 के  इतने  बड़े-बड़े  ठेके  एक  व्यक्ति  को  दिये

 जाते  हैं  ।
 लिये
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 हिन्दुस्तान की  जनता  को  कोई  सन्तोष  नहीं हो
 सकता  है  ।  एक  झावमी  हर  जगह  पहुंच
 जाम  प्रौर  उसको  करोड़ों  रुपये  के  ठेके  मिल
 जायें,  इसके  पीछे  क्या  बात  हो  सकती  है,
 इस  पर  गसम्भीरतापूर्वकक  विचार  करने  की

 जरूरत  है।  सिर्फ  यह  कह  देने  ते  कि  हम गांवों
 के  लिये  झस्सी  हजार  मकान  बनाने  की
 व्यवस्था  करने  वाले  हैं,  यह  समस्या  हल
 नहीं  होगी  ।  गांवों  की  तरफ  इस  सरकार
 का  ध्यान  गया  है,  मे  समझता  हूं  कि  यह
 अच्छी  बात  है,  लेकिन  उसके  साथ  ही  साथ

 यह  भी  देखना  पड़ेगा  कि  सरकार  के  झचि-
 कारियों  के  दृष्टिकोण  में  कोई  परिवर्तन  शा

 रहा  है  या  नहीं  -  सरकार की  झभोर  से  कहा
 जाता  है  कि  हम  एतना  पया  नोन पर दे पर  दे
 रहे  हैं,  लेकिन  प्रश्न  यह  है  कि  इन  लोन्ज  को
 बांटने  का  काम  ्तो  ब्राम्तीय  सरकारों  के
 पास  है,  इसलिये  यह  देखने  की  जरूरत  पडेगी
 कि  जो  अधिकारी  ये  एक  हजार  या  दो  हजार

 के  लोन  देते  है,  वे  उसमें  से  कितना  परसेंट
 के  रहे  है  7  यह  कहने  से  काम  नहीं  चलेगा  कि
 बहू  रुपया  राज्य  सरकारे  बाटेगी,  इसलिये

 यह  हमारी  जिम्मेदारी  नहीं  है  ।  में  मानत,

 हैं  के  प्रत्यक्ष  रूप  से  LE  ह  सरकार
 की  जिम्मेदा।  नहीं  है,  लेकिन  फिर
 भी  यह  जांच  करने  की  जरूरत  है  कि  जो
 अधिकारी  जिलों  में  इस  कर्ज  के  रुपये  को
 बांट  र हे  है,  फ्या  उन्होंने  यह  तय  तो  नहीं  किया
 हुआ  है  कि  जब  तक  हमको दो  या  तीन  परसेंट
 रुपया  नहीं  मिलेगा,  हम  वरस्वास्त  को  ऊपर
 फ़ार्यड  नहीं  करेंगे  ।  इसके  बावजुद  कि  रुपया
 बाटा  जा  रहा  है,  झगर  दफ्तरों  में  अफसर  था

 बाबू  लोग  यह  सोचते  हों  कि  जब  तक  हेम
 सिफ़ारिश  नहीं  करेगे,  तब  तक  रुपया  नहीं
 मिलेगा,  तो  में  निवेदन  करना  चाहता  हूं
 कि  ससे  मकानों  की  समस्या  हल  नहीं  हो
 सकेगी  ।  उसके  लिये  सरकार  को  क्राम्ति-
 कारी  परिवतंन  करने  पड़ेंगे  1  ऐसी  व्यवस्था
 की  जानी  चाहिये  कि  लोगों  को  साफ़  तौर  से

 मालूम  हो  कि  सरकार  की  भोर  से  रुपया

 दया  जाना  है  और  बायू  लोग  यह  न  सोच

 सके  कि  झगर  हम  चाहें,  तब  हीं  लोगों  को
 पया  मिल  सकता  है  ।

 इसके  साथ  ही  यह  भी  प्रश्न  उठता  है
 कि  क्या  सरकार  बिल्डिंग  मैटीरियल  को---
 मकान  बनाने  के  साज  सामान  को  सस्ता

 करने  की  सोच  रही  है  या  नहीं  7  हम  जानते
 हैं  कि पिछले  तीन  चार  सालों  में  सीमेंट  के

 दाम  किस  तरह  बढ़े  ।  में  जानता हूं  कि  इस
 बारे  में  कहा  जायेगा  कि  हर  साल  टैरिफ
 कमीदान  देखता  है  भौर  रीकमेंड  करता  है
 कि  दाम  क्या  हों।  यह  ठीक  है,  लेकिन
 जब  चीनी  और  गल्ले  का  सबाल  हो,  तो

 द्भी  टैरिफ  कमीशन  को  देखना  चाहिये
 आखिर  सरकार  को  जनता  के  बहुमत  के
 लिये  कुछ  करना  है  ।  इस  पर  भी  बहुत
 गम्भीरतापूर्वक  विजार  करने  की  जरूरत

 है  कि  पिछले  चार  साल  में  सीमेंट  के  दाम

 टैरिफ़  कमीएन  की  सिफारिश  से  ही  पहले

 दामों  से  दुगुने  कैसे  हो  गये  है  !  हमारे कई
 मित्र  बार-बार  कहते  है  कि  सीमेंट  सरप्सस
 हो  गया  है,  उसको  बाहर  भेजों,  वर्ना  गड़बड़
 ही  जायेगी,  जब  कि  इस  देश  में  मकानों  की
 समस्या  मौजूद  है  यह  देखना  पड़ेगा  कि
 इसमें  क्‍या  घोटाला  है  7  जब  तक  सरकार
 बिल्डिंग  मैटीरियल  के  दाम  कम  नहीं  करेगी,

 सब  तक  लोग  मकान  नहीं  बना  सकेंगे,  क्योंकि
 उनके  पास  मकान  बनाने  के  लिये  पैसा  भौर
 सामथ्यं  नहीं  रह  गये  है  |  इसलिये  सीमेंट
 के  दाम  कम  करने  की  तरफ  ध्यान  देने  की
 ज़रूरत  है  |

 इसी  प्रकार  ईंटो  का  भी  सवाल  है।
 यह  बहुत  महत्वपूर्ण  सवाल  है।  जब  तक
 सरकार  ईटों  की  व्यवस्था  नहीं  करती  है,

 तब  तक  लोग  कँसे  मकान  बना  सकते है  ?  *
 अगर  गवर्नेमेंट  की  बिल्डिंग  बनती  है,  तब
 तो  उस  को  कंट्रोल  के  दाम  से  इंटें  मिल  जाती
 हैं,  लेकिन  एक  प्राईबेट  ब्यक्ति को को  २७,
 है  रुपयें  हजार  के  बजाय  ४५  रुपये  हजार
 के  हिसाब  से  हंटें  मिलती  हैं,  मानी  उसको

 इयोड़ी  कीमत  देसी  पड़ती  है।  मैं  कहूंगा
 कि  नल  ही  सरकार का  प्रत्यक्ष रूप  से  इस  से
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 सम्बन्ध  न  हो,  केकित  चूंकि  मकानों  की
 संभस्या  को  हल  करने  की  ज़िम्मेदारी उस
 पर  है,  इसलिये  उस  को  इस  तरफ़  ध्यान  देना
 चाहिये  ।  उस  को  देखना  चाहिये  कि  क्‍या
 को-प्रापरेटिव  सोसाइटियों  द्वारा  भट्टें  खुखवाये
 जा  रहे  हैं,  जिस  से  ईंटों  का  ज्यादा  उत्पादन
 हो।  इस  के  लिये  कोयला  ज्यादा  देने  की
 जरूरत  है  झौर  सस्ते  दाम  पर  ज़मीन देने
 की जरूरत है  i  इस  के  साथ  ही  साथ
 लोहे  और  लकड़ी  की  व्यवस्था  करते  की  भी
 जरूरत  है।  जब  तक  सरकार इस  तरह
 की  व्यवस्था  नहीं  करती,  तब  तक  मकानों”
 की  समस्या  सही  रूप से  हल  नहीं हो  सकती
 है।  इस  सम्बन्ध  में  में  प्बाहूगा  कि  सरकार  को
 पहले  के  कुछ  लोगो  की  मदद  लेनी  चाहिये,
 जिन्होंने  इस  समस्या  का  अच्छी  तरह से
 अध्ययन  किया  हुआ  है  ।  खास  तौर  से
 सरकार  के  भूतपूर्व  मिनिस्टर  श्री  मोहनलाल
 सकक्‍सेना  की  सहायता  क्‍यों  नहीं  ली  जाती
 है,  जो  कि  इस  समस्या  पर  एक  साफ़  दृष्टि-
 कोण  रखते  हैं।  यहा  की  मैनपायर--
 जनशक्ति---की  भी  इस  बारे  में  मदद  ली
 जानी  चाहिये  ।  मै  निवेदन  करूंगा  कि
 इस  समस्या  को  ज़रा  क्लैरिकल  ढंग  से
 हल  करने  की  कोशिश  नहीं  की  जानी
 जाहिये  ।  द्वितीय  पंच-वर्षीय  योजना  में
 इस  सम्बन्ध  में द  करोड़  रखें  गये  हैं  t

 कहा  गया  है  कि  साढ़े  चार  लाख|के  बजाय
 ढाई  लाख  ही  मकान  बनाये  जायेंगे  ।
 मकान  बनाने  का  खर्चा बढ़  रहा  है।  इस
 लिये  पांच  साल  के  बाद  हम  को  यह  भी
 बताया  जा  सकता  &  कि  ढाई  लाख  के  बजाय

 दो  लाख  मकान  बनेंगे  ।  इस  पर  विचार
 करने  की  ज़रूरत  है  कि  इस  समस्या  की  हल
 बीसे  किया  जाये  ।  यह तो  छोटी-छोटी
 बातें  हैं  कि  इतना  यहां  नहीं  हुआ  भौर  उतना

 वहां  नहीं  हुआ  ।  इस  तरह  काम  नहीं
 चलने  बाला  है।  हमें  मौलिक  रूप  से  सोचना
 पड़ेगा  कि  इस  समस्या को  हल  करने  के  लिये
 इस  तरह  के  कदम  उठाये जायें  जिस  से

 APRIL  t,  3989  for  Grants  tag

 जनता  में यहू  कानपौसनेस पैदा  हो  कि  वे
 मेकान  बनायें  ।  जब  तक  बिल्डिंग  मैरी:
 रियल  सस्ता  नहीं  होगा,  तब  तक  भले  ही
 सरकार  ऊपर  के  काम  करती  रहे  भौर
 चाहे  वह  एक  सैक्रेटरी  रखे  या  दस  सैक्षेटरी
 रखे,  काम  नहीं  होने  वाला  है  बल्कि  उस
 से  और  समस्यायें  पैदा  होंगी,  जिन  के
 कारण  इस  समस्या  का  हल  होना  मुष्किल
 हो  जायगा।  मैं  निवेदन  करूंगा कि  इस
 पर  बहुत  ही  गम्भीरतापूर्वक  विचार  करने

 की  करूरत  है।

 सैट्रल  पी०  डब्ल्यू०  डी०  की  तरफसे
 जो  मैटीरियल  में  खराबी  बल  रही  है,
 उस  तरफ़  ध्यान  देना  चाहिये  '  जहां  तक
 फ़रनीचर  का  सम्बन्ध  है,  चार  साल  में
 उस  की  कीमत  वसूल  की  जाती  है;  लेकिन
 अगर  सरकारी  पलग  साठ  रुपये  का  होता  है,
 तो  प्राईवेट  झादमी  बीस  रुपये  में  पलग
 बनवा  सकता है  7  इस  तरफ  देखने  की
 कोशिश  की  जाय,  तब  ही  हम  जनता  के
 रुपये  को  खर्च  करने  के  सही  रूप  में  भधि-
 कारी  होगे  ।

 Shri  Nanjappa  (Nilgiris):  Let  me
 first  of  all  deal  with  the  Ashoka

 exchange  were  full  of  shoka  because
 they  were  unable  to  get  accommoda-
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 not  coming  in  large  numbers
 During  that  period,  local  Indian  visi-
 tors  may  be  attracted  to  this  hotel,
 and  since  the  Indian  visitor  has  got  a
 leaner  purse,  the  rent  may  be  re-
 duced,  so  that  during  summer,  the
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 the
 location  of  the  press,  and  they  have
 almost  completed  laying  pipe-lines  to
 a  distance  of  20  miles,  for  protected

 for  Grants  9186

 exchange  for  the  purchase  of  the
 necessary  machinery,  They  cannot
 put  off  such  a  necessary  thing,  when
 they  themselves  emphasize  the  neces-
 sity  for  more  presses  for  good  print-
 mg  and  so  on.

 In  arder  to  begin  the  construction  of
 the  building,  I  would  suggest  that  the
 machinery  available  in  the  country
 might  be  utilised  for  the  purpose.
 Some  of  the  machinery  can  even  be
 manufactured  at  Coimbatore  itself.  I
 know  that  many  of  the  imported
 materials  for  industria]  concerns  can
 be,  and  are,  produced  locally.  So,
 they  need  not  wait  till  Government
 give  them  the  necessary  foreign
 exchange.  They  can  start  work  with
 the  machinery  that  is  available  or
 could  be  made  in  the  country.

 I  next  come  to  the  housing  problem.
 The  Central  Government  have  done
 their  part  very  well  whereas  the  State
 Governments  have  practically  done
 nothing Of  course,  they  have  got
 their  own  problems  regarding  food,
 irrigation,  power  supply  and  so  many
 other  things,  and,  they,  therefore,  give
 very  little  attention  to  the  solution  of
 the  housing  problem.-  Practically,
 they  have  done  nothing  in  regard  to
 housing.  They  have  got  their  own
 difficulties,  of  course.  In  same  schemés
 they  have  to  give  their  own  per-
 centage  of  contribution,  but  in  these
 days  of  deficit  financing,  they  find  it
 difficult  to  give  their  matching  con-
 tribution.  So,  they  have  not  given  any
 encouragement  to  the  housing  pro-
 grammes,  and  they  have  been  attend-
 ing  to  their  own  pressing  needs.

 The  Central  Government  had  called
 three  Housing  Ministers’  conferences
 to  induce  them  to  go  on  with  the
 work,  but  nothing  has  been  done  so
 far,  The  Deputy  Minister  has  said
 already  that  the  Central  Government
 have  delegated  some  of  the  powers  to
 the  States;  in  spitd  of  that,  the  States
 have  not  done  anything  at  all,

 ‘The  one  scheme  in  regard  to  hous-
 ing,  which  has  made  some  progress,
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 They  may  try  it  in  Delhi.

 sft  caer  बेष  (चम्बा)  उपाध्यक्ष  महोदय,
 जो  मंत्रालय इस  वक्‍त  विधाराधीन  है  वह  एक
 नह  महत्व  का  मंत्रालय है।  उस  का  काम

 मी  बड़ा  कठिन  है  भौर  साथ  ही  वह  हमेशा
 आलोचना का  विषय  रहता  है।  कई  बार
 लोग  बिना  सोचे  समझे  हुए  पी०  इब्ल्यू  Fo
 का  नाम  ले  कर,  उस  के  विरुद्ध  कुल्हाड़ा  से

 कर,  पीछे  पड़ने  में  जरा  भी  संकोच  नहीं  करत

 हैं।  मिनिस्ट्री  ने  इस  विभाग की  झोर  अपना

 पूरा  ध्यान  जरूर  दिया  है।  भ्रमी  हाल  में
 नेदानल  बिल्डिंग  कौंसिल  में.  माननीय  मंत्री

 महोदय  ने  झपना  विचार  भकट  किया  है,
 जैसा कि  अभी  यहा  कई  सदस्यों  ने  मी  संकेत
 किया,  कि  जो  जो  साधन  जिस  जगह  पर
 उपलब्ध  होते  हे,  प्रवत्न,  करना  चाहिये  इस
 डिपार्टमेंट  को  कि  उस  का  पूरा  उपयोग  हो
 ताकि  भवन  को  बनाने  में  किसी  प्रकार  की
 कठिनाई  a  हो।  में  कह  सकता  हूं  कि

 हिमाचल  &  प्रन्दर  बहुत  से  ऐसे  स्थान  हूं

 जहां  पर  सीमेंट  नहीं  पहुंच  सकता  है,  नोहा
 नहीं  पहुंच  सकता  है  जब  कि  भवन  बनाते
 कर  जो  काम  है  उस  के  अन्दर  ये  चीजें

 (Ai)  LSD—7,
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 समाविष्ट  होती हूं।  इसी  कारण  से  जो
 विस्डिंगे  सर  १६५२  में  पास  हुई  थी  वे  सन्‌
 १६४६  में  भी  नहीं  बन  पाई  ह।  मक्वों

 के  मुताबिक  सीमेन्ट  प्लौर  लोहा  वहा  नहीं
 है।  इसी  को  देखते  हुए  हमारे  मंत्री  महोदय
 ने  विचार  प्रकट  किया  कि  वहां  पर  लकड़ी
 और  पत्थर  से  भ्रच्छे  मकान  बन  सकते  हूं,
 जसे

 कि  पहले  भी  सेकड़ों  सालों  से  बने  हुए
 ei  वें  भ्रभी  तक  बड़े-बड़े मूचालों  से  भी
 नहीं  हिले।  झाज  कल  सीमेन्ट  की  कमी

 के  कारण  वहां  के  जो  जो  साधन  हूँ  वे  उन  भवनों
 के  निर्माण  के  लिये  उपयुक्त हो  सकते  हें  ।

 इसके  साथ  हो  साथ  उन्होंने  एक  भौर
 बडे  प्रहत्व  की  बात  कहीं  कि  हमारे  यहा
 सर्वेक्षण  बहुत  जरूरी  है।  सर्व के  पदचात्‌
 उस  के  मुताबिक  परीक्षण  झोर  कार्य  करने
 को  जरूरत  है।  यदि  योजनायें  बनती  चली
 जायें  शौर  उन  को  कार्यान्वित  न  किया  जाय
 तो  बह  सारी  की  सारी  योजना  फजूल  सी  हो
 जाती  है।  सरकार  ने  झाज  भ्रपने  देश  में
 बडी-बडी  योजनाएं  बनाई  हें,  उन  योजनाप्रों
 पर  पैसा  भी  काफी  खर्च  होता  है।  जब  में
 भारतीय  योजनाों  के  सम्बन्ध  मे  विचार
 करता  हू  तो  उन  के  भ्रन्दर  कोई  त्रूटि  नहीं
 रहती है।  लेकिन  इस  में  भी  कोई  शक  नहीं
 कि  कई  योजनाये  पड़ी  रह  जाती  हूं।  वे
 कर्यान्वित  नही  हो  पाती  है  ज्सि  का  परिणाम
 यह  होता  है  कि  हिन्दुस्तान  के  झन्दर  जो
 रुपया  खर्च  किया  जाता  है  उस  का  पूरा  उपयोग

 नहीं  होता  ।  जंसा कि  लोगों  ने  पी०  डब्ल्यू ०
 Bo  का  नाम  ले  कर  उस  को  प्लन्डरर,
 वन्दरर,  पण्लिक  वेस्ट  वर्गरह  बड़े-बड़े  नाम
 लेकर  बात  की,  ऐसे  बडें-बर्डे  शब्दों  का  प्रयोग
 करना  बडी  दयनीय  बात  है,  लेकिन  से  इस

 से  इन्कार नहीं  कर  सकता  कि  पी०  डब्ल्यू  ०  tte
 के  ऊपर  बहुत  महत्वपूर्ण  काम  है।  हस  इस
 बक्त  अपने  देश  को  बना  7  हैं।  बढ़ी-बड़ी
 योजनायें  बनाई  गई  हे।  चाहे  वे  किसी  तरह
 की  भी  हों  झगर  उनके  आन्दर
 सतर्कता  झीर  पूर्ण  ईमानदारी  नहीं  बरती  जाती
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 तो  जहां  देश  का  रुपया  नष्ट  होता  है  बहां  में  एक  बात  जरूर  कहूंगा  कि  जो  ऋण  उसके

 बहुत  सा  भौर  नय  मी  हो  जाता  है  |  जैसे  द्वारा  बांटा  जाता  है  उस  में  उस  कौ  मंशा

 कि  झमी  भाखरा  डेस  के  मुताल्लिक  बतलाया  के  विदद्ध  लोग  गरीब  जन  कर,  कई  प्रकार  की
 गया  कि  वहां  सीमेन्ट  के  बजाय  रेत  डाली  गई  ।  सिफारिश्षें  ला  कर  लोन  लेते  हैं  4  मुझे  याद

 जब  इस  की  बात  चल  रही  थी  तब  मेरे  दिमाग
 में  एक  ही  बात  भा  रही  थी  कि  जिस  आदमी
 ने  ऐसा  कुसूर  या  झन  किया  है  जिस  ने
 सीमेंट  के  डालने  मैं  कमी  की  है,  उस  भादमी
 के  खून  आर  हड्डियों  से उस  जगह  को  मरा
 जाता  चाहिये।  जो  इतना  बढ़ा  अनय
 करे,  उस  के  साथ  किसी  किस्म  की  दया  का
 भाव  नहीं  बरतना  चाहिये।  मेरे  दिल  में

 ऐसा  हूयाल  पैदा हो  रहा  था  लेकिन  जो  लोग

 यह  समझते  हूँ  कि  सभी  सरकारी  कर्मचारी
 ऐसा  करते  हुँ  होंगे  उन  को  देखना  चाहिये
 कि  हस  वक्‍त  सम्पूर्ण  देश  के  झन्दर  जो  हमारा
 नैतिक  स्तर  है  वह  बहुत  गिर  चुका  है।
 जंब  भी  मैरी  सरकारी  कर्मच।रियों  से  बात  होती
 है  तो  वे  कहते  हे  कि  हम  क्या  करें?  हुम
 एक  बात  करना  चाहते  हूं,  लेकिन  हमारा
 इल्म  यहां  इस्तेमाल  नहीं  होता,  यहा  तो  हमें
 शौर  ही  बातें  करती  होती  हूं।  जो  हमारा
 ज्ञान  है  उस  पर  काम  न  करके जो  धार्डर  ऊपर
 से  भाता  है  या  जैसा  कुछ  ऊपर  से  कहा  जाता

 है  उस  के  मुताबिक  हमें  करना  पढ़ता  है।

 6  hrs,

 कल  मिनिस्टर  साहेब  ने  एक  बात

 कही  थी  कि  ऐसा  क्यों  किया  जाता  है।  उन्होंने
 कहा  कि  लोगों  का  विचार  इस  ढंग  का  बन
 गया  है  1  छेकिन  उनके  विचार  का  सवाल

 यहां  नहीं  है  7  सवाल  तो  इस  विजञार  का  है
 कि  झाज  हां  किस  तरह  से  काम  हो  रहा
 है  |  मैं  निवेदत  करना  चाहता  हूं  कि  इस
 बक्स  जो  हमारी  मिनिस्ट्री  है  बहू  तो  ठीक
 इंग  से  काम  करने  में  बड़ी  सतर्कता  से  काम
 ले  रही  है  t  उसके  सामने  इस  वक्‍त  कई
 प्रकार  की  हाउसिंग  योजनायें  &  जितके  सिये

 बहू  ऋण  देती  है  ft  केकित  इस  सम्बन्ध  में

 है  कि  सन्‌  १६५६  में  हिमाचल  में  एक  पुराने
 मकान  के  लिये  एक  झादमी  ने  ६०००७  Fo

 कर्ज  लिया।  लेकिन  उससे  उस  पुराने  मकान
 का  कोई  फायदा  नहीं  पहुंचाया  |  उस  रुपये
 से  कोई  मकान  नहीं  ठीक  हुआ,  लेकिन  कुछ
 गरीब  लोगों  को  अपने  मकानों  के  लिये  रुपया
 नहीं  मिल  सका  i  we  तरह  से  बेईमानी  से,
 कई  तरह  की  बातें  बना  कर  कुछ  लोग  ऐसे
 झाते हैं  जो  कि  गरीबों  का  हिस्सा  खुद  हासिल
 करना  चाहते  है  धौर  गरीबों  की  डफली
 बजा  कर,  गरीबों  की  दुहाई  दे  कर,  खुद  सर-
 कारी  कर्मचारियों  से  मिल  कर  ऐसी  बातें
 करते  है  4  मिनिस्टर  महोदय  से  प्रार्थना
 करूंगा  कि  इस  किस्म  के  भेड़ियों  से  हमारे
 गरीब  लोगो  की  रक्षा  जरूर  होनी  चाहिये  |

 इसमें  कोई  शक  नहीं  कि  जो  रिपोट

 है  उसके  पढ़ने  से  मालूम  होता  है  कि  इस
 विभाग  ने  बड़े-बड़े  मकान  बनाये  हैं।  कुछ
 लोग  इस  बात  के  खिलाफ  हैं  कि  यहां  पर
 अच्छे भवन बनें भवन  बनें  लेकिन मैं इसके हक में मैं  इसके  हक  में
 हैँ  कि  हमारे  यहां  भ्रच्छे-पच्छे  भवत  क्‍यों  न
 बनें  ?  हमारे  देश  में  झाज  भवनों  की  जरूरत
 है  1  दिल्ली  ऐसी  जगह  है  जहां  सारी  दुनिया
 के  लोग  प्राते  है  !  मुझे  तो  इस  बात  का
 दुःख  है  कि  यहां  पर  झाज  भी  झोपड़ियां
 पड़ी  हुई  हैं  1  उनके  झन्दर  परिवर्तन  करने

 का  क्रान्तिकारी कदम  सरकार  क्यों  न  उठाय े|
 सरकार  नें  कुछ  भवन  बनाये  हैं,  कुछ  भवन

 धौर  बसाने  की  योजनायें हैं।  लेकितल एक
 बात  मैं  मंत्री  महोदय  से  जरूर  कहना  बहता
 हैं  कि  पुरानें  बहुत  से  नगर  छोटे-छोटे बने
 हुवे  थे,  स्वास्थ्य  की  दृष्टि  से  या  भौर  तरह
 से  ये  बड़े  भच्चे  हें  लेकित  वहां  पर  जो
 भंबन है  प्राज  उसकी  उपेक्षा कौ  जा  रही  है  |
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 मिसाल के  तौर  पर  शिमला  पंजाब  गवर्ममेंट
 की  राजधानी  et  cite  भारत  सरकार  की
 भी  राजधानी  थी  ।  वहां  पर  लाखों  करोड़ों
 शपयों  की  जायदाद  है,  सरकार  की  मी

 झौर  दूसरे  लोगों  के  मी  ।  छेकित इस  वक्‍त  यह
 मकान  खाली  पड़े  हुए  हैं,  कई  मकान  सूले
 बड़े रह  कर  गिर  रहे  हैं।  शिमले  में  जितनी भी
 जायदाद थी,  जितनी  वहां  पर  चहल  पहल
 थी,  वह  माज  सब  तमाप्त  हो  रही  है  में
 मंत्री  भहोदय  से  बह  प्रार्थना  करूंगा  कि  जहां
 करोड़ों  रुपयों  की  योजनायें  बन  रही  हैं  वहां
 वे  शिमले  की  तरफ  भी  ध्यान दें  i  जैसे  वहां  पर

 एक  समर  हिल  नाम  की  एक  जगह  है,  वहां पर
 शौर  भी  बड़ी  वडी  कोठियां  है,  वे  खराब हो
 रही  हैं।  मंत्री  महोदय  ते  अपनी  रिपोर्ट  में
 लिखा  है  कि  प्राज  यहां  बड़े  बड़े  श्रफसरों  को

 इतने  मकानों की  जरूरत  है  |  इस  में कोई  शक

 नहीं  है  कि  जो  मकान  वहां  पर  इस  वक्‍त  बने
 हुए  हैं  उन  का  इस्तेमाल हो  सकता  है  q  इसलिये
 4  प्रार्थना  करूंगा  कि  यहां  से  बड़े  बड़े  दफ्तर
 वहां  भेजे  जायें  ताकि  शिमला,  जो  कि  स्वास्थ्य  के

 लिहाज  से  एक  बड़ा  प्रच्छा  बना  बनाया  हुआ
 शहर  है  वह  उजड़  न  जाय  ।  मुझे  ऐसा  पता
 लगा  है,  पता  नहीं  उस  में  कोई  सत्यता  है  या
 नहीं,  कि  जब  कक्षी  बड़े  बडे  भ्रफसरों  को  वहां
 भेजने  की  कोई  योजना  भ्राती  है  मिनिस्टरों  के
 सामने,  तो  वे  भ्रफसर  ऐसी  ऐसी  खर्चीली
 योजनायें  उन  के  सामने  रख  देते  हैं  जिन  से
 सारा  मामला  खत्म  हो  जाता  है  I  इस  किस्म

 की  बातें  प्राज  कही  जाती  है  ।  मैं  समझता  हूं
 कि  हमारे  भफसर  लोग  ऐसे  नहीं  होंगे  क्योंकि

 झाखिर  वे  भी  तो  इस  देश  के  रहने  वाले  हैं

 और  इस  देश  का  भला  चाहते  हैं।  पे  इस  देश  की
 सम्पत्ति  को  बरबाद  होते  हुए  देख  कर  जरूर

 द्सी  होते  होंगे,  यदि  नहीं  होते  तो,  उन  को

 ,  होना  भाहिये  प्र्बं  तक  नहीं  हुए  तो  धागे  तो
 कम  से  कम  उन  को  दुखी  होना  चाहिये  ताकि

 जो  इस  तरह  की  सम्पत्ति  जगह  जगह  पर

 पड़ी  हुई  है  बह  इस  तरह  के  बरबाद  न  हो

 for  Grants  934

 8  निवेदन  किया  कि  सरकार  हारा

 हमारे  देश  में  इस  क्त  जितने  काम  अलाय
 जा  रहे  हैं  उनमें  बदकिस्मती  से  खर्च  ज्यादा

 होता  है,  उनमें  लाभ  नहीं  होता  भौर  हानि
 ही  प्रायः  होती  है

 यहां  पर  अछोक  होटल  का  संदन  में
 ज़िक्र  झया  t  कुछ  लोगों  में  तो  यह  कहां  कि

 वहां  पर  देखी  नृत्य  व  गाने  क्यों  नहीं  होते  ।
 अब  में  तो  समझता  हूं  कि  जो मछली  का  शिकार
 करने  जाता  है  बह  मछली  पकड़ने  के  कांटे  में
 स्ॉड  नहीं  लगाता  भौर  मछली  को  पकड़ने
 के  लिये  वह  काटे  में  गोदस  ही  लगाता  है  |
 ठीक  यही  बात  प्रणोक  होटल  के  बारे  में  है  t

 यह  विशाल  होटल  खासतौर  से  विदेशी  लोगों
 के  बास्ते  ही  है  भौर  तदनुसार  ही  उसका
 तमाम  साज  सामान  होना  चाहिये  q  हालांकि
 अशोक  होटल  में  काफ़ी  मुप्ताफ़र  ठहरते  हैं
 लेकिन  उससे  फ़ायदा  नहीं  हो  रहा  है।  पिछले
 सास  का  घाटा  क्षायद  ३७  लाख  रुपये  क ेलगभग
 था  जब  कि  इस  साल  का  धाटा  भ्रनुमानत.
 १५  लाख  है|  मैं  समझता  हूं  कि  यह  विधारणीय

 बात  है  क्योंकि  झगर  इसी  होटल  को  कोई  एक
 प्राइवेट  सेठ  चलाता  तो  वह  इस  होटल  से
 काफ़ी  मुताफा  कमा  लेता  छेकिन  सरकार
 जो  इसको  चला  रही  है  उसको  घाटा  क्यों

 हो  रहा  है,  यह  देखने  की  जरूरत  है  ।

 यह  ठीक  हैं  कि  जिस  वक्‍त  भी  कोई
 कंसने  झधबा  चत्रा  सरकार  द्वारा  चलाया
 जाता  है  तो  उसमें  यूनियंस  पहले  बन  जाती  हैं
 शौर  हड़तालों  झादि  के  झगड़े  होने  शुरू  हो
 जाते  हैं  प्रौर  जिसका  कि  परिणाम  यह  होता  है
 कि  वह  काम  सफलतापूर्वक  चल  नही  पाता  है
 मेरा  तो  इस  सम्बन्ध  में.  कहना  है  कि  सरकार
 को  इस  बारे  में  ज़रा  कड़ाई,  झायरन  हेंड
 और  सावधानी  से  काम  लेना  चाहिये  ताकि

 हां  पर  ठीक  से  काम  बचे  |  सरकार  को  ह
 देखना  चाहिये  कि  हां  परे  ने  सरकारी
 कर्मचारियों  को  तकलीफ  हो  भौर  न  मजदूरों
 को  तकलीफ  हो  ।  इसके  बाद  भी  झगर  वहां
 कोई  गड़बड़ी  जलाये  और  काम  में  खिष्त  पढ़े
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 पी  पदुम  देव]
 तो  सरकार  को  बिलकुल  भबराना  नहीं  चाहिये  /  यह  जो  सरकार  मे  इतने  उद्योभ  धंचे
 और  दुढ़ता  भौर  मुस्तैदी  से  स्थिति  को  काबू  चलाये  हुए  है  उनके  प्रन्वर  मजदूरों  के  काम  के
 में  लाकर  पुनः  काम  को  सुचारु  गति  से  शुरू
 करवाना  चाहिये  ।  ऐसे  मौकों  पर  सरकार  की
 जो  एक  ढीनेपन,  हैसिटेवन  भौर  कम्पन  की
 पालिसी  होती  है  उसे  देख  कर  मुझे  दुःख
 होता  है  भौर  इस  ढीलेपन  की  पालिसी  का
 नतीजा  यह  होता  है  कि  जिस  तरह  से  काम
 अलना  चाहिये  वह  नहीं  चलता  है  शौर  यही
 कारण  है  कि  सरकार  द्वारा  चलाये  गये  कामों
 में  सफलता  नहीं  मिलती  है  खर्च  भी  अधिक

 होता  है  भौर  लाभ  भी  नहीं  होता  उल्टे  हानि

 हो  जाया  करती  है
 wa  केन्द्र  और  प्रदेशों  में  जो  भवन

 निर्माण  या 'पी०  डब्लू०  to  के  काम'  चल

 रहे  हैं  उनकी  क्‍या  हालत  है  ?  अभी  हमारे
 मंत्री  महोदय  ने  कहा  कि  हमारी  ज़िम्मेवारी
 केवल  केन्द्र  की  हाउसिंग  स्कीम्स  के  लिये
 ही  है  |  नीति  तो  सारे  प्रदेशों  में  ही  उनकी
 चलती  है  !  खास  तौर  पर  जो  हमारे  सेंद्रली
 ऐडमिनिस्टई  एरियाज़  हैं  उनके  अन्दर  पहले
 तो  बजट  उसी  वक्‍त  स्वीकार  होता  है  और
 उस  स्वीकृति  के  बाद  फिर  योजनाएं  बनती

 है  और  फिर  वे  यहां  झाती  है  भौर  चूंकि
 तब  तक  सर्दी  शुरू  हो  जाती  है  इसलिए  जाडे
 में  उन  पर  कोई  काम  नहीं  हो  पाता  ।  मार्च  से

 पहले  स्कीमों  के  लिये  स्वीकृत  रुपया  खत्म

 होना  चाहिये  ध्ौर  उस  वक्‍त  जैसी  झापा  घापी
 के  साथ  रुपये  को  बूचर  किया  जाता  है,  रुपये
 को  बयदि  किया  जाता  है  वैसा  कहीं  नहीं
 होता  ।  इसलिए  मै  मंत्री  महोदय  से  प्रार्थवा
 कहूंगा  कि  ऐसी  जगहों  के  लिये  जो  भी  योजनायें
 व  स्कीम्स  बनें वे  इस  ढंग  से  बनें  ताकि  कम  से  कम
 अप्रैल,  मई  में  उनका  काम  शुरू  हो  जाय
 क्योंकि  तवम्बर  दिसम्बर  के  बाद  तो  पहाड़ों
 के  भ्म्दर  कोई  काम  हो  नहीं  सकता  t  we

 हिमाचल  प्रदेश  ौर  शिमने  के  बारे  में  मैं

 कह  सकता  हूं  कि  वहां  पर  जिस  वक्‍त  तक
 इपया  स्वीकृत  होता  है  सर्दी  शुरू  हो  जाती  है
 पौर  फिर  काम  नहीं  हो  पाता  ।

 घंटे,  भवन  औैर  उतके  वेतन  भर  बोनस  शभ्रादि
 की  तो  सरकार  उचित  व्यवस्था  करमे  की
 फ़िक्र  करती  हैँ  छेकिन  क्‍या  मंत्री  महोदय  का
 ध्यान  चैट,  ठेकेदार  झौर  तथाकथित  सीडर्स
 की  ओर  गया  है  जो  कि  प्रपने  स्वार्थ  क ेकारण

 मजदूरों  को  शौर  बकस  को  एक्सप्लायट
 करते  है  और  देश  के  उत्पादन  काते  में  रोडा
 भटकाते  है  ?  &  चाहूंगा  कि  मंत्री  महोदय
 ऐसे  लीडर्स  की  बेजा  हरकतों  पर  भी  कोई
 प्रतिबंध  लगाने  की  व्यवस्था  करें  ताकि  मजदूरों
 का  एग्रप्फाग्रेकत़  कंदर  को  क्षक्रे  »  क्

 हमारे  बेचारे  भनपढ  होते  है  भौर  वे  झासानी  से
 उनके  बरगलाने  में  आकर  हड़ताल  झादि  कर
 बैठते  है  भौर  झगड़ेवाजी  में  गोलियां  शौर
 लाठीचार्ज  उनके  ऊपर  होता  है  और  उनको

 बहुत  दुख  श्रौर  मुसीबतें  उठानी  पडती  है  ।
 मैं  जानता  चाहूंगा  कि  क्या  कभी  कोई  लीडर
 भी  लाठी  भ्रथवा  गोली  का  शिकार  बना  है  ?

 वे  तो  उनको  शाबाशी  देकर  भडका  देते  हैं
 शौर  आप  भलग  हट  जाते  है  भौर  लाठी  भौर
 गोली  का  छ्षिकार  वे  बेचारे  बनते  है  ।  मैं

 चाहूँगा  कि  जहां  मंत्री  महौदय  भौर  तमाम
 चीजों  का  प्रबन्ध  करें  वहां  इसके  लिये  भी
 कोई  ऐसा  प्रबन्ध  करें  ताकि  यह  स्वार्थी  लीडर्स
 लोग  उनको  भडका  अर  बहका  कर  गलत
 रास्ते  पर  न  ले  जा  सकें  ।

 झब  यह  जो  चौकसी  डिपार्टमेंट  बना  है
 उसके  लिये  मेरा  यह  कहना  है  कि  प्रगर  मंत्री
 महोदय  ने  कौटिल्य  भय  शास्त्र  पढ़ा  है  तो  वे
 जानते  होंगे  कि  चौकसी  के  ऊपर  भ्रगर  चौकसी
 रखते  हैं  तव  तो  ठीक  है  नहीं  तो  एक  दफ़े

 जब  कि  मैने यह  सुझाव  दिया  था  कि  एक  इस
 किस्म  का  डिपार्टमेंट  बनना  आहिये  तो

 मून  साहब ने  कहा था  कि  मैं  एक  पौर  करप्शन'
 का  डिपार्टमेंट  खड़ा  नहीं  करना  चाहता
 क्योंकि  करप्शन  को  देखने  के  लिये  कोई  एक
 ऊपर  घौर  डिपार्टमेंट  न  हो  जो  उनको  देखे
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 कि  झाया  हू  करप्शत  तो  नहीं  कर  रहे  हैं
 जब  तक  यह  करप्शत  के  जितने  भी  डिपार्टमेंट
 बनाये  जाये,  करप्शन  कभी  दूर  नहीं  हो  सकता
 झौर  जब  तक  करणान  दूर  नहीं  होगा  भारत
 में  भराहे  जितनी  भी  योजनाएं  हों,  कितने  ही
 बड़े  से  बड़े  काम  क्यों  न  हों,  लोग  तो  बुरी  चीज
 को  ही  देखेंगे  कि  साहब  यहां  त्रुटि  है  भौर  वे
 उस  भुूटि  को  ही  देखेंगे,  उससे  भागे  कोई  बात

 नहीं  देखेंगे  जिसका  कि  परिणाम  भ्रसस्तोष

 होगा  भौर  भ्रसन्‍्तोष  का  परिणाम  हमेशा  देश
 के  लिये  बढ़ा  लतरनाक  होता  है  ।

 इन  दाब्दों  के  साथ  मैं  मंत्री  महोदय  को
 जिस  सतकंता  के  साथ  उन्होने  कार्य  संचालन
 किया  है  उसके  लिए  बधाई  देता हूं  t

 Shri  हू.  c,  Reddy:  Mr.  Deputy-
 Speaker,  though  the  debate  on  the
 Demands  of  my  Ministry  has  not  been
 a  lengthy  one,  the  hon.  Members  who
 have  participated  in  the  debate  have
 made  quite  a  number  of  observations
 and  it  would  not  be  possible  for  me
 in  the  short  time  at  my  disposal  to
 deal  with  all  of  them.  At  the  out-
 set,  I  would  lke  to  acknowledge
 with  gratitude  the  observations  made
 by  some  hon.  Members  that  this
 Ministry  has  been  quite  sincere  and
 earest  in  improving  the  adminis-
 tratron  of  the  various  departments  ain
 its  charge.  Whatever  the  defects  may
 be,  that  might  have  been  noticed  and
 given  expression  to  by  some  hon.
 Members,  I  am  glad  to  find  by  and
 large  they  have  given  a  good  chit  so
 far  as  our  efforts  are  concerned
 That  is  an  acknowledgement  on  the
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 such  remarks,  we  shall  see  in  what
 ways  we  can  improve  the  administra-
 tion.  Having  said  that  I  would  now
 like  to  deal  with  some  of  the  major
 points  that  had  been  raised  in  the
 course  of  the  debate.

 So  far  as  the  housing  policy  and
 programme  of  the  Ministry  are  con-
 .esned,  my  task  has  bean  made  easier
 vy  the  speech  that  my  hon,  colleague,
 Shr:  Anil  K,  Chanda,  made  7  the
 .ourse  of  the  debate  He  has  refer-
 red  to  most  of  the  major  points  in
 .¢spect  of  the  formulation  and  the  ad-
 munustration  of  the  housing  schemes
 thet  this  Mbrisiry  ha.  brcught  into
 existence.  At  this  moment,  I  want
 to  clear  one  misconception.  There
 -tems  to  be  an  assumption  on  the
 part  of  some  Members
 thig  House  that  this  Munistry
 in  charge  of  all  the  housing
 tieg  in  the  country.  It  2s  not  so.
 housing  problem  2s  a  stupendous
 and  the  number  of  houses
 have  to  come  in  the  country  ग्
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 थ First  and  the  Second  Plang  have
 in  relation  to  housing.  It  was
 pointed  out  in  their  reports  that  dur-
 ing  the  Furst  Five  Year  Plan  about
 as  milhon  houses  had  to  be  bullt  not
 only  under  the  schemes  of  the  Min-
 istry  of  Works,  Housing  and  Supply
 but  by  also  various  other  agencies
 including  the  local  bodies  and  other
 Minustries  of  the  Government  of  India
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 I  for  one  feel  that  the  rate  of
 expenditure  in  these  various  housing
 achemes  has  been  rising  from  year  to
 year,  If  we  compare  the  figures  of
 9§7-38  and  ‘1958-59,  we  will  find  that

 that  during  the  next  two  years  of  the
 Second  Five  Year  Plan  the  rate  of
 expenditure  will  be  fairly  appreciable
 and  it  is  hoped  that  it  would  be  pos-
 sible  to  fully  utilise  the  reappraised
 plan  allotment  of  Rs.  84  crores  for  all
 these  housing  schemes.

 I  would  like  to  make  only  one  or
 two  powts  regarding  housing,  and
 they  are  important  ones.  One  hon.
 Member  pointed  out  that  we  have  to
 tap  financing  institutions  in  order  to
 make  better  improvement  with  regard
 to  house  building  activity  in  the
 country.  I  entirely  agree.  In  the
 Second  Five  Year  Plan  also,  the  Plan-
 ning  Commission  have  brought  this
 out  very  forcibly.  So,  institutional
 finance  is  a  matter  to  which  we  have
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 headway  in  regard  to  housing.  It  is
 because  of  this  awareness  that  my
 Ministry  during  the  present  year
 has  formulated  two  new  schemes,  as
 the  House  is  aware.

 -We  asked  the  Life  Insurance  Cor-
 poration  and  the  Life  Insurance  Cor-
 poration  has  agreed  to  make  available
 to  the  various  State  Government,  Re,  3
 crores  per  year  for  the  middle  income
 group  housing  schenie  and  Rs.  i  crore
 per  year  for  rental  housing  for  Gov-
 ernment  employees  in  the  various
 States.  That  is  to  say,  it  comes  to
 Rs.  4  crorey  per  year,  and  for  the  time
 beng  they  have  accepted  the  respon-
 sibility  for  a  period  of  three  years.
 As  has  already  been  referred  to  by
 my  colleague,  it  is  for  the  three  years
 1958-59,  1959-60,  and  1960-61,  I  am
 glad  to  report  to  the  House  that  the
 Life  Insurance  Corporation  agreed  to
 this  course  which  we  had  suggested
 to  them  as  late  as  January,  1959,  that

 s  to  say,  about  two  months  ago.  We
 gave  only  two  months  to  spend  this
 amount;  that  is,  before  the  end  of  Sist
 March,  1958,  the  States  had  to  lift
 these  amounts.  We  have  had  hardly
 two  months  before  us.  But  I  am  glad
 to  report  to  the  House  that  we  have
 been  able  to  contact  all  the  State
 Governments  in  this  period  of  time
 and  we  have  been  able  to  tell  them
 how  much  money  they  could  lift.  We
 have  contacted  the  Life  Insurance
 Corporation  and  we  have  also  approa-
 ched  Finance  and  satisfied  some  for-
 malities  about  this  expenditure.  Today
 we  got  a  message  from  the  Life
 Insurance  Corporetion  that  almost  the
 entire  amount,  namely,  Rs.  4  crores
 for  ‘1958-59,  has  already  been  lifted
 by  all  the  States  for  processing  these
 two  schemes.  It  is  true  that  they  can
 utilise  this  money  during  the  next  year
 only.  But  the  actual  amount  made
 available  to  us  for  1958-59  was  made
 available  to  us  within  two  months:
 that  is,  only  two  months  were  given.
 But  we  have  been  able  to  utilise  this
 allotment  almost  in  full

 Shri  Prabhat  Kar:  What  sbout  the
 State  of  West  Bengalt
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 Shri  E,  a  Reddy:  ‘They  have  lifted
 it.  We  have  received  intimation  from

 It-is  hoped  that  during  the  next  two
 years  this  amount  will  be  available—
 not  only  this  amount  but  a  larger
 amount—for  this  purpose  from
 Life  Insurance  Corporation.  In
 connection,  I  would  like  to  say  that  it
 ७  DA  orby  She  Like  Snvorance  Corpo-
 ration  that  can  provide  funds  for
 housing  activities.  -  .  .

 Shri  Tangamani  (Madura):  Emplo-
 yees  Provident  Fund.

 Shri  K.  C.  Reddy:  I  am  convinced
 that  we  can  make  a  big  dent  in  the
 programme  only  if  the  States  and  the
 Central  Government  and  the  local
 bodies  and  the  building  agencies  in
 the  country  are  enabled  to  raise
 debentures  and  loans  on  a  large  scale
 for  this  purpose  of  building  activity
 I  do  not

 see  why
 there  should  be  any

 difficulty  about  this  matter  which
 should  receive  our  very  earnest  atten-
 tion.  Only  the  debentures  and  loans
 for  the  various  agencies  that  have  to
 be  raisec  will  heve  to  be  guaranteed
 suitably  either  by  the  Central  Gov-
 ernment  or  by  the  State  Governments
 Either  by  a  percentage  or  whatever  it
 might  be,  the  State  and  Central  Gov-
 ernment  should  guarantee  the  deben-
 tures.  If  on  such  gusrantee,  these
 agencies  go  to  the  market  and  rnise
 large  amount  of  loans,  then  a  large
 sum  of  money  can  be  ploughed  into
 the  house-building  activity.  That  is
 a  very  important  matter  that  we  have
 get  to  pursue  in  the  years  ahead  of  us

 Another  bottleneck  that  is  prevent-
 ing  house-building  activity  on  «a  much

 APR,  4  198
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 Five  Year  Plan.  Rs.  4  crores  would
 actually  be  spent  for  this  purpose  of
 acquisition  of  land,  making  suitable
 plots  available  on  a  no-profit-no-less
 pasis  for  building  purposes

 Shri  Tangamani:  How  much  money
 js  available  from  the  Employees’
 frovident  Fund?

 Shri  K.  C.  Reddy:  So  far  as  co-
 operative  societies  are  concerned,  he
 38  aware  that  we  have  increased  the
 joan  part  from  50  to  65  per  cent  and
 the  subsidy  is  25  per  cent.  That
 makes  up  90  per  cent,  It  is  the  balance
 of  0  per  cent  that  the  employers
 nave  found  it  difficult  to  find.  We
 pave  taken  a  decision  that  this  0  per
 cent  will  be  drawn  from  the  emplo-
 yees'  provident  fund.  Orders  are
 gbout  to  issue  in  this  matter  and  I
 pope  that  the  employees’  co-operative
 gocieties  will  show  better  results
 jn  the  matter  of  house-building.

 So  far  as  house-building  is  concern-
 ga,  we  are  giving  very  serious  and
 earnest  attention  to  specifications,  use
 pf  materials,  designs  and  matters  of
 shat  kind.  The  use  of  indigenous  and
 jess  costly  materials  would  bring *
 fown  the  cost  of  residential  houses
 and  Government  offices.  The  National

 constant  attemtion  to  these  various
 problems.  Various  seminars  are  held
 gna  various  brochures  have  been  pub-

 gerious  matters  and  as  a  result  of  the
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 activities  of  this  organisation,  it  uw
 hoped  that  the  technical  knowledge
 that  is  metessary  m  the  matter  of
 house-building  will  be  available  in
 abundance  to  the  builders

 I  would  like  to  refer  to  the  criti-
 cums  made  in  respect  of  the  CPWD
 Criticisms  this  year  has  been  more
 or  less  on  the  same  pattern  as  in  a
 number  of  previous  years  But  this
 year  I  must  confess  I  was  somewhat
 distressed  by  some  very  sweeping
 statements  some  hon  Members  were
 pleased  to  make  The  Member  who
 led  the  debate—I  am  afraid  he  is  not
 here  at  the  moment—Mr  Mohan
 Swarup,  made  a  breath-taking  state
 ment  that  there  is  corruption  from  top
 to  bottom,  from  the  overseer  to  the
 Chief  Engineer  I  do  nct  know  if  sucr
 sweepng  and  highl,  exaggerated
 statements  will  do  anyone  any  good
 or  whether  it  will  serve  the  purpose
 the  Member  himself  has  m  view,  vtz
 preventing  corruption  and  make  the
 departments  more  clean  than  it  is  to-
 day  He  gave  no  instances  To  make
 sweeping  statements  like  that,  apart
 from  fact  7  hardly  fair  to  the  hund-
 teds  and  thousands  of  officers  who
 ure  serving  in  the  department

 Shri  A,  M.  Tariq.  There  is  no  cor-
 luption!

 Shri  हैं,  C,  Reddy:  That  is  no  one's
 case,  not  even  the  Government's
 case

 Mr.  Deputy-Speaker;  He  has  given
 the  other  extreme

 Shri  हू,  C,  Reddy:  If  the  hon  Mem-
 ber  says  that  there  is  no  corruption
 at  all  I  am  prepared  even  to  disagree
 with  him  It  is  an  acknowledged  fact,
 both  on  behalf  of  the  Government
 and  also  on  behalf  of  the  Parliament,
 that  there  is  cor:uplion  m  several  de-
 partments  of  the  Government  of
 India  No  one  hides  it.  is  a  known
 fact  If  m  the  CPWD  more  corruption
 is  noticed

 Shri  Surendranath  Dwivedy  (Ken-
 drapara)  It  is  a  department  to  plun-
 der  without  danger

 .  Demands  CHAITRA  i,  88]  (SAKA)  tor  Grants  grb

 Shri  K.  C.  Reddy:  I  do  not  know
 if  the  various  officers  in  the  Govern
 ment  of  India  who  have  come  to  dan-
 ger,  who  have  been  punished,  who
 have  been  dismissed,  suspended,
 warned  or  censured  will  agree  with
 the  hon.  Member  that  there  is  no
 danger  in  the  department  when  they
 begin  to  plunder  and  take  bribes  .  1
 am  not  prepared  to  admut  it

 As  I  was  saying,  it  is  no  one’s  cage
 that  there  8  no  corruption  It  so  hap-
 pers  that  in  the  CPWD  there  are  more
 opportunities  for  corruption,  more
 temptations  for  corruption  than  per-
 haps  ome  other  non-spending  de-
 partments  In  the  spending  depart-
 ments  there  3s  scope  for  corruptyon
 Ultimately  it  23  a  question  of  national
 tharacter  Let  us  not  be  blind  to
 that  supreme  factor  Whatever  agen-
 eles  that  you  might  evolve,  whatever
 ehecks  and  counter-checks  thet  you
 might  devise,  however  vigilant  you
 might  be,  in  whichever  sphere  of  na-
 tional  activity  you  may  be  engaged
 m,  either  official  or  non-official,  unless
 the  national  character  rises,  and  rises
 effectively,  we  cannot  plug  al]  these
 loopholes  and  prevent  corruption  a)-
 together  from  the  body  politic

 Dr.  M.  है.  Aney:  What  is  the
 remedy  for  it?

 Shri  K.  C.  Reddy:  Leaders  like
 you  and  others  have  to  continuously
 educate  the  public  It  requires  can-
 siderable  national  effort  from  the
 primary  stage,  at  all  levels  So,  I
 just  said  in  passing  that  this  is  a
 factor  which  should  ot  escape  our
 notice

 Shri  M.  8.  Aney.  Provision  of  a
 place  of  worship  in  every  house  as
 suggested  by  me,  is  a  remedy  »

 Shri  EK.  C,  Reddy:  Coming™“e  our
 present  day  realities,  so  far  as  the
 CPWD  i  concerned,  as  the  House  is
 aware,  we  have  taken  various  steps
 from  time  to  tyme  during  the  last  few
 years  to  locate  corruption,  to  equire
 into  the  cases  of  corruption  and  to
 punish  those  "who  have  been  found
 guilty  We  have  got  an  elaborate



 gl4a7  Demands

 [Shri  K.  0.  Reddy}

 ment  of  India.
 aware,  recently  legislation  was  resort-
 ed  to  in  respect  of  matters  dealing
 with  corruption  and  certain  additional
 powers  were  taken  by  the  Govern-
 ment  in  order  to  deal  more  effective-
 ly  with  this  vice  in  the  governmental
 politics.

 So  far  as  CPWD  is  concerned,  we
 have  got  a  sepurate  vigilance  unit  In
 our  own  Minist:y.  Because  we  have
 got  to  do  with  a  number  of  spending

 ts,  we  have  considered  it
 desirable  to  have  a  separate  unit  in
 our  Ministry,  and  this  unit  is  conti-
 nuously  and  constantly  attending  to
 this  very  primary  and  important  task
 of  receiving  complaints,  examining
 complaints,  processing  them  and  so  on
 and  so  forth.  It  might  be  a  matter
 of  some  interest  for  the  hon.  Mem-
 bers  to  know  that  during  1958-59  as
 many  as  900  cases  of  complaints  have

 Membé#,  who  said  that  it  is  always
 possible  to  plunder  and  not  be  caught.

 It  niay  be

 partment.  It  functions,
 colleague  said  under  the
 directly  and  during  the  time  that  this
 Cell  has  been  in  existence  it  has  done
 exceedingly  good  work,

 Shri  Raghubir  Sahai
 Were  any  prosecutions  also  sanction-
 ed  during  that  period?

 Shri  K.  C.  Reddy:  Yes,  I  would  not
 go  into  the  figures  of  the  previous
 years  but  during  the  year  1958-59,
 the  Chief  Technica]  Exeminer’s  Cell
 examined  265  bills.  scrutinised  237
 contracts,  checked  I58  muster  rolls,
 site  checked  442  works  and  assisted
 the  AGCR  in  the  examination  of
 5,753  bills.  In  addition  to  technical
 audit  of  CPWD  works  the  CTE's  Cell
 has  undertaken  during  the  one  and  a
 half  years  of  its  existence  investiga-
 tion  of  27  cases  on  behalf  of  the  Spe-
 cial  Police  Establishment  relating  to

 ties,  Suitable  action  has  also  been
 taken  in  appropriate  ‘cases  against  the
 contractors  for  sub-standard  work.

 What  I  would  like  to  point  out  is
 as  a  result  of  the  activity  Of  the
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 During  the  last  one  or  two  years

 that  the  Central  Public  Works  De-
 partment  as  such  has  completely  co-
 operated  with  the  functioning  of  the
 CTE's  Cell.  Though  the  CTE’s  Orga-
 nisation  finds  faults  with  the  officers
 of  the  Public  Works  Department,  the

 Bridge  and  then  flooding  of
 Bhavan  and  so  on  and  so  forth.  What
 I  would  like  to  say  is  that  a  committee,

 in  June  a  result  of  the  excessive
 rains  on  July  20-21,  has  conclusively
 established  that  all  the  flooding  that
 took  place  because  of  those  excessive
 rains  was  because  of  the  heavy  rain-
 fall—an  all  time  record  which  occurred
 on  that  day;  0°5  inches  of  rain  in  24
 hours  and  out  of  that  2°8  inches  rain
 in  ong  hour,  concentrated  rainfall
 and  it  preceded  by  showers

 for-Grante  gIg0

 the  earth  having  been  soaked  com-
 pletely.  That  has  been  found  to  be
 the  chief  reason  for  the  flooding  of
 some  Of  these  and  also
 under  the  Minto  Bridge.  It  was  not
 because  of  any  faulty  designing  or
 anything  of  that  kind.  The  Udyog
 Bhavan  was  not  flooded,  but  the
 Krishi  Bhavan  was  flooded.  In  the
 case  Of  the  Krishi  Bhavan,  we  thought
 that  it  would  be  desirable  to  provide
 a  bagement  also  and  to  make  use  of
 that  space  for  some  good  purpose;  if
 it  was  only  the  water  round  about
 the  Krishi  Bhavan  that  had  to  be
 drained  away,  then  arrangements
 made  for  the  Krishi  Bhavan  were
 quite  satisfactory;  but  all  the  water
 from  the  round  about  roads  and  from
 the  yqund  shot  aren,  hecause  of  the
 excessive  rains  and  ‘because  of  the
 fact  that  the  drainage  system  of
 Delhj  was  not  designed  to  take  that
 amount  of  rainfall,  flowed  into  the
 basernent  of  the  building,  and  that
 explsins  the  flooding  of  the  basement.
 The  flooding  under  the  Minto  Bridge
 was  @lso  due  to  the  same  reason.

 Reference  was  made  to  the  bridge
 on  the  Jangpura  Road.  There,  the  ac-
 tual  damage  was  only  very  slight.  It
 is  estimated  that  about  Rs.  5000  worth
 of  work  had  to  be  done  in  order
 set  right  the  whole  matter.
 fect  that  was  noticed  there  was  in

 shri  S.  M.  Banerjee  (Kanpur):
 ‘What  action  has  been  taken?

 Shri  T.  B.  Vittal  Rao:  What  is  the
 nature  of  the  action?

 Shel  2.  C.  Reddy:  In  this  connec-
 tion,  I  would  like  to  mention  that  the
 system  or  the  agency  through  which



 to  labour  co-operative  societies.  I  have
 explained  on  previoug  occasions  why
 it  ig  not  possible  or  even  desirable  to
 do  away  with  the  contractor  system
 altogether,  because  of  obvious  diffi-
 culties,  practical  difficulties  and  some
 other  difficulties.  I  would  not  like  to
 go  into  all  those  aspects  of  the  case
 now  over  again  on  this  occasion.  But

 thought  to  this  problem  and  have  re-
 cently  decided  to  award  contracts  to
 labour  co-operative  societies  without
 calling  for  tenders  for  estimates  cost-
 ing  up  to  Rs.  10,000,  to  being  with,
 and  if  our  experience  in  that  regard
 is  happy,  and  we  are  encouraged  to
 raise  the  limit,  we  shall  do  so.

 Secondly,  we  have  also  decided  to
 bring  into  existence  a  construction
 building  corporation  sponsored  by
 Government  and  largely  financed  by
 Government.  It  is  not  as  if  this  con-
 struction  building  corporation  which
 we  have  in  view  will  take  up  the  con-
 struction  of  all  buildings  in  the  whole
 of  the  country  or  in  Delhi  even,  and
 it  will  take  up  all  the  maintenance
 and  repair  works.  The  objective  is
 not  that.  We  want  to  bring  into
 existence  the  construction  building
 corporation  to  take  up  certain  works,
 to  begin  with.  They  will  also  be  a
 sort  of  a  parallel  organisation,  sup-
 plementing  the  work  that  will  be  done
 by  the  constractors.  We  have  not
 yet  worked  out  the  details  of  this  pro-
 posal,  but  I  hope  that  after  the  details
 are  worked  out,  and  this  construc-
 tion  building  corporation  comes  into
 existence,  it  will  make  a  ‘valuable
 contribution  in  the  sphere  of  build-
 ing  activity.

 place,  it  is  quite  conceivable  that
 some  malpractices  hke  that  will  come

 The  next  point  that  ४  would  like  to
 yake  up  is  accommodation.  Several
 Members  have  referred  to  the  paucity
 gf  accommodation,  particularly  in
 pelhi,  for  Government  officers  and
 others  Reference  has  also  been  made
 yo  the  putting  up  of  multi-storeyed
 puildings  in  Delhi.  Taking  the  latter
 point  first  I  would  like  to  say  briefly
 shat  the  accommodation  position  so  far
 g8  Government  offices  are  concerned
 j8  very  acute  in  Delhi.  There  is  a
 feeling  in  the  minds  of  some  hon.
 Members  that  money  is  being  wasted
 gm  the  construction  of  multi-storeyed
 puildings  and  other  big  size  buildings
 an  Delhi  but  the  actual  position  is  that
 ge  demand  is  for  about  43  lakh
 gduare  feet  of  accommodation  in
 Yelhi  while  we  have  got  only  about
 j0.7  or  lakh  sq.  ft.  permanent
 gccommodation  in  Delhi  in  these
 permanent  buildings.  About  lakh
 ga  ft,  accommodation  is  provided  by

 wartime  hutments  which  have
 gutlived  their  existence,  and  during
 qhe  next  four  or  five  years  all  of  them
 will  have  to  be  demolished,  and  some
 other  accommodation  will  have  to  be
 yade  available  for  the  offices  which
 gre  now  located  in  these  है... ...]. श
 About  5  lakh  sq.  ft.  "ls  provided  by  the

 cely  houses  and  other  such  accom-
 ynodation.  Five  lakh  sq.  ft.  is  still  in
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 So,  I  would  hike  to  ask  the

 various  Government  offices  in  Delh:  on
 a  satisfactory  basis  *

 .
 In  fact,  my  experience  has  been

 stinted  of  accommodation,  I  am  not

 It  was  mentioned  by  some  hon
 Member’  why  do  you  waste  monev
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 modation’?  The  problem  cannot  be  put
 that  way,  I  submit

 A  reference  was  made  to  the  putting
 up  of  a  multi-storeyed  building  on  the
 site  of  No  I,  Queen  Victoria  Road,
 the  present  building  bemg
 I  would  not  lke  to  deal  with  that
 matter  im  detail,  but  I  would  hke  to
 say  thet  most  of  the  development  of
 Delhi,  where  to  put  up  what  buildings,
 whére  thig  accommodation  should  be
 provided,  where  residential  accom-
 modation  should  be  provided,  all  this
 is  being  considered  by  an  expert  body,
 the  town-planning  organuation  That
 organisation  has  gone  into  this  ques-
 tion  of  what  may  be  called  the  secre-
 tariat  complex  They  have  given  their
 deep  thought  to  this  problem,  and  they
 have  recommended  that  mult-
 storeyed  buildings  should  be  provided
 in  such  and  such  areas,  ‘and  they
 have  approved  a  proposal  of  piMting
 up  a  multi-storeyed  building  on  the
 site  where  now  No  I,  Queen  Victoria
 Road  stands  There  is  plenty  of  land
 there,  and  they  have  considered  the
 matter  and  given  their  verdict  that  it
 ig  the  best  site  where  one  can  put  up
 @  multi-storeyed  building  which  will
 yield  us  about  three  lakh  sq  ft  of
 accommodation  It  is  under  those  cir
 cumstances  that  that  proposel  has
 been  finanlised,  and  the  building  work
 will  have  to  start  as  early  as  possible

 There  were  also  proposals  to  put  up
 certain  other  multi-storeyed  buildings,
 but  I  do  not  want  to  anticipate  the
 decimons  of  the  Government,  and  I
 would  lke  merely  to  say  that  they
 are  only  proposals

 So  far  ag  residential  accommodation
 is  concerned,  I  would  like  to  say  that
 at  the  beginning  of  the  First  Plan
 there  were  only  about  2  to  42  thou-
 sand  units  of  Government  accommo-
 dation  for  Government  servants
 Today  the  residential  accommodation
 available  is  27,000—28,000  units
 About  6,000  or  7,000  units  are  under
 construction  6,000  ह अ  7,000  addition-
 al  units  have  been  sanctioned.  So
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 [Shri  हू,  com  Reddy]

 all  the  government  servants  in  Delhi.

 शो  चिमूति  मिन  (बगहा)  :  सेवाप्राम
 में  जहां  पर  गांधी  जी  रहा  करते  थे  भौर  जिस
 रुस  ५.) ड  करे  थे,  उस  रुझा  था  एएशर
 क्यों  नहीं  किया  जाता  है  झौर  उस  तरह  की
 बिल्डिग्स  क्यों  नहीं  बनाई  जाती  हैं  ?

 Shri  K.  CQ  Reddy:  A  little  while
 ago,  my  hon.  friend;  Dr.  M.  8,  Aney,
 was  asking:  is  there  accommodation
 for  proper  worship  in  those  tene-
 ments?  Now  the  proposition  is  put
 forward—why  don't  you  build  huts
 like  the  one  in  which  Gandhiji  was
 living?  I  do  not  want  to  say  anything
 more  about  it.  द

 I  wag  referring  to  the  overall  posi-
 tion  of  residential  accommodation
 We  have  to  continue  the  building  pro-
 gramme  there  also.  But  I  would  like.
 in  this  connection,  to  point  out  that
 nowhere  in  the  world,  excepting  in
 one  or  two  places,  has  the  Govern-
 tment  taken  upon  itself  the  responsi-
 bility  of  providing  accommodation  for
 all  its  employees.  It  is  something
 tmique  in  Delhi.  May  be  that  it  has
 been  accepted  in  '  Washington  and
 perhaps  in  Canberra.  But  in  no  other
 place,  not  even  in  cities  like  London
 or  New  York  or  even  in  our  own
 capital  cities  in  the  various  States,  has

 So  having  accepted  more  or  less
 that  responsibility  so  far  as  Delhi  is

 An  Hon.  Member;  What  about  im-
 plementation?

 Shri  K.  C.  Reddy:  In  fact,  the
 building  activities  that  have  gone  on
 in  Delhi  during  the  last  few  years
 have  been  something  phenomenal
 So  far  as  slum  clearance  schemes  are
 concerned,  so  far  as  the  private  sector
 is  concerned  and  so  far  as  other
 government  departments  are  con-
 cerned,  I  would  like  to  tell  the  House
 that  during  the  last  few  years,  about
 60,000—45,000  new  houses  have  come
 up  breathe  tha  salltia,  डी  toasn
 various  governmental  departments,
 and  ahout  20,000  more  are  in  the
 offing,  making  a  total  of  nearly  80,000
 houses  for  various  purposes,  includ-
 ing  the  fouses  that  have  been  put
 up  by  the  Ministry  of  Rehabilitation,

 Certain  other  complaints  were
 made,  about  enquiry  offices  not  func-
 tioning  efficiently  and  so  on  and  so
 forth,  We  are  doing  everything
 possible  in  order  to  improve  the  tone
 of  the  working  of  these  enquiry
 offices.  We  make  surprise  inspections
 and  we  ask  the  people  who  are
 working  there  to  be  very  polite  and
 very  courteous  and  to  lose  no  time
 in  ‘attending  to  the  various  re-
 quests  made  from  time  to  time.
 If  there  are  any  lapses  either  in  the
 enquiry  offices  located  in  the  areas
 where  MPs  live  or  elsewhere,  we  shall
 certainly  go  into  that  matter  thordugh.
 ly  and’  see  that  efficient  and  satisfac
 tory  service  is  given  at  these  enquiry
 offices.

 Shri  है.  N.  Pandey  (Hata):  In  these
 days,  workers’  housing  co-operatives
 @re  very  necessary.  They  are  not
 coming  up  in  large  numbers  simply
 because  of  the  fact  that  registration
 is  delayed.  Will  the  Minister  kindly
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 Shri  KE.  C.  Reddy:  We'  will  look  into

 charged  (Interuption).

 Regarding  D.G.5.  &  D  one  or  t
 remarks  were  made  to  which  I  would
 like  to  reply  briefly.  I  think  Shri
 Prabhat  Kar  said  that  the  procedure
 we  are  adopting  in  the  matter  of  dis-
 posals  has  resulted  in  loss  to  Govern-
 ment.  I  would  only  like  to  say  this
 that  we  dispose  of  these  articles  after

 3

 CHAITRA,  i,  88]  (SAKA)  for  Grants  grs8

 the  various  depots  at  which  auctions
 take  place  and  to  the  distances  where
 these  articles  are,  perhaps,  sold  in  the
 bazar

 Regardmg  the  supply  of  khadi,  I
 would  like  to  say  that  it  is  not  80
 much  the  disinclination  on  the  part  of
 Government  to  buy  more  and  more
 khadi  and  encourage  it  but  it  is  the
 absence  of  khadi  of  the  requisite
 specifications  which  we  have  pres-
 eribed.  It  is  the  lack  of  supply
 of  khadi  of  the  requisite  speci-
 fications  that  has  been  the  limiting
 factor.  In  fact,  the  purchase  of  khadi
 has  been  going  up  gradually;  and,  if
 the  Khadi  and  Village  Industries
 Association  can  produce  khadi  accor-
 ding  to  our  specifications—which  they
 have  undertaken  to  do—there  can  he
 absolutely  no  difficulty  in  increasing
 the  purchases  of  khadi  in  future
 years.

 Something  has  been  said  about  the
 Ashoka  Hotel  I  would  like  to  say
 briefly  that  this  Hotel  is  going  fairly
 well.  It  is  progressing  satisfactorily.
 In  the  first  vear  of  its  operation,  the
 overall  lows  was  about  Rs,  37  lakhs,
 no  doubt.  But  that  was  after  provi-
 ding  for  depreciation,  for  development
 rebate  and  after  paying  5  per  cent
 interest  on  the  Government  Joan  that
 has  been  advanced.  But,  if  we  went
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 [Shri  Anil  K.  Chanda]
 I  would  again  remind  the  Hous+

 that  a  hotel  of  this  kind  and  size—I
 am  given  to  understand,  and  I  am
 prepared  to  correct  myself  if  any  hon.
 Member  gives  me  information  to  the
 contrary,  that  nowhere  in  the  world
 has  such  a  hotel  of  this  kind  and
 size—begun  to  pay  within  a  period  of
 4  or  5  years  of  starting.  It  has  beer:
 the  experience  of  the  big  hotels’  in
 our  country  also  (Interruption).  It
 is  a  matter,  by  and  large,  for  congra-
 tulation  that  in  the  third  year  of  the
 working  of  the  hotel  cf  this  kind  we
 will  be  in  a  position  to  break  even
 and  be  looking  forward  to  profits.

 7  hrs.
 Several  points  have  been  made

 about  leakages  and  atout  mismanage-
 ment  and  lack  of  facilities  for  workers
 etc.  No  specific  instance  has  been
 given  and  so  it  is  very  difficult  to
 rebut  the  argument  of  that  kind.
 What  all  I  can  say  is  that  the  manage-
 ment  of  the  hotel  is  doing  everything
 possible  to  tighten  up  matters  and
 improve  the  administration  and  pre.
 vent  leakages  and  also  to  have  an  all
 round  improvement  in  the  administra-
 tion  of  the  hotel.  If  there  are  any
 specific  instances  which  come  to  the
 notice  of  the  hon.  Mezabers  and  ४
 they  are  kind  enough  to  bring  them
 to  our  notice,  we  shali  certainly  look
 into  them  and  see  what  remedial
 action  could  be  taken.

 There  has  been  reference  to  the
 staff  and  there  is  a  feeling  that  ithe
 staff  is  on  the  high  side  and  it  was
 said  that  there  was  some  scope  for
 retrenchment.  This  matter  is  already
 engaging  the  attention  of  the  manage-
 ment  and  I  hope  it  will  be  possible
 for  them  to  reduce  the  staff  to  the
 requisite  size  as  early  as  possible.  A
 point  was  also  made  about  introducing
 more  and  more  Indian  type  of  enter-
 tainments,  dances,  music  and  so  on
 and  not  to  go  on  regaling  the  people
 staying  there  with  foreign  dan  and
 so  on.  It  is  a  very  welcome  sugges-
 tion  and  a  beginning  has  been  made
 and  I  hope  it  will  be  possible’  te
 resort  to  it  in  greater  cegrees  in  the
 future.

 APRIL  I,  959  for  Grants  9760
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 One  or  two  hon.  Members  have  said
 that  the  work  turned  out  by  the
 printing  press  is  very  unsatisfactory.
 A  particular  reference  has  been  made

 .
 to  the  printing  of  the  administration
 reports  and  certain  other  literature
 distributed  to  hon.  Members.
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 may
 say  that  by  and  large  the  printing
 work  that  is  done  is  very  satisfactory
 The  mistakes  that  have  been  pointed
 out  have  crept  in  because  of  reasons
 which  I  will  presently  state  The
 errata  slips  and  things  of  that  ki

 are  occasioned  partly  by  the
 in  the  copies  that  are  supplied  to
 press.  If  the  other  Ministries
 departments  for  whom  we  do
 printing  do  not  send  the  proper  copies,
 what  can  the  printing  gress  do?  It
 sometimes  happens  like  that......
 (Interruptions).  That  is  why  I  am
 bringing  it  to  the  70079  of  the  House.  ©
 Secondly,  when  the  printing  is  half
 way  through,  certain  requests  come
 forward  for  changing  this  and  that

 —

 That  also  results  in  sone  confusion  —
 and  in  defective  printing.  Thirdly,
 such  a  volume  of  printing  has  got  to
 be  done  in  a  hurry;  in  24  hours  or  in
 12  hours’  notice  and  छा  such  —  short  ५७
 notice  it  is  not  surprising  that  some
 mistakes  do  occur.  If  these  points
 are  kept  in  view,  taking  into  account
 the  amount  of  other  literature  printed
 in  this  press,  then  certainly  we  should
 be  in  a  position  to  arrive  at  a  balanced
 judgment  and  have  an_  objective
 opinion  about  the  standard  of  print-
 ing.

 Reference  was  made  to  the  press
 proposed  to  be  set  up  in  the  south.  It
 is  our  desire  to  set  that  up  88  early
 as  possible.  But  the  absence  of
 foreign  exchange  has  been  mainly
 responsible  for  the  absence  of  the
 progress.  It  is  not  true  that  we  can
 get  any  sizeable  printing  equipment
 in  our  own  country.  There  may  be  ©
 one  or  two  units  nm  our  own  country
 but  by  and  large  we  have  got  to
 depend  upon  imports  and  _  unless
 foreign  exchange  is  made  available,
 we  cannot  go  ahead  with  the  setting
 up  of  this  press  in  the  south.  We  are

 ४ hoping  that  some  amount  of  foreign
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 am  grateful  to  the  observations
 made  the  hon.  Members  whether
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 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 Aist  day  of  Mareb;  1960,  in  res-
 pect  of  ‘Other  Civil  Works’”.

 “Decanp  No.  98—Srariowsrr  ap
 Printina

 ‘That  a  sum  not  exceeding
 Ra.  7,12,63,000  be  granted  to  the
 President  ta  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay~
 ment  during  the  year  ending  the
 Sist  day  of  March,  1960,  in  res-
 pect  of  ‘Stationery  and  Print-

 Worxs,  Housmvc  AnD  Surry

 “That  a  sum  not  exceeding
 Rs,  +1,09,05,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3ist  day  of  March,  1960,  in  res-
 pect  of  ‘Miscellaneous  Depart-
 ments  and  Expenditure  under  the
 Ministry  of  Works,  Housing  and
 Supply’  LA

 Demanp  No.  86—Dernr  CarrraL
 OurTtay

 “That  a  sum  not  exceeding
 Rs.  6,71,17,000  be  granted  to  the
 President  to  complete  the  sum
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 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3ist  day  of  March,  ‘1960,  in  res-
 pect  of  ‘Capital  Outlay  on
 Buildings’  ”.

 Demanp  No.  38—Oruen  Capra,
 QurTtay  or  THE  MINISTRY  oF
 Worcs,  Housmvc  ann  Supriy

 ‘That  a  sum  not  exceeding
 Rs,  6,55,89,000  be

 eran
 d  to  the

 President  to  comp  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 Bist  day  of  March,  1960,  in  res-
 pect  of  ‘Other  Capital  Outlay  of
 the  Ministry  of  Works,  Housing
 and  Supply’

 Ministry  or  Screntoric  Reararca
 AND  CULTURAL  AFFAIRS

 Demands  Nos.  74  to  80  and  29  relat-
 ing  to  the  Ministry  of  Scientific  Re-
 search  and  Cultural  Affairs  for  which
 three  hours  have  been  allotted.

 Hon.  Members  desirous  of  moving
 cut  motions  may  hand  over  at  the
 Table  within  I5  minutes  the  numbers
 of  the  selected  cut  motions  I  shall
 treat  them  as  moved,  if  the  Members
 in  whose  names  those  cut  motions
 stand  are  present  in  the  House  and
 the  motions  are  otherwise  in  order.



 Demanp  No  76—Sunvey  or  Inpra

 Mr.  Deputy-Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs,  1,47,71,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  m  course  of  pay-
 ment  during  the  year  ending  the
 Sist  day  of  March,  1960,  in  res-
 pect  of  ‘Survey  of  India’  ™

 Demanp  No.  77—BoTanicaL  Survey

 Mr.  Deputy-Speaker:  Motion  moved.
 “That  a  sum  not  exceeding

 Rs,  +14,07,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 thent  during  the  year  ending  the
 3st  day  of  March,  1960,  in  res-
 pect  of  ‘Botanical  Survey'”
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 Demanp  No.  70—Scnernm  Re
 eaten  amp  Cotrusat  Arrans

 “That  ea  sum  not  exceeding
 Ra.  11,98,06,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  fhe  chargés
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 Stst  day  of  March,  1960,  in  res-
 pect  of  ‘Scientific  Research  andl
 Cultura]  Affairs’,  '

 AFFAIRS

 Mr  Deputy-Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs  $3,79,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  m  course  of  pay-
 ment  during  the  year  ending  the

 and  Cultural  Affairs’”

 Demanp  No.  29—Caprra,  OvTLar
 OF  THE  Mimustry  or  ScImENTIFIC

 RESEARCH  AND  CULTURAL  AFFAIRS

 Mr.  Deputy-Speaker:  Motion  moved:

 “That  a  sum  not  exceeding



 ments  of  the  Ministry  since  its  forma-

 from  ist  July,  1958  The  account  I
 have  to  give  is  therefore  for  a

 paws

 asgistance  for  various  cultural  activi-+
 ties  within  the  country  and  promotion
 of  cultural  exchanges  and  friendly
 relations  with  other  countries  of  the
 world  A.  second  department  u  con-
 cerned  With  some  of  our  great  scienti-
 fie  services  and  surveys  and  is  also
 interested  m  the  dissemination  of
 scientific  knowledge  and  growth  of
 scientific  temper  among  the  people  of
 the  country

 Finally,  there  us  the  department  of
 technical  education  which  seeks  to
 agsess  and  meet  the  requirements  of
 technical  manpower  at  various  levels.
 I  am  happy  to  report  to  Parliament
 that  there  are  some  important
 achievements  in  every  department
 during  the  year  which  ended  yester-
 day

 For  the  Ministry  as  a  whole,  per-
 haps  the  outstanding  event  was  the
 formulation  and  adoption  of  the
 Scientific  Policy  Resolution,  which
 was  moved  in  this  House  by  the

 duction  of  better  scales  of  pay  for

 The  House  will  be  glad  to  hear

 it  re  Ai i

 grease

 ४

 |
 it

 if  FE  ४8  fit  et ii  di



 mark  of  recognition  to  two  of  our
 outstanding  scientists  and  freeing
 them  from  administrative  work  and

 younger  scientists  in  various  fields.

 The  number  of  Nationa]  Labora-
 tories  has  increased  from  8  to  20  by
 the  estabhshment  of  the  Central
 Mechanical  Engineering  Research  Ins-
 titute,  Durgapur  and  the  Central
 Public  Health  Engineering  Research
 Institute,  Nagpur.  The  Regional  Re-
 search  Laboratory  at  Jammu  has
 also  been  taken  over  by  the  Council.
 In  addition,  we  approved  during  the
 year  the  establishment  of  the  Central
 India  Medicinal  Plants  Organisation
 and  the  Birla  Industrial  and  Techno-
 logical  Museum,  Calcutta.

 The  existing  National  Laboratories
 have  continued  to  do  valuable  work
 and  there  heve  been  some  develop-
 ments  for  which  we  can  reasonably
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 nickel-free  coinage  alloys.  I  must
 also  mention  the  erection  of  a  low
 shaft  pilot  plant  for  the  production  ‘of
 pig  iron  using  non-coking  coals.

 A  sumber  of  chemical,  engineering,
 ceramic,  leather  and  other  Industries
 have  been  established  or  developed  as
 a  result  of  the  work  of  the  Labora-
 tories.  Many  processes  are  given
 free  to  industry  and  where  a  royalty
 is  charged  for  the  use  of  a  licence,  it
 78  8  nominal  fee.  Generally,  it  is
 only  about  lf,  2  or  2)  per  cent.  Even
 then,  the  Council  has  earned  about
 Rs.  ih  lakhs  as  royalty  fees  from
 licences.  The  annual  income  of  such
 industries  would  be  a  crore  or  more.

 The  savings  in  foreign  exchange  as
 a  result  of  the  work  of  the  National
 Laboratories  cannot  be  given  in  exact
 figures,  but  hon.  Members  will  have
 some  idea  if  I  refer  to  only  one  item
 of  the  work  of  the  Central  Fuel
 Research  Institute,  It  has  planned  a
 number  of  coal  washeries  in  the  public
 sector  at  8  total  cost  of  about  Rs.  4
 crores  or  more.  If  we  had  to  seek  the
 advice  of  foreign  consultants,  for
 setting  up  these  washeres,  the  consul-
 tation  fees  alone  would  have  been  of
 the  order  of  Rs.  40  lakhs  to  Rs.  50
 lakhs  and  most,  if  not  all  of  it,  would
 mean  foreign  exchange.

 distributed  widely  in  different  parts
 of  the  country  but  lack  of  suitable
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 be  kept  on  the  Council's  payroll  and
 given  facilities  of  work  till  they  ca:
 कैश  permanently  employed.

 In  the  Department  of  Cultural
 Activities,  perhaps  the  major  event
 ह  the  taking  over  the  Salar  Jung
 Museum  at  Hyderabad  and  a  marked

 Members  will  also:  be  glad  to  hear
 that  the  fireproof  buil  for  the
 invaluable  collection  bce  logical

 has  at  least  been  taken  in
 hand.  Under  contemplation  for  more
 than  30  years,  its  foundation  stone
 was  laid  by  the  Vice-President  of
 india  in  December  1958,

 The  foundation  stone  of  Azad
 Bhavan,  permanent  headquarters  of
 fhe  Indian  Counci]  for  Cultural
 Relations  was  laid  by  the  President
 im  November  958  and  of  the
 Nagarjunasagar  Museum  in  January
 this  year.

 I  would  like  to  compliment  the
 Department  of  Archaeology  for  work
 of  high  quality,  which  has  won  un-
 stinted  praise  from  eminent  foreign
 scholars.  I  am  sure  hon.  Members  will
 be  glad  to  hear  that  some  of  the
 recognized  authorities  in  this  field
 have  described  our  Department  of
 Archaeology  as  among  the  three  of
 four  best  Archaeological  organisations
 of  the  world.

 In  the  field  of  External  Cultural
 relations,  the  outstanding’  event  is  the
 collection  for  the  Villa  Hugel  Exhibi-
 tlon  entitled  “Indian  Art  of  Five
 ‘Thousand  Years”.  This  exhibition  may
 well  be  a  major  event  in  the  history
 ef  cultural  exchanges  between  India
 and  Europe.  I  should  also  like  to

 ‘mention  the  visit  to  India  of  the
 Kandyan  Dancers  and  the  Russian
 Puppet  Theatre.  We  tried  for  the  first

 Hon.  Members  will  also  be  pleased
 to  hear  that  during  the  current  year
 we  have  given  much  greater  publicity

 fellowships

 past,
 sponsored  by  their  actual  or  prospec-
 tive  employers,  but  we  have  recently
 removed  this  condition  about  sponsor-
 ship.  It  will  thus  be  possible  for
 brilliant  young  people  to  take  advant-
 age  of  training  abroad  on  the  basis
 of  their  merit  and  qualifications.  The
 pace  of  selection  has  also  been
 accelerated  and  the  result  is  that  more
 scholarships  are  now  being  utilized.

 Hon.  Members  will  also  be  glad  to
 hear  that  the  programnie  for  the
 development  of  modern  Indian
 languages  has  now  been  taken  in
 hand  in  right  earnest.  For  the  first
 time  during  the  Second  Plan  period,
 the  bulk  of  the  money  earmarked  for
 the  purpose  hag  been  spent  (Rs.  2.4
 lakhs  out  of  Rs.  2.8  lakhs}.  The  first
 issue  of  Sanskriti,  Hindi  edition  of
 the  Cultural  Forum,  is  expected  to
 appear  during  the  current  month.

 I  now  come  to  the  Department  of
 Technical  Education  where  perhape
 we  have  made  the  greatest  progress
 in  recent  years.  The  outstanding
 event  during  the  year  was  the  estab
 Ushment  in  July  of  the  Indian
 Institute  of  Technology,  Bombzy,  in
 temporary  accommodation  which  was
 available  through  the  courtesy  of  the
 Silk  and  Art  Silk  Mills  Research
 Association.  The  foundation  stone  of
 the  main  building  of  the  Institute  was
 laid  by,  the  Prime  Minister  in  March
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 quarters,  but  I  am  happy  te  report

 all  the  academies  m  Rabindra  Bhagan

 partment,  I  propose  to  give  the  great-
 est  attention  and  impetus  to  the  deve-
 Yopment  of  modern  Indian  languages.
 T  am  sure  that  the  whole  House  will
 agree  that  our  aim  must  be  to  make
 wecessible  to  the  ordinary  man  and
 ‘woman  throughout  India  the  trea-
 sures  of  our  cultural  heritage  as  well
 as  the  findings  of  modern  science  and
 technology  in  his  or  her  own  lan-
 guage.  There  can  be  no  real  basis
 for  the  democratic  civilisation  which
 we  are  seeking  to  build  up  in  this
 country  till  all  our  major  languages
 are  developed  to  an  extent  where  they
 tan  compare  with  the  languages  of
 the  Western  world.  I  know  that  they
 have  the  potentiality  and  our  writers
 have  the  capacity,  but  it  is  a  pro-
 gramme  that  must  necessarily  extend
 over  many  years,  and  should,  in  my
 view,  in  the  first  stages,  concentrate
 ‘on  translations  of  books  of  science
 ‘and  culture  from  foreign  languages
 as  well  as  from  one  another  inter  se,
 I  am  also  happy  to  report  that  we
 have  recently  initiated  action  for  in-
 ternal  cultural  exchanges  within  the
 country,  so  that  people  of  one  State
 may  know  something  about  the  lite-

 Hon.  Members  will  be  glad  to  hear
 that  arrangements  have  been  made  for
 the  training  of  teachers  for  technical
 institutions  within  the  country.  We
 have  sent  during  1958-59  a  number  of
 Young  engineering  and  technological
 graduates  to  the  USA,  USSR,  and
 West  Germany  for  advanced  work.
 During  ‘1959-60,  the  Indian  Institute  of
 Technology,  Kharagpur,  the  Bengal

 Bect.  We  are  also  creating  75  teaching
 fellowships  to  attract  brilliant  young Men  to  the  teaching  profession.

 Nevertheless,  we  have  to  admit  that the  industry  is  not  yet  sufficiently
 developed  to  supply  all  the  equipment



 tance  of  the  past,  and  I  feel  fairly
 confident  that  over  the  next  five  years
 this  difficulty  will  be  largely  over-

 tion  for  good  work.  Trust  is  essential
 to  create  an  atmosphere  of  progress
 and  optimism,  but  unfortunately  this

 il,  083  (SARA)

 and  efficient  and  with  Parliament's
 backing,  they  can  help  to  achieve  the
 goal  of  a  classless,  democratic,  co-
 operative  commonwealth  enunciated
 in  our  Constitution,

 Shri  V.  P.  Nayar:  May  I  raise  a
 point  of  order?  Only  three  hours
 have  been  allotted,  and  we  have  been
 supplied  with  a  hundred  page  printed
 report.  Now,  it  is  supplemented  by  a
 20  page  typed  speech,  and  we  cannot
 off-hand  give  a  criticism  on  the  new
 points  which  he  has  made.  And  I
 found,  as  you  also  would  have  found,
 that  while  the  Minister  was  speaking,
 he  did  not  confine  himself  to  the
 activities  of  the  Ministry,  but  gave  us
 also  a  sermon  on  democracy.  He  has
 already  taken  30  minutes,  and  he
 wants  another  30  minutes  at  the  end,

 Shri  Humayan  Kabir:  I  have  taken
 only  20  minutes.

 Mr.  Speaker:  Now,  the  dlihculty  is
 this.  Already  we  have  exceeded  the
 scheduled  time  by  five  hours.

 Shri  Satya  Narayan  Sinha:  Five
 hours  and  30  minutes.

 Shri  V.  FP.  Nayar:  It  is  mostly  due
 to  them.

 Mr,  Speaker:  Nothing  is  done  with-
 out  consulting  the  Business  Advisory
 Committee.  Year  after  year  we  have
 been  increasing  the  number  of  hours
 for  the  general  debate  and  these
 debates  on  Demands.

 Now,  under  our  existing  law,  after
 the  introduction  of  a  taxation  measure,
 for  two  months  we  can  collect  the
 taxes,  and  at  the  end  of  the  two
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 Shei  N,  8.  Maiti:  There  will  be  no
 questions  on  Saturday?

 Mr.  Speaker:  There  will  not  be  any
 questions  on  Saturday.

 Shri  Satya  Narayan  Sinha:  Even  if
 there  ro  ne  Question  Hour,  it  means
 है  शठतत्ष,  We  will  sit  from  i  to  6.
 That  will  be  7  hours.

 Shri  T.  B.  Vittal  Rao:  We  will  sit
 for  6  hours.

 Shri  Surendranath  Dwivedy  (Ken-
 a@rapare):  We  will  ait  frem  22  to  5.

 Shri  Satya  Narayan  Sinha:  That
 means  6  hours.  We  have  already
 exceeded  the  time  by  5}  hours

 Shri  Surendranath  Dwivedy:  From
 wa  to  5,  काटी  will  get  6  hours.

 Mr.  Speaker:  Very  good  We  can
 aldo’  take  up  some  more  Demands  if
 we  sit  longer.

 Shri  Satya  Narayan  Sinha:  We  must
 know  that  on  the  18th  at  6  pu.  the
 guillotine  will  be  applied,  irrespective
 of  whether  all  tho  Demands  are  dis-
 cussed  or  not

 Mr.  Speaker:  Very  well.  Therefore,
 of  hon:  Members  are  willing  to  dit  on
 Saturday  from  i  to  6,  चाट  may  get
 through  some  more  Démands

 Shri  Surendranath  Dwivedy:  We
 will  ‘sit  from  Wn  405  -  We:  go  on  for
 s  hours.

 Shri  द  P.  Nayar:  Why  not  the  hon
 Minister  of  Parliamentary  Affairs  at
 Yeast  tell  his  colleagues  that  here-
 after  there  should  not  be  an  opening
 speech,  a  closing  speech  and  an  inter-
 vention?

 Shri  Satya  Narayan  Sinha:  I  quite
 agree.  weed  a  7  ॥४  wal

 “yar,  Speaker:  If  it  is  one-sided,  it
 will  appeer-es  if  the  Geveenmmmt  heve
 me  cease.

 Demands  CHAITRA,  i,  88]  (SAKA)  for  Grants  9६5

 Shri  ¥.  ह  Nayar:  Tflere  are  spokes-
 men  of  the  Party.  The  Congress  is
 represented  by  360  Members.

 Shri  Ss.  M.  Banerjee:  May  [  request
 that  the  hoh.  Minister's  statement  may
 be  circulated  at  least  tomorrow?

 Mr.  Speaker:  I  will  get  it  circulated.
 When  Minsters  reed  their  statements,
 they  may  themselves  bring  copies  to
 the  House

 Shri  द  P.  Nayar:  He  could  have
 given  us  copies  already.

 Shri  Panigrahi:  Mr  Speaker,  Sur,
 just  now  the  hon.  Minister  made  his
 prelminary  remarks  about  the  acti-
 vities  of  the  Ministry  of  Scientific
 Research  and  Cultural  Affairs.  He
 was  Pleased  to  begin  with  science;
 and  in  the  middle  he  said  something
 about  the  art  and  in  the  end  he  refer-
 red  to  something  about  political  phi-
 losophy,  I  hope  the  hon.  Minister  will
 bear  with  me  if  I  say  that  the  greatest
 of  possessions  of  any  country  is  its



 engaged  in  scientific  pursuits  in  our

 Sir,  if  we  study  the  activities  of
 the  ‘Ministry  in  this  light,  it  is  quite
 disappointing.  The  hon.  Minister  was

 Shri  Panigrahi:  Yes,  Sir.  That  is
 why  I  did  not  mention  the  names  of
 the  firms  You  will  find  that  thiz
 atmosphere  is  really  vitiating  and
 it  is  not  suitable  for  carrying  out
 ecientific  research  activities  in  the
 N.P.L.  Now,  let  us  look  to  the
 proper  utilisation  of  man-power.
 According  to  the  estimate  made  by
 the  National  Income  Committee,  near-
 ly  48  per  cent  of  the  working  popu-
 lation  in  India  are  engaged  in  jobs
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 WRITTEN  ANSWERS  TO

 QUESTIONS

 “Ne.

 DAILY  DIGEST

 DWedneday,  April  x,  r9s9/Chatra  a,  7885  (Sake)]
 ANSWERS  TO

 QUESTIONS—contd.

 U.S.Q.  Subject
 No.

 Electrification  of  Rail-
 way  Line

 2569

 3577

 2573

 3573

 2574  Railway

 2575

 2599
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 WRITTEN  ANSWERS  TO
 QUESTIONS—contd.

 US5.Q.  Subject  Couvacrs
 Noa

 aor  'एड़डाजचड्ड ठी छाक,  899०
 60a  Roads  in  West  Bengal  S99T

 =  Gate  in  Delhi  899r
 aéoq  Development  of  minor

 ports  .  8997-93
 26504  «(Holding  up  of  trains  8992
 a6o6  ©6Construction  of  roads  in

 2407  Complaints  by
 casual  °

 casual
 labourers  at  Chandlj
 Junction  :  8993

 2608  कजा  Insurance  Poli-
 cies  of  displaced per

 a6op  Looting of  Railway
 pro-

 Ppro-
 8994-95

 ‘2610  ‘Village  Level  Workers  8995-96
 aéxr  चका  for  movement

 of  pl plantains  8996
 of 3473  ag  gay  war  _

 NE.  railway.  .  8996-97
 a6%3  Railway  Tirde  Tables  8997-98

 Minot  Irrigation  Pro  -

 615,  Construction  of  roads  in
 Madras  .  8998-99

 3676  OfficeryCadre  .  8999
 17,

 ee  ara  aircraft for  Civil  Aviation  .  ©  8999-9000
 आह  =Procurement  of  rice  gece
 aé6t9  Hail  storm  in  Tripura  .  900

 8690  Ground.  .  7  goor~oz
 aéar  of  food.

 grainsin  Poniab  9002
 2622  Railway  Schools  ®  9002

 Leprosy  Pro-
 369  gramme  in  Punjeb

 :
 9002-03,

 New  Railway  Lines
 sed  ‘Punjab  9003-04
 2635  Phagwara  Suger  Fac-

 tory  *  .  *  9004
 2626  Trunk  Connection  bet-

 ween  Fazilka  and  other
 cities  in  Punjab  (9004-05

 2628  Contra]  ald  to  U.P.
 power  projects  9006-07

 Utilisation  of  foreign
 “6a  exchange  for  Railways  gooy

 7
 Apeil,  259  bis  4

 his  deci-

 of  an  adjournment
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 PAPERS  LAID  ON  THE
 TABLE—contd.
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 Natt ४ certain

 REPORT
 ON  PRIVATE  MEMBERS
 BILLS  RESGLU-

 pons
 }


